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LOK SABHA DEBATES

LOK SABHA

Monday, August 1, 1994,
Sravana 10, 1916 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chairl

Re: Action Taken Report on the rec-
ommendations of Joint Parliamentary
Committee on irregulalarities in securi-
ties and Banking transactions.

[English]

MR. SPEAKER : | am grateful to you for
cooperating.

... (Interruptions)

SHRI SOMNATH CHATTERJEE

| (BOLPUR) : Sir, we are cooperating with the

principle of Parliamentary democracy. ... (In-
terruptions)

SHRI P.C. CHACKO (TRICHUR) : You
are ridiculing it. (interruptions.)

[Translation]
SHRI DAU DAYAL JOSHI (KOTA): Mr.

Speaker, Sir, maintaining the dignity of the
Parliament is now in your hand and we hope

that you will do this (Interruptions)

MR. SPEAKER : Mr. Joshi if you go on
speaking, no one will be able to hear me.
Please ensure that | am audible.

[English)

I think that this Parliament has been
able to solve very many difficult issues,
very tricky problems and it should not be
difficultfor us to overcome some difficulties
which may momentarily be faced by all of
us. The JPC Report is before us and the
Action Taken Report is also before us.

SHRI RAM VILAS PASWAN
(ROSERA): It is No Action Taken Report
since no action has been taken by the
Government

MR. SPEAKER : Members have their
own views. Some Members think that no
action has been taken and Shri Paswan is
one of them.

MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDUR! (GARHWAL): Sir,
all of us think so. ... (Interruptions)

MR. SPEAKER : | think you have a
right, not only a right but a duty to point out
to this Parliament, and the people outside
thatthis Action Taken Report has nottaken
any action at all. If you do not doit on the
floor of the House, well, you do not have as



3 Re ATR On the recommen- AUGUST 1, 1994 (SAKA)

dations of JPC on irregularities

good a forum as this House outside. Thatis
why | do think that we would like to respect
your feelings, your judgements, your opin-
ions and your views. But at the same time
we should give opportunities to the other
side also to express their views, their opin-
ions and express what are their judgement
onitis.

[ Translation]

SHRI DAU DAYAL JOSHI: A report,
presented by a Senior most Member of the
House is being suppressed. What he would
be feeling about? Instead of accepting the
report, allegations are beinglevelled against
him. (Interruptions)

[English]

MR. SPEAKER: Now what you do in
this House will be a sort of model for other
Houses to follow. What you do today will be
followedtomorrow. So, we have avery very

_difficult task to perform. We have to walk on
the razor's edge.

.. (Interruptions)

MR. SPEAKER: At least allow me to
speak. | dothinkthatyouhave notonly been
cooperating notonly with different Members
inthe House and with the ruling partybutyou
have also been cooperating in the best
possible mannerwith the Presiding Officers.
You will, this time also, cooperate. My
proposal to you is that we should not get
stuck up with one item of the Agenda and
deny ourselves the responsibility, the right
and the duty to discuss other items on the
Agenda. That is one thing.

[ Translation]

SHRI HARIN PATHAK (AHMEDABAD)
: Rs. 7000 crore of the poor people of this

in securities and 4
Banking Transactions

country have been embezzled...

MR. SPEAKER: You are interrupting
me too.

(English)

You have every rightto say these things,
every word that you will say will be recorded:;
it will be a part of the record. But if you do
not say anything or if you say things jointly,
standing up together, nothing will be record-
ed. Nothing goes on record and there willbe
a distorted picture. That is why one by one
you should speak. ... (Interruptions)

'

MR. SPEAKER : You hear me first. Let
me complete whatever | want to say and
then you say whatever you want to say. My
proposal is that... (Interruptions)

MR. SPEAKER: If you do not want to
work in the House, | do not want to prolong
the agony. | would just adjourn the House.
(Interruptions)

SHRI RAM VILAS PASWAN: It would
be better if you adjourn the House. (Inter-
ruptions)

MR. SPEAKER: We have discussed
this matter with the Leaders of the parties.
Now anything you want to do in this House
should either be done by consensus among
the different parties or by following the rules
or by taking the vote.

SHRISOMNATH CHATTERJEE: They
donot believe in consensus. (Interruptions)

MR. SPEAKER: If you are not able to
arrive at a consensus, then you do it by
following the rules.
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[Translation]

SHRI NITISH KUMAR (BARH): Mr.
Speaker, Sir there is consensus on the
repont of JPC ...(Interruptions)

SHRI DAU DAYAL JOSHI: Mr. Speak-
er, Sir, the Goddess of democracy is being
stripped and you are keepingsilence overit.
Ifyou take a decision today itself and extend
your cooperation in saving the democracy
that would create history in your name.
People will say that the Goddess of democ-
racy was being stripped and the hon. Speak-
er of Lok Sabha saved her. Your name
would go down in the annals of history.
(Interruptions)

[English]

MR. SPEAKER: This is the kind of
words which the Members are expressing.
Probably, they are ignorant of the proce-
dure. | excuse them. But please do not
repeat it.

What | am saying is that either do it by
consensus or do it by following the rules or
do it by taking the vote or leave it to the
Speaker to deal with it. If you leave itto the
Speaker to deal with it, he will deal with this
matter after consulting all the Members.

(Interruptions)

SHRI RAM VILAS PASWAN: You had
three days at your disposal. What hap-
pened during that time?

SHRI SOMNATH CHATTERJEE: We
have to make certain things clear on the
floor of the House. (Interruptions)

MR. SPEAKER: This is a House for
expressing views. Every Member has a
right to express his views.

- Banking Transactions

SHRI SOMNATH CHATTERJEE: It is
not that-we do not want a discussion at all;
thatis not the point at all. | am sure, we yield
to non in saying that the glory of this Parha-
ment should be maintained. But the ques-
tion is that certain basic issues are there. If
this matter is going to be decided by the
Government on their manipulated and con-
trived and procured majority, let them de-
cide. ltis very well.

SHRI RAM VILAS PASWAN: In the
beginning, we told you that until the Report,
was withdrawn, this House would not be
able to function. You were in the Chair.

.

MR. SPEAKER: Let this House say by
vote that it should be withdrawn, then it will
be withdrawre.

[Translation] .

SHR! RAM VILAS PASWAN: Sir, you
are ‘Malik’ (master) of the House

[English}

MR. SPEAKER: | am not the malik. The
House is the malik.

[ Transiation)

When you alone do not listen to me how
the entire House will fisten to me?

SHRI RAM VILAS PASWAN: There
can be no bigger issue than the issue f
corruption. The Prime Minister and Minis-
ters are involved in it. The House cannot
function until the report is withdrawn by the
Government (Interruptions)

[English]

SHRI NIRMAL KANTI CHATTERJEE:
When the JPC submitted its Report, even
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then they were in a minority. Now, when
they have laid on the Table of the House
their Action Taken Report, after six months,
they have contrived their majority.

Therefore, the consensus, the unity
and the unanimity of the Parliamentary Com-
mittee is being thwarted by issuing a whip to
the contrived majority. The House really is
being stalled by them and by nobody else.
The Parliamentis not allowed to function by
this contrived majority. Therefore, ifthey do
not want the Committees and the Parlia-
ment to be respected by them, let uas
dissolve the House, let us go to the people.
The people are sovereign, people are above
the Parliament. They will teach them a
lesson about how the Parliament should
function. That is all, that is open before us.
That is all that they should do. That is the
only alternative left before the Parliament.

... (Interruptions)

KUMARI MAMATA BANERJEE
(CALCUTTA SOUTH): Sir, we want
discussion...(Interruptions). We want full
discussion...(Interruptions). We want dis-
cussionbecause whosoeveris guilty should
be punished by the Government. We want
that this House should run...(Interruptions).
Sir, please allow us to explain ...(Interrup-
tions). Sir, why do you notallow the discus-
sion?... (Interruptions). They do not want
the House to continue. But we want to
discuss and whosoever is guilty should be
punished... (Interruptions). Sir, why are the
Opposition Members afraid to discuss? (In-
terruptions)

SHRI NIRMAL KANTI CHATTERJEE:
Why can they not withdraw the report?

...(Interruptions)

KUMARI MAMATA BANERJEE: There

in securities and 8
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are other important subjects also before the
House. This is also important... (Interrup-
tions). we want to discuss
them...(Interruptions). Why are they afraid
of discussing this?

...(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE :
They can withdraw the report here itself.

...(Interruptions)

MR. SPEAKER: | am adjourning the.
House. Butbefore | adjourn the House, may
| request the hon. Members to maintain the
dignity of this House and may | requestthe
leaders to meet outside the House and
decide as to how this House should transact
the Business?

(Interruptions)
MR. SPEAKER: This is not correct.
...(Interruptions)

MR. SPEAKER: This is not correct.
You should have the patience and strength
of character to hear the other side also.

...(Interruptions)

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA): | thank the hon.
Speaker for taking this initiative to break the
impasse. After hearing the various view-
points of the Members, if you are not able to
agree on certain course of action and if
differences persist after the debate, it is
gracious of you to take upon yourself the
onerous responsibility to decide which view-
point requires your attention. Then you will
give appropriate direction onthose points. It
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1s not the question of the majority, minonty

oranythingelse Once youtakea decision,

| can give an undertaking on behalf of the

Government that whatever directions you

give in the House will be accepted by the

Government andaction willbe intiated on it
(Interruptions)

MR SPEAKER The House stands
adjourned to meet again at 1100 AM
tomorrow

Wrirten Answens 10 QUESTIONS
[ Translation}
Maltreatment of indian Diplomats
101  SHRI PANKAJ
CHOWDHARY

SHRI DATTATRAYA
BANDARU

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state

(a) whether there Is a large scale in-
crease in the incidents of torture, maltreat-
ment and detention of Indian diplomats and
employees of Indian Missions in Pakistan

(b) if so the brief details of such inci-
dents occurred dunng the last six months
andthesteps taken/proposedto betaken by
the Government in the matter

(c) whethér any proposal was forward-
ed by the Government for review of all
issues connected with the implementation
of the code of conduct goveming diplomatic
behaviour between the two countnes and
for Indo-Pak joint secretary level talks for

this purpose and

(d) if so, the details thereof and the

Banking Transachons
Whtten Answers

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMAN KHURSHEED) (a) to (d) Dunng
the last six months approximately 80 inci
dents have occurred involvingobtrusive and
intimidatory surverllance and harasssment
of our personnel posted In the Missions in
Pakistan These incidents which are in
violation of Pakistan’'s commitments and
obhigations under the Code of conduct for
Treatment of Diplomatic/Consular person
nel in India and Pakistan have been taken
up on a case-by-case basis with the Pahi
stam authonties

Government proposed on April 7, 1994
to the Government of Pakistan that consul-
tations between the two Foreign Offices
may be held for a review ot the implementa
tion of the Code of Conduct This proposal
has not yet found favour with Istamabad
Meanwhile, discussions were recently held
in New Delhi and in Islamabad between
officials of the concerned Misston and Min
istry to discuss the range of issues involved
Several suggestions were made on ways
and means of improving implementation of
the Code of Conductin letterand spiit Both
sides also agreed to hold further discus
sions on this subject

[English]
Anti-india Role of Pakistan

102 SHR! RAM VILAS PASWAN
SHRI SRIKANTA JENA

Will the Minister of EXTERNAL AF
FAIRS be pleased to state

(a) whetherthe Government are aware
of the document “Kashmir connection’
placed on record in the US Congress giving
detaile of the antilnsia rale Af Dalirtan ~nd
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(b) whether the Government have ob-
tained the document;

(c)ifso, the salient features thereof and
the reaction of the Government thereto;:

(d) whether the Government have tak-
en up this matter with other countries; and

(e) if so, the broad details thereof and
their response thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMAN KHURSHEED) : (a) to (e): Gov-
emment have seen the paper entitled “The
Kashmir Corinection” prepared by the Task
Force on Terrorism and Unconventional
Warfare, ofthe House Republican Research
Zommittee, US House of Representatives.
The paper documents and explores Paki-
stan’s role in international terrorism and its
profound ramifications for the Central Asain
regioningeneral and Indiainparticular. The
paperbriefly summarizesthe military/terror-
ist dimension of the conflict in Kashmir. It
goes on to document the advanced training
imparted to militants from India, ‘Afghan’
mujahideen and Arab volunteers in Pakistan
and Pakistan-Occupied Kashmir following
the completion of which they are sent into
Kashmir and lists some of the advanced
weaponry provided to them. This non-
official report concludes that the fighting in
Kashmir will escalate significantly and ter-
rorism will expand into the rest of India.

Government have consistently main-

tained that Pakistan’s support to terrorism
and subversion directed against India is
continuing unabated. Pakistan has been
training militants, providing them with arms
and financial support and actively assisting
them and ‘Afghan’ mujahideen mercenaries
to infiltrate across the LOC into J&K.

AUGUST 1, 1994
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Government have continuously ap-
prised other countries of the unabated sup-
portin terms of arms, equipment and train-
ing by Pakistan to terrorists in India and the
dangers inherent in support to such cross-
border terrorism. There is growing interna-
tional concern at the support terrorists re-
ceive from Pakistan. Government remain
committed to take all necessary steps to
safeguard India’s territorial unity and integ-
rity.

[Translation]
NATIONAL HIGHWAYS

*103. SHRI KASHIRAM RANA :
DR. P.R. GANGWAR :

Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) the details of National Highways that
are presently undergoing four-laning in the
country;

(b) the details of National Highways to
be four-laned by the end of the Eighth Plan,
their total length and the expenditure to be
incurred thereon; and

(c) the resulting decrease in the CVD
and PCU traffic load on the remaining two-
lane section? ’

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) Various
stretches of National Highway Nos. 1,2, 3,
5,7, 8, 8A, 8C, 45 & 47 totalling to 870 km
are at present under construction in the
country.

(b) A length of 657 km of NHs at an
estimated cost of Rs. 1031 croresis planned
forfour-laning duringthe Eighth Plan period
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However, actual expenditure will depend
upon the availability of funds and progress
achieved.

(c) About 40 to 50 percent.
[English)
Visit of U.S. Energy Secretary

*104. SHRILAETA UMBREY :

SHRI INDRAJIT GUPTA :

Willthe Minister of POWER be pleased
to state:

(a) the particulars of the power projects
inindia inwhich American powercompanies
are participating indicating the approximate
investments made by them;

(b) the details of the problems faced, if
any, by the US investors in executing these
projects;

(c) whether a high level delegation led
by US Secretary of Energy, visitedthe coun-
try recently;

(d) if so, the broad details of the discus-

SRAVANA 10, 1916 (SAKA)

Written Answers 14

sion held between the visiting delegation
and Ministers and senior officials in regard
to the US investment in power sector in
India; and

(e) the outcome of the visit of the US
delegation?

THE MINISTER OF POWER (SHRI
N.K.P. SALVE) : (a) : Statement—I is en-
closed.

(b) The invesiorsinthe course of devel-
oping the projects have to interact with a
number of agencies for getting variouss
clearances and in arranging finances, since
power is a highly capital intensive industry.
The Investment Promotion Cellin the Minis-
try of Power acts as a nodal agency to
facilitate the process in case the investors
face any problem.

(c) Yes, Sir.

(dyand (e) wide ranging discussions to
promote cooperation in the energy sector
were held during the recent visit to India of
the U.S. Energy Secretary. Consequent
upondiscussions the documents mentioned
in the attached statement-Il were signed.
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[ Translation]
Kandla Estate Development Scheme

*105. SHRICHHITUBHAI GAMIT: Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) the details of the Estate Develop-
ment Scheme of the Kandla Port Trust;

(b) whether the scheme has been with-
drawn;

(c) if so, the reasons therefor;

(d) whether the Government propose
to develop and modernise the Porbander
port alongwith Kandla Port; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLER) : (a) Kandla Port
Trusthas land attwo places viz. Kandlaand
Gandhidham. Land at Gandhidham has
been earmarked for purposes eg., Residen-
tial, Commercial, godowns, Industrial, etc.
Land at Kandla has been earmarked for
purposes like Commercial, Godowns, Res-
idential and Industrial etc.

(b) No, Sir.

(c) Does not arise.

(d) Porbander Portis a minorport under
the administrative control of the State Gov-
ernment. Therefore, this Ministry does not

have any details.

(e) Does not arise.
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[English]
Nuclear Disar:qiament

*106. SHRI SHRAVANKUMARPATEL:
Willthe Ministerof EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Prime Minister while
~ddressing the Joint Session of the US
ngress called for “nuclear no first use”
agreement to outlaw nuclear weapons and
simuitaneous launching of multilateral ne-
gotiations for nuclear disarmament:

(b) if so, whether any similar proposal
was made by him during his discussic::s
with the U.S. President;

(c) if so, the details thereof and the
response thereto; and

(d) whether any line of action was
evolvedinpursuance of the object of achiev-
ing a nuclear weapon free world?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMAN KHURSHEED): (a) (d) The
Prime Minister, while addressing a Joint
Meeting of the US Congress on May 18,
1994, during his visit to the USA stated that
“A nuclear ‘no first use’ agreement, indeed
an agreement to outlaw the use of nuclear
weapons is necessary in the short term by
way of prevention, while serious multilaterat
negotiations are launched for nuclear disar-
mament, the objective being a nuclear free
world”.

(b) Apart from delegation level talks
during the visit, PM also had a private
meeting with President Clinton. The discus-
sion included issues relating to nuclear dis-
armament.
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(c) The Joint Statement issued at the
end of PM’s visit to the US states that both
President Clinton and Prime Minister Rao
“offered their strong support for efforts to-
wards the non-proliferation of weapons of
mass destruction and their means of deliv-
ery andtowards their progressive reduction,
with the goal of elimination of such weapons
which are among the most pressing chal-
lenges to the security of the states in the
post-Cold war era...... They pledged that
their two Governments would intensify their
efforts to achieve a Comprehensive Test
Ban Treaty and a verifiable ban on the
production of fissile materials for nuclear
weapons”

(d) Bilateral discussions with the USA
on security issues, both global and regional
will be continued.

[Translation)
Central Road Fund
*107. SHRI KHELAN
JANGDE:

SHRI DHARMANNA
MONDAYYA SADUL:

RAM

Will the Minister of SURFACE TRANS-
PORT pleased to state:

(a) whether the Central Road Fund has
been augmented since May, 1988:

(b) if so, the break-up of funds, sought
by the State Governments during the last
three years, Statewise;

(c) the likely time by which these funds
will be sanctioned,;

(d) whether proposals for certain works
under the Central Road Fund are lying
pending with t;\e Union Government;
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(e) if so, the details thereof: State-wise;
and

(f) the likely time by which a decision will
be taken on these proposals?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR! JAGDISH TYTLER) : (a) to (f) . The
Parliament had, in May, 1988 adopted a
Resolution on augmentation of Central Road
Fund for enhancing the cess from 3.5 paise
per litre to 5 per cent of the basic price of
petrol and bringing the diesel also within its
purview. This Resolution has not been
impleménted so far due to budgetary con-
straints.

However,schemes arebeipg approved
as per the old Resolution. There are no
schemes pending for any State having free-
balance upto 31.3.1995.

[English]
New Power Policy

*108. SHRI D. VENKATESWARA
RAO:

SHRI M.V.V.S. MURTHY:

Willthe Minister of POWER be pleased
to state:

(a) whetherthe Union Government have‘
prepared a new policy for hydel projects to
encourage private sector participation;

(b) if so, the details thereof; and
(c) whether the present one-part tariff

structure is being replaced by a two—pan
tariff mechanism?

THE MINISTER OF POWER (SHRI
N.K.P. SALVE) : (a) No, Sir.
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(b) Question does not arise.

(c) Theé Report of the consultant which
deals with the tariff structure of Hydel Projects
is under consideration of the Government.

[ Translation)
Road Tax

*109. SHRI HARCHAND SINGH : Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the Government propose
to constitute a separate Authority to provide
road tax collection facilities and control traf-
fic on National Highways;

(b) if so, the details thereof; and

(c) the proposed manner of distribution
ofthe amountcollected, betweenthe Centre
and the State?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) to (c) . At
present, there is no proposal to constitute a
separate Authority to provide road tax col-
lection facilities and control traffic on Nation-
al Highways.

{English)
Oil Exploration

*110. PROF. ASHOK ANANDRAO
DESHMUKH : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether the Government have in-
tensified crude oil exploration by offering
blocks on continuous basis;
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(b) if so, the details of such blocks
offered, during the last three years zone-
wise;

(c) the response so far in starting the
exploration work; and

(d) the role of private sector oil compa-
nies in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) Yes, Sir.

b) Details of blocks and basin from
which they have been offered to Indian and
foreign private companies for exploration of
oil and gas under various rounds during the
last three years are given below:

Fourth Round (Sept. 1997)

Basin No. of blocks
offered
Andaman offshore 11
Bengal offshore 3
Bengal onshore 2
Bombay offshore 4
Cachar onshore 1
Cauvery offshore 1

Deccan Syneclise onshore 1
Ganga Valley onshore 7
Gondwana onshore 3

Guijarat Kutch onshore 3




35 Written Answers AUGUST 1,:1994 Written Answers 36
Basin No. of blocks Palar 1
offered
Rajasthan 5
Kerala Konkan offshore 12
45

Krishna Godavari offshore 4

Mahanadi offshore 3
Mahanadi onshore 2
Mizoram onshore 1
Palar offshore 1
Palar onshore 1
Punjab onshore 2
Rajasthan onshore 5
Vindhyan onshore 5

72

Fifth Round (Jan, 1993)

Assam Arakan 5
Bengal 3
Bombay - 8
Cauvery 2
Gujarat Kutch 2
Guijarat Saurashtra 1
Kerala Konkan 6
Krishna Godavari 5
Mahanadi 5
North East Coast 2

Sixth Round (August 1993)

Assam Arakan 11
Bengal ) 6
Bombay 7
Cambay 8
CauVery 1
Guijarat Kutch 3
Gujarat Saurashtra 1
Krishna Godavari 4
Pumea 3
Rajasthan 2

46

Seventh Round (Jan. 1994)

Andman 1
Assam Arakan 10
Bengal 5
Bombay 5
Cambay 5
Cauvery 5

" Gujarat Kutch 3
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Krishna Godavari 4 Bombay 5
Punjab 1 Cauvery 4
Purnea 3 Krishna Godavari 5
Rajasthan 2 Palar 2
Saurashtra 1 Purnea 3

45 Rajasthan 3

Eighth Round (July 1994)
Assam Arakan 10

Bengal . 2

34

c) Government has so far approved
finalisation of the contracts for 5 blocks as
per details given below:

Name of Block

Name of Company

GN-ON-90/3 In Pranhita-
Godavari (Gondwana)
Onshore basin

KG-0S-90/1 in Krishna-
Godavari off shore basin

GK-ON-90/2 in Guijarat-
Kutch onshore basin

RJ-ON-90/1 in Rajasthan
basin

CY-0S-90/1 in Cauvery
offshore basin

Consortium of Hindustan Oill Exploration
Company and Mafatlal Industries, both
of India

Consortium of M/s Albion International
Resorces, Inc. of USA, Coplex Resources
Ltd. of Australia, M/s Niko Resources, Canada
and Hindustan Oil Exploration Company of India.

Consortium comprising of M/s Pan Energy
Resources of USA, Coplex Resources Ltd.
of Australia, Pan Pacific Petroleum NL of
Australia and Trans Asia Consultants of
India.

Shell International, Netherlands.

Consortium of HOEC of India, Vaalco Energy
Inc. of USA and Tata.

Petrodyne of India.

Exploration work has commenced in blocks KG-0S-80/1 and GN-ON-90/3, in respect
of which contracts have been signed.
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(d) The involvement of private compa-
nies in exploration activities would lead to
intensification of exploration efforts in the
country with the exploration activities of the
private companies supplementing those of
the public sector companies, thereby add-
ingto the hydrocarbon reserve established.

[Trarislation)
Gas Pipeline Project
*111.  SHRI SATYA DEO SINGH:

SHRIBRIJBHUSAN SHARAN
SINGH:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of foreign companies
which have submitted proposals for imple-
mentation of the proposed gas pipeline
project for suupply of natural gas from Iran
to India;

(b) the total length of pipeline and the
agency which will supervise the work relat-
ing to construction operation and financing;

(c) the quantity of gas to be supplied
every year; and

(d) the time by which the supply is likely
to commence?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to (d). India and Iran are
jointly working out the modalities of select-
ing anagency to undertake the prefeasibility
study of the Iran—India natural gas pipeline.
Bids for the study are yet to be invited.
Details such as length of pipeline, quantity
and commencement of supply will be known
only after the feasibility study is completed.
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[English]

Air Pollution in Delhi

*112. SHRI PARASRAM
BHARDWALJ : Wiilthe Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the Government are aware
that air pollution by vehicles in the National
Capital Region of Delhi is touching precari-
ous levels;

(b) if so, whether the Government pro-
pose to appoint an Expert Committee to
suggest remedial measures; and

(c) ¥f so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) Yes, Sir. A
survey carried out by Central Pollution Con-
trol Board has indicated that the level of
Carbon Monoxide and Oxides of Nitrogen is
beyond the prescribed limits in some areas
of Delhi with high traffic density and at
certain traffic inter-sections, during peak
hour.

(b) and (c). A high powered Committee
under the Chairmanship of Secretary,
Enviornment & Forests has been constitut-
ed to prepare a comprehensive action plan
for polllution control in Delhi. The Commit-

tee is likely to submit its report by the end of
August 1994.

Uniform Price for natural Gas
*113. DR. SUDHIR RAY : Will the Min-
ister of PETROLEUM AND NATURAL GAS

be pleased to state:

(a) whether the Government propose
to enforce a uniform price for natural gas all
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over the country;

(b) if so, the details thereof; and

N

(c) if not, the reason therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to (c). A uniform landfall price
of gas has been fixed all over the country
except forthe North Eastern States where a
concessional price has been allowed in or-
der to encourge the utilisation of gas in the
North-East.

[Translation)
Power Generation Cost

SHRI NITISH KUMAR:
SHRI GUMAN MAL LODHA:

“114.

Will the Minister of POWER be pleased
to state:

(a) whether the cost of power genera-
tion will increase as a result of recent hike in
coal price;

(b) if so, the details thereof;

(c) whether a decision has been taken
to recoverthis increased cost from consum-
ers by raising the rate of electricity charges;
and

v

(d) if so, the details thereof?

THE MINISTER OF POWER (SHRI
N.K.P. SALVE) : (a) Yes, Sir.

(b) The actual impact of the recent
increase in coal prices will differ from plant
to plant. It is, however, estimated that the
impact of the recent price increase on the
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generation of power will be approximately of
the order of Paise 1.40 per kwh.

(c) and (d). Provisions exist in the tariff
of most State Electricity Board and Central
Generating Companiesfor recovery of extra
expenditure by way of Fuel Price Adjust-
ment Clause, to be collected through bills.

[English]

Indians in Rwanda and Burundi

*115.  SHRI ATAL  BIHARI
VAJPAYEE:

DR. LAXMINARAYAN
PANDEYA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the number of Indians residing in
Rwanda and Burundibefore ethnic violence
broke outin these countries in March, 1994;

(b) the number of Indians who have
migrated from these countries since then;

(c) the present number of Indians living
there;

(d) the assistance rendered by the
Government /indian diplomatic missions in
these countries to the Indians who have
migrated andthose who are still living there;

(e) whether there have been casualties
among Indian families in the course of ethnic
violence; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED) : (a) The number
of Indians residing in Rwanda and Burundi
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before the ethnic violence broke out in
Rwanda on 6th April. 1994 was about 300 in
each country.

(b) As the violence broke out only in
Rwanda and not in Burundi, there has been
no migration of Indians from Burundi. Alithe
Indians excepttwo nuns of the Missionary of
Charity who were unwilling to abandon the
iarge number of Rwandan orphans in their
charge, migrated from Rwanda.

(c) About 300 in Burundi and 2 in
Rwanda.

(d) As regards Rwanda, Indian High
Commission in Kampala which is in concur-
rent charge of Rwanda managed to get the
members of the Indian community evacuat-
edsafely tothe neighbouringcountry Burundi
and elsewhere with the assistance of friend-
ly countries — United States, France and
Belgium. The High Commission of India in
Kampala and Nairobi provided necessary
consular services to the evacuees. The
Indian association in Burundi with which our
High Commission in Kampala maintained
close contacts. rendered necessary assis-
tance to the Indian evacuees who first went
to Burundi from Rwanda. The two Indian
nuns who have ramained in Rwanda through-
out the crisis are reported to be safe. High
Commission of India, Kampala has remained
in constant touch with the Indian community
in Burundi with a view to monitor their secu-
rity and other interests.

(e) None
(f) Question does not arise.
Telephones by AT and T

*116 SHRI SUDHIR SAWANT : Willthe

Minister of COMMUNICATIONS be pleased
to state :
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(a) whetherthe AT & T has submitted a
proposal to the Foriegn Investment Promo-
tion Board to provide telephones on demand
in seventy one cities and 1100 rural areas in
India within 18-24 months;

. (b)ifso, whetherthe proposal has been
scrutinised by the Board and approval grant-
ed; and

(c) if not, the time by which the approval
is likely to be granted?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHR!
SUKH RAM) : (a) Yes Sir.

(b) No Sir.

(c) The proposal will be considered
alongwith other such proposals after the
guidelines for entry of private operators in
basic telecom services have been finalised.

- Visit of Slovak P.M.
SHRI §.B. SIDNAL:

SHRI MANORANJAN
BHAKTA:

117.

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Prime Minister of Slo-
vak visited India recently;

(b) if so, the bilateral and multilateral
issues that figured in his talks with the Indian
leaders and the outcome thereof;

(c) whether any agreements have been
signed during the visit; and

(d) if so, the broad details thereof?

THE MINISTER OF STATE IN THE
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MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMAN KHURSHEED) : (a) Yes Sir. Mr.
Jozef Moravcik, Prime Minister of Slovak
Republic paid an official visit to India on 7-8
July, 1\994.

(b) to (d); Statement is attached.
STATEMENT

Prime Minister Moravcik called on Pres-
identand Vice-President. He had a meeting
with Prime Minister in which Minister and
senior officials from both sideswere present.
MoS (EA) Shri Salman Khurshid called on
the Slovak Prime Minister.

Bilateral and international issues of
mutual interest figured in his talks with Indi-
anleaders. On the bilateral side, both sides
noted that India and the former Czechoslo-
vakia had enjoyed a close and multi-faceted
relationshipin various fields andthat Czech-
oslovakia had been a significant trading and
economic partner for India. The need for
India and the Slovak Republic to revive and
strengthen bilateral cooperation in the eco-
nomic, science and technology, cultural,
defence and other fieldswas stressed. Steps
were taken to operationalised the Joint Com-
mittee on economic and commercial coop-
eration, and the need to establish a Joint
Business Council was emphasized. Consu-
lar issues were also discussed. It was
agreed that arrangements would be made
for issuance of Visas without charging any
visa fees, and for visa free travel to India of
holders of Slovak diplomatic/official pass-
ports.

The Slovak Prime Minister was briefed
on the Kashmir issue. The Slovak side
reiterated thaton the Kashmirissue it favours
the bilateral approach without the
internationalisation of the issue. The Slovak
Prime Minister briefed us on their percep-
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tions of developments intheir neighbourhood
and in Europe in general as also on the
internal situation in the Slovak Republic.

A Protocol on Foreign Office Consulta-
tions and an MOU on cooperationin Science
and Technology were signed on July 7,
1994. An MOU was also signed on the Joint
Committee on economic and commercial
cooperation (whichis envisagedtobe set up
under the Trade and Payments Agreement
concluded with the $'nvak Republic in May
1993). Separately, the Confederation of
Indian Industry and the Union of Slovak
Industry signed an MOU.

The Protocol for Consultations between
the Ministry of External Affairs of India and
the Ministry of Foreign Affairs of the Slovak
Republic provides for bilateral consultations
onbilateral, regionaland global issues at the
level of Ministers, senior officials, delega-
tions to the UN and other international fora,
Embassies and Consulates in tiird coun-
tries.

The MOU on Cooperation in Science
and Technology seeks to develop bilateral
interaction in this sphere through joint re-
search projects and studies; organisation
and participation in joint scientific confer-
ences, saymposia, workshops and exhibi-
tions; exchange of scientific and technical
information and documentation; and, com-
mon use of R&D facilities and scientific
equipment. It also envisages promotion of
cooperation between scientificand research
institutions. It is also proposed to sign an
Agreement on cooperation in S&T in the
future.

The MOU on the Joint Committee on
economic and commercial Cooperation pro-
vides that the Joint Committee shall- be
chaired by Commence Secretary on the
Indian side and the State Secretary for
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Economical Strategy, Trade and Tourism of
the Ministry of Economy from the Slovak
side. The composition of the Joint Commit-
tee and of its Working Groups is to be
decided through mutual consultations. The
first meeting of the Joint Committee is pro-
posed to be held in New Delhi/Bratislava in
December 1994.

The MOU signed between Cli and the
Union of Slovak Industry provides for facil-
itating and encouraging contacts between
the business communities in the two coun-
tries by supporting activities such as ex-
change of economic and commercial infor-
mation, seminars and conferences and pro-
moting trade fairs and exhibitions.

Crude Oil from K.G. Basin

*118. SHRI SOBHANADREESWARA
RAO VADDE : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether the job of developing and
extracting crude oil from K.G. basin has
been entrusted to any private sector compa-

ny;

b) if so, the details and terms and
conditions of the agreement;

(c) whetherthe Governmentpropose to
hand over this task to any of the existing
public sector oil companies; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) Government has so far
approved the award of contract for develop-
ment of Ravva field to a consortiym of
companies consisting of Command Petro-
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leum, Australia, Videocon International, In-
dia and Marubeni Corporation, Japan.

(b) The salient terms and conditions of
the contract are given below:

The Ravva field is to be developed by
the consortium in joint venture with ONGC
under production sharingarrangements, with
statutory levies like royalty and cess being
payable.

(c) and {(d). ONGC would be taking a
40% participating interest in the develop-
ment of the Ravva field with equal Manage-
ment rights.

Visit of Chinese Vice-Premier

*119. SHRI  UDAYSINGRAAO
GAIKWAD:

SHRIMATI SUMITRA
MAHAJAN:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Chinese Vice-Premier
and Foreign Minister visited India recently:

(b) if so, details thereof and the objec-
tives of this visit:

(c) whether the issue of bilateral inter-
est were discussed:

(d) if so, details thereof:

(e) whether any agreements were
reached during the visit: and

(f) if so, the salient features of each of
these agreements?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI



49 Written Answers

SALMAN KHURSHEED) : (a) to (f). The
Chinese Vice Premier and Foreign Minister,
Qian Qichen, visited India from July 17-19,
1994 at the invitation of the Government of
India. During the visit he called on the
President and the Prime Minister. He also
had meetings with the Commerce Minister,
Finance Minister, Minister of State for Exter-
nal Affairs and the Minister of State in Prime
Minister's Office. The visit continued the
high level political dialogue between the two
countries and provided a useful opportunity
for a detailed exchage of views on various
subjects of mutual interest.

During the visit the two sides discussed
a wide range of issues including improve-
ment andconsolidation of bilateral relations,
implementation of the Border Peace and
Tranquillity Agreement signed during the
Prime Minister's visitto Chinain September,
1993, the further development of trade,
economic and other ties, the international
situation and India-China cooperation in
multi-lateral and intemational fora.

The two sides reviewed developments
in India-Chinarelations since Prime Minister
Rajiv Gandhi’s visit to China in 1988 and
expressed happiness at the progress and
forward movement. Both sides felt that the
process of continuous improvement of In-
dia-China relations should continue while
differences are gradually resolved. The
development of economic and trade linkag-
es would contribute meaningfully to this
process. Direct contacts between business
enterprises of the two countries would lead
totheidentification of new jointventures and
opportunities for economic cooperation. It
was agreed to hasten finalisation of agree-
ments tor direct shipping and banking links.
Duringthe visit an Agreement on Avoidance
of Double Taxation was signed. The Agree-
" ment is expected to facilitate investment
and technology flows between the
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two countries.

During discussions, the two sides
stressed the importance of implementation
of Border Peace and Tranquillity Agreement
and agreed to work towards tuming the
India-Chinaborder areas into areas of friend-
ship and to open further points for border
trade between the two countries. The Chi-
nese side reiterated its stand that the Kash-
mir question should be resolved by patient
dialogue between the parties concerned
namely india and Pakistan.

The visit provided a useful opportunity
for detailed exchange of views where both
countries have expressed their determina-
tion to continue positive developments in
India-China relations so as to establish
mature, stable and long-term relations be-
tween India and China.

MTNL Proposals

*120 SHRI SANDIPAN BHAGWAN
THORAT : Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether Mahanagar Telephone
Nigam Limited has submitted E-Mail pro-
posal to the Govermment for approval;

(b) if so, the details thereof;

(c) the reaction of the Government to
the proposal; and

(d) the other proposals submitted by
MTNL to serve the growing communication
needs of the people more effectively and to
augment its revenue?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) No, Sir..
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(b) and (c). Does not arise.

(d) MTNL has not submitted any pro-
posal for new services. However, MTNL
has drawn up a plan for easy availability of
telephones by 1995. The plan envisages
release of 6 lakh new telephones as against
current target of 4 lakh telephones and will
require a capital outlay or Rs. 1357.04 crores
against Rs. 986 crores already approved.

Tonnage of Ships

1067. SHRISANAT KUMAR MANDAL.:
Willthe Minister of SURFACE TRANSPORT
be pleased to state:

(a) whether New Tonnage Measure-
ment Rule based on an international con-
vention have come into force recently;

(b) if so. the details thereof; and

(c) the effect of these new rules on the
shipping industry? .

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) Yes, Sir.

(b) Based on an International Conven-
tion which came into force on 18th July,
1982, Merchant Shipping (Tonnage Mea-
surement of Ships) Rules, 1987 were made
operative in May, 1987 for ships built on or
after 18th July, 1982 and for all other ships
these rules became effective from 18th July,
1994.

(c) These rules will increase/decrease
the existing tonnage of the ships marginally
depending upon type of ships entailing
corresaponding increase/decrease in ex-
penses relating to port dues and other port
related expenses.
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[Translation)

Coal Supply to Barauni Thermal
Power Station

1068. SHRI LALIT ORAON : Will the
Minister of Power be pleased to state:

(a) whetherthe Union Government have
received complaints about the loss suffered
by the Barauni Thermal Power Station due
to supply of sub standard Coal;

(b) if so, the details of the damage
caused to the machines and loss ssuffered
in terms of Power generation; and

(c) the action taken or proposed to be
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHR! P.V.
RANGAYYA NAIDU) (a) to (c). As per the
monthly coal quality data received from
power station and analysed by CEA the
overall calorfic value (grade) of coal being
received at Barauni power station is as per
its design requirement. However, there
have been some complaints aboutreceipt of
extraneous materials like stone and over-
sized coal. These complaints are looked
into by the coal companies.

[English]

Setting up of Food
Processing Units

1069. SHR!I RAM KAPSE : Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) the details of the proposals received
for setting up of Food Processing Industries
in Gujarat and Maharashtra during the last
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three years;

(b) the time by which these proposals
are likely to be cleared;

(c) whether proposals for foreign in-
vestment in this Sector have also been
received; and
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(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOJ) : (a) to
(d). Details of proposals received for setting
up of Food Processing Industries in Gujarat
and Maharashtra during the last 3 years are
given in the statement enclosed.

STATEMENT

Guijarat Maharashtra
Industrial Entrepreneur Memoranda 191 371
filed upto June, 1994.
Envisaged investment in industrial 2946 8118
Entrepreneur Memoranda (Rs. in Crores)
Approval for joint Ventures/Foreign 16 48
Collaborations/setting up of 100%
Export Oriented Units (Nos.)
Foreign Investment envisaged 712.80 8465

(Rs. in Lakhs)

[Translation]
Power Shortage in Bihar

1070. SHRI LAL BABU RAI : Will the
Minister of POWER be pleased to state:

(a) the extent of power shortage in
Bihar at present and the annual transmis-
sion losses; and

(b) whetherthe Union Government pro-
pose to provide any assistance to minimise
transmission losses andtomodernise trans-
mission system in the State?

THE MINISTER OF STATE IN THE

MINISTY OF POWER (SHRI P.V.
RANGAY YA NAIDU) (a) The details of pow-
er shortages and the transmission losses in
Bihar at present are given in the statement
enclosed.

(b) Central Electricity Authority have
advised State Electricity Boards/Electricity
Departments to improve their transmission
and distribution systems through short and
long term measures, install capacitors for
reactive power compensation, carry out
energy audit to identify elements responsi-
ble for high losses and take suitable
measuress for reduction of Transmission
and Distribution losses. According to the
guidelines issued in this connection, power
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utilities were advisedto conductpilot studies
to evolve optimum paremeters forloading of
different size of conductors, length of lines,
distribution, transformation capacities. They
were also advised to formulate system im-
provement schemes. As power distribution
falls within the perview of State Electricity
Boards/State Government, the power utili-
ties have to arrange financial resources for
modemisation of their power systems.

STATEMENT

(1) Details of the power shortage in Bihar
during June- 1994:-

(All figures in MU net)

June 94
Requirement 750
Availability 471
Deficit 279(37.2%)

(2) Details of Transmission and Distribution
losses in Bihar during the last three years:

Bihar
1990-91 16.47%
1991-92 18.31%
1992-93 17.15%
[English]

Production of Benzene
1071. SHRI P.C. THOMAS : Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state :

(a) whether the production of Benzene
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in Cochin refineries has increased;

(b) if so, the development activities
taken up in Cochin Refineries Limited in this
regard; '

(c) whether the marketing of Benzene
has become profitable and whether the
same is proposed to be exported; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to (d). During 1992-93, pro-
duction of Benzene at Cochin Refineries
Limited was 61,519 MT and 43,684 MT in
1993-94. Benzene is a free trade product
and its production is governed by market
forces. During 1993-94, there was a slump
in the intemational market leading to slow
price and thus export is not presently prof-
itable.

[ Translation]
LPG Agencies

1072. SHRI MOHAMMAD ALI ASHRAF
FATMI : Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether the Government propose
to allocate more LPG agencies in Bihar; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAP. SATISHKUMAR SHARMA)
: (a) and (b). 29 LPG distributorships have
been included for Bihar in the current LPG
Marketing Plan 1992-94. Selection of dis-
tributors for the locations included in the
Marketing Plan s currently underway through
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the Qil Selection Board Bihar.
Post Offices in U.P.

1073. SHRI HARIKEWAL PRASAD:
Willthe Minister of COMMUNICATIONS be
pleased to state the number of the new
branch Post offices sanctioned and actually
opened in Uttar Pradesh during 1993-94
and proposed to be provided during 1994-
95, year-wise and district-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM)

The district-wise number of new extra
departmentalbranch post offices sanctioned
and opened in Uttar Pradesh during 1993-
94 is given in the statement enclosed. The
target for opening of post offices under
Annual Plan 1994-95 has not yet been
finalised.

STATEMENT

Details of the number of new Extra

Departmental Branch Post Offices

sanctioned/opened in Uttar Pradesh
during 1993-94, district-wise.

SI. Name of District No. of Branch

post offices.

1. Agra 1
2. Aligarh 1
3. Allahabad 4
4.  Aimorah 2
5. Azamgarh 1
6. Badaun 2
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7.  Bahraich 2
* 8. Balia 2
9.  Barabanki 9
10. Basti 2
11. ¢ Bijnore 2
12.  Bareily 1
13.  Chamoli 1
14.  Deoria 1
15.  Faizabad 4
16.  Farrukhabad 1
17.  Fatehpur 2
18.  Ghazipur 2
19. .Ghaziabad 3
20. Gonda 5
21.  Gorakhpur 4
22. Jaunpur 3
23. Kanpur 4
24.  Kheri 2
25.  Lucknow 4
26.  Mainpuri 1
27.  Mirzapur 3
28.  Moradabad 2
29. Muzzaftamagar 1
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30. Pratapgarh 1
31.  Pithoragarh 4
32. Pauri 1
33.  Raebareli 4
34. Sitapur 2
35.  Sultanpur 3
36. Tehri 4
37.  Tribalkheri 2
38. Unnao 1
39. Varanasi 1

Total 95

Telephone Connections in
Rajasthan

1074. PROF. RASA SINGH RAWAT :
Will the Minister of COMMUNICATIONS be
pleased to state :

(a) the nuamber of telephones sanc-
tioned category-wise in Rajasthan during
the last six months;
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(b) the latest position of waiting list in
the State, districtwise; and

(c) the nuumber of new telephone con-
nections proposed to be sanctioned during
the 1994-95?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) Sir, The category-wise
telephone connections sanctioned during
the period 01.01.1994 to 30.06.1994 are as
under :-

oYT - 9462
N-OYT(S) - 5810
N-OYT(G) - 47826
TOTAL - 63098

(b) The district—wise details of the
waiting list as on 30.06.1994 are as per the
statement enclosed.

(c) The number of new telephone con-
nections proposed to be sanctioned during
1994-95 are 1,00,000 (one lakh) subject to
the availability of required resources which
includes leasing equipment to the extent
60,000 iines capacity.



62

Written Answers

SRAVANA 10, 1916 (SAKA)

Written Answers

61

659 8€9 A 0 ipung 6
0L | 9199 08¢ 14 | Jeueylg '8
LISY :Taa4 A7 LY eiemjlug L
10S L8v1 8 9 indjeseyg ‘9
vi61 €161 2s 6 Jswieq 'S
oce LIE € 0 ueseg R4
286 ’ 956 92 0 eiemsuegd €
6895 5195 v 0 1eMy 2
658014 LIEOL (444 00} seuly 1
V101 (D]LAON (SJLAGN 140 jouIsIq jo eweN "ON
ISTTONILIYM . _ IS

'b661°90°80 NO SV LSITONILIYM 40 STIVLId 3SIM-LOIH1SIa

ANIWILVLS



64

Written Answers

Written Answers

63

AUGUST 1, 1994 (SAKA)

0€801} €990} 191 0 =3e)Y]
LEOS | ySivi (0 4°] 44 indypor
gcve olve L L nunyfunype
Sve €ve b L remjeyp
€16 206 14 4 aloer
86¢ 8l¢ 8 cl jawjesier
92602 62019 6v92 8yel andier’
(%474 (5134 4 0 indiebung
mmm VAT 0 1 Jndineua
(524" 6vvi 0 0 esneQ
5922 0s2z 2L £ ninyo
G/8 S8 02 1 ysebineniyd
vLO0L (D)IAON (S)LAGN 140 Jousia jo sweN
TS71 ONILIVM

e

‘0¢

64

‘81

L

ol

‘Sl

vl

el

1

H

ol

‘ON



66

Written Answers

SRAVANA 10, 1916 (SAKA)

Written Answers

65

_—
L9€pL) 6v2/91 ¥62s v981 WLOL L
sveel S8zt €82 e inorepn oe
14°14 6Se S 0 juoj 6
€999 €659 34 62 tebeuebuebug 8
8001t 686 v St yons &
S06€ 658€ ov 9 . seys ‘92
2LLL 891 L2 b indoypeyy remes ‘se
2Ly 80Y 0 b puewesfey e
yS9¢€ | 8v9¢ S b lled Ror4
veee 169¢€ . 16 9€ inebeN K44
TVLOL - (9)LAON (S)LAGN 140 uIsig o eweN ‘ON
1SITONILIVM . 15}




67 Written Answers

[English)

Telephone Lines in Delhi and
Bombay

1075. SHRI BAPUHARICHAURE : Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether any plan has been chalked
out to add more telephones lines in Delhi
and Bombay; and

(b) if so, the details thereof and the
amount sanctioned for the purpose?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) Yes Sir.

(b) A target of providing four lakh new
telephone connections has been fixed for
Delhi and Bombay in the Annual Plan 1994-
95 and an outlay of Rs. 986/- crores has
been earmarked for this purpose. Efforts
are also being made howeverto lease addi-
tional switching euipment for reducing the
backlog of waiting list.

[ Translation)

Disputed cases of Telephone Bills
in Guajrat

1076. SHRI N.J. RATHWA : Will the
Minister of COMMUNICATIONS be pleased
to state :

(a) the number of disputes relating to
cases of telephone bills pending with Con-

sumer Protection Forum in Gujarat;

(b) the estimated loss suffered by the
Government on this account; and

(c) the steps taken by the Government
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to settle these cases at the earliest?

THE MINISTER OF STATE OF THE
MINISTRY COMMUNICATIONS (SHRI
SUKH RAM) (a) to (c). The information is
being collected and the same will be laid on
the Table of the House.

Production of Refined Steel

1077.SHRISURENDRA PAL PATHAK
: Will the Minister of STEEL be pleased to
state:

(a) the total production of refined steel
in the country with the corresponding plaan
target during 1993-94;

(b) whether the demand for refined
steel has decreased in the last three years;
and

(c) if so, reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHREE SONTOSH
MOHAN DEV): (a) As against the anticipat-
ed production of 17.24 million tonnes, the
produuction of finished steelduring 1993-94
was about 15.13 million tonnes.

(b) No,Sir. The apparent consumption
of finished steel has been increasing during
the last 3 years as shown below:

Year APPARENT
’ CONSUMPTION
IN MILLION TONNES
1991-92 14.84
1992-93 15.00
1993-94 15.17

(c) Does not arise.
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Capacity Utilisation of L.T.I

1078. SHRI HARISH NARAYAN
PRABHU ZANTYE : Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether there has been under
utilisation of installed production capacity in
Indian Telephone Industries (ITl);

(b) if so, the details of actual production
during the last three years, year-wise and
unit-wise; and

(c) the steps taken to ensure full
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utilisation of installed capacity of ITI units
and to strengthen and modernise them?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKHLRAM): (a) Overall, till last year there
has been no underutilisation of capacities
but during the current year, mainly due to
competition, ITI Ltd. in four of its units viz.
Rai Barelli, Naini, Electronic City Unit and
Bangalore is finding it difficult to get suffi-
cient orders.

(b) Details of actual production during
the lastthree years, year-wise and unit-wise
is as under:
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(c) With a view to remain a profit making
company as also to utilise its infrastructure
optimally apart from uporadation of technol-
ogies, improving quality tointernational stan-
dards, adopting virous cost reduction mea-
sures diversifying the activities to networks,
value added services and operating the
Telecom services, the Ministry has taken a
policy decision that 30 % of the Total prod-
ucts/equipments are being procured from
our own Public Sector Undertakings without
any concessionin respect of price, quality or
supply schedule.

Diplomatic Personnel

1079. SHRIHARADHAN ROY : Willthe
Minister of EXTERNAL AFFAIRS be pleased
to state:

(a) the number of diplomatic personnel
in US embassy and consulates in India;

(b) whether this number exceeds of
diplomatic personnel in Indian missions in
the US;

(c) if so, the details thereof;

(d) whether terms and conditions for
the local recruitment of Indian personnel by
the foreign missions in India are subject to
Indian labour laws; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) : (a) 136.

(b) and (c). Yes, Sir, Against 136 diplo-
matic personnel mentioned at (a) above, we
have 68 diplomatic personnel in Indian Mis-
sions in the U.S. The number is based on
functional requirements of each country.

(d) and (e). Under the Vienna Conven-
tion on Diplomatic Relations, 1961, Diplo-
matic Missions are expected to respect the
local laws and regulations of the host coun-
try. In 1975 and subsequently in 1988 all
foreign diplomatic missions in india were
provided with a copy of Model Contract
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which contained the terms and conditions of
employment which the diplomatic missions
might enter into with their Indian employees
in order to ensure that both sides were
aware of their rights and obligations. How-
ever, the terms and conditions mentioned in
the Model Contract are suggestive in nature

‘and the Missions are at liberty to offer

enhanced benefits if they so desire.
Supply of Crude Oil by Iran

1080. SHRI GURUDAS KAMAT : Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether the Government have de-
cided not to accept Iran's offer to enhance
the supply of crude;

(b) if so, the reasons therefor;

(c) whether the terms and conditions of
the agreement with Iran relating to supply of
crude have been violated by that country;
and

(d) if so, the details therefor and reac-
tion of the Government thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-

"RALGAS(CAP. SATISHKUMAR SHARMA)

:(a) and(b). Theimport of crude oilfrom Iran
will depend upon a number of factors like
volume of indigenous crude production, pre-
vailinginternational prices, absorptioninthe
refineries etc.

(c) and (d). National Iranian Oil Compa-
ny (NIOC), Iran has fulfilled its contractual
obligations to supply crude oil during June,
1993 - May, 1994, as per agreed terms.

Dealership of Petroleum Products
in Kerala

1081. SHRI  MULLAPPALLY
RAMCHANDRAN: Will the Minister of PE-
TROLEUM AND NATURAL GASbe pleased
to state:

(a) whether there is any proposal to
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appoint distributors for petrolem products in
Kerala during 1994-95;

(b) if so, the details thereof;

(c) the number of distributors appointed
during 1993-94; and

(d) the total number of agencies pres-
ently functioning in the State?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) and (b). The number of
dealerships/distributorships included in the
current Marketing Plan for Kerala is as
under: :

Petrol/Diesel outlets - 38
LPG distributorships - 14
SKO/LDO dealerships - 4

Selection of dealers/distributorsis made
through the Oil Selection Boards. It takes
about 1-2 years for commissioning of a
dealership/distributorship from the date of
advertisement. Selection process is under-
way.

(c) During the year 1993-94, there was
a net addition of 13 Retail Outlets, 2 LPG
distributorships and 1 Kerosene dealership
in Kerala.

(d) The mjmber of dealerships/distrib-
utorships in Kerala as on 1-4-1994 was as
under:

Petrol/Diesel Outlets - 713
LPG distributorship - 174
- 232

SKO/LDO dealerships
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Indian Armed Foreés Personnel in
Foreign Jails i

1082. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of Indian armed forces
personnel languishing in the Pakistani jails
and in the jails of other countries and since
when they are languishing there and the
steps taken/proposed to be taken by the
Govemment toget these personnel released/
freed from these jails, country-wise;

(b) whether the Government are look-
ing after the families of these personnel; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) : (a) to (c). According to
available information, at present 54 missing
Indian defence personnel are believedto be
in custody in Pakistan. Ourdefence person-
nel have been missing since the 1986 and
1971 conflicts. There are no Indian afmed
forces personnel in custody in other coun-
tries.

While Government have extended fa-
cilities to families of specified categories of
prisoners, the question of the early release
and repatriation of all Indian defence per-
sonnel under detention in Pakistan has re-
peatedly been taken up with the Govern-
ment of Pakistan. These efforts continue.
The Government of Pakistan, however,
maintains that there are no Indian defence
personnel in its custody.
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[Translation]

Complaints on Indian Employees in
Indian Missions

1083. SHRI VISHWANATH
SHASTRI : Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government have re-
ceived any complaints against the employ-
ees/diplomats working in Indian Missions in
foreign countries during the lastthree years;

(b) if so, the details thereof, country-
wise;
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(c) whetherthe Government have con-
ducted any enquiry on these complaints;
and

(d) if so, the number of émployees
found guilty and the action taken against
them?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L. BHATIA) : (a) Yes, Sir.

(b) Statement-| is attached

(c) Yes, Sir.

(d) Statement-ll is attached.
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[English]

Steamer Service Between Mumbai
and Konkan, Maharashtra

1084. SHRI RAM NAIK : Will the Minis-
ter of SURFACE TRANSPORT be pleased
to state:

(a) whether steamer service between
Mumbai and Konkan area of Maharashtra
has since been stopped;

(b) if so, since when; and
(c) the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) to (c). The
Passenger Shipping Service has been
stopped since May, 1988 as the Shipping
Corporation of India incurred heavy losses
which could not be subsidized either by the
Central Government or the State Govern-
ments of Maharashtra and Goa who usedto
be co-partners in running this service.

Electronic Mail Service
1085. SHRI AMAL DATTA : Will the
Minister of COMMUNICATIONS be pleased

to state:

(a) whether Electronic Mail Service has
been started in certain areas;
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(b) if so, the details thereof;

(c) whether any publicity has been giv-
en for enrolling subscribers;

(d) if so, the details thereof;

(e) the present number of subscribers;
and

(f)the charges prescribed for rendering
Electronic Mail Service?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Yes Sir. Four Indian
Companies have been licensed to Operate
Electronic Mail Service. The Licensees can
providethe service anywhere inthe country.
The licensees have to provide the service in
atleast 5 service areas within one year of
signing the licence.

(b) As per Statement-| attached.

(c)to (e). Service providers are respon-
sible for puublicity and for enrolling sub-
scribers. They have been given one year's
time to start the service from the date of
signing the license agreement.

(f) Licence fee and Ceiling tarrif fixed by
the Department of Telecom are given in the
enclosed statement-Il
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Expansion of Haldia

1086. SHRI SATYAGOPAL MISRA :
Willthe Ministerof PETROLEUMAND NAT-
URAL GAS be pleased to state:

(a) Whether the Government have tak-
en steps for the expansion of Haldia Unit of
1.0.C. ; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) and (b). Capacity of Haldia
Refinery has already been increased from
2.5 MMTPA to 2.75 MMTPA by
debottlenecking of existing facilities. The
lube oil block of the refinery has also been
expanded. The second phase of
debottlenecking of crude distillation unit of
Haldia Refinery by installing a prefractionator
is currently underimplementation by IOC at
anestimated costof Rs. 4.7 crores which will
further increase the refinery capacity by 0.2
MMTPA, i.e. to a level of 2.95 MMTPA.

[Translation]
Bus Service in Delhi

1087.SHRICHANDRESH PATEL : Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the Government have for-
mulated a new scheme to operate bus
services in Delhi under a uniform system
and to provide additional facilities to the
passengers particularly by D.T.C. ; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
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(SHRIJAGDISHTYTLER): (a) The Govern-
ment of India have not formulated any such
scheme. However, the Government of Na- -
tional Capital Territory of Dellhi have in-
formed that they have formulated a new
scheme to operate bus services is Delhi
under a uniform systems

(b) The Government of National Capital
Territory of Delhihad entrusted to M/
s Rail India Techno Economic Service
(RITES) a study to suggest a rational and
scientific bus route system for Delhi. The
RITES in its recommendations suggested
plying of DTC and private buses on routes in
40:60 ration under unified time table. The
Government of National Capital Territory of
Delhi have informed that the reallocation of
routes as recommended by the RITES for
private buses will be made thrbugh a ‘Draw
of lots’ to be held in August, 1994.

Financial Assistance for Bypasses

1088. SHRI N.J. RATHVA : Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether Gujarat Government have
sent proposals to the Union Govemment
during 1993-94 and 1994-95 for providing
financial assistance for construction of by-
passes in the State;

(b) if so, the details thereof;
(c) the time by which the Union Govern-

ment would allocate fund for the purpose to
the State;

..~ (d) the present situation of the con-
" struction of bypasses with the Central Assis-

tance in Gujarat; and

(e) the time by which these works are
likely to be completed?
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THE MINISTER OF STATE OF THE
wMINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) to (e). Pre-
sumably the Hon'ble Member is referring to
bypasses on National Highway in Gujarat.
Allworks including construction of bypasses
thereon are the primary responsibility of the
Union Government. Therefore, there is no
question of financial assistance and nosuch
proposal has been received from State
Government.

Agreement with Myanmar on con-
struction of a road
1089. SHRI MANJAY LAL:
SHRI RAM PRASAD SINGH:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whetherthe Union Government have
entered into a bilateral agreement with
Myanmer for the construction of a road
inside Myanmar territory with a view to
facilitate border trade between the two coun-
tries;

(b) if so, the details thereof and the
» expenditure involved in the project;

(c) whether the construction work is

proposed to be undertaken by Indian con-
tractors or by Myanmar contractors; and

(d) the time by which the construction is
likely to be started and the schedule for its
completion?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
RL. BHATIA) : (a) and (b). Government of
India and Government of Myanmar have
under consideration a proposal for the
Ubgradation of an existing road in the
Myanmar territory adjacent to the Indian
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border. Estimates of expenditure involved
are under finalisation at present.

(c) The above project is likely to be
handled by an Indian agency with some
support from local Myanmar parties.

(d) The time for commencement and
completion of the project is under discus-
sions between the two Governments.

Purchase of Arms by Pak
1090.

SHRI MAHESH KANODIA:
SHRI BALRAJ PASSI:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state;

(a) whetherthe Government are aware
of purchase of arms by Pakistan much in
excess of its legitimate requirements and its
encouragement to terrorism through sea
route: and

(b) ifso, the reaction of the Government
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA): (a) and (b). Government are
aware of Pakistan’s continuing efforts to
acquire sophisticated arms and equipment
from various countries in the recent period.

We have reports that Pakistan has
extended support to subversion and terror-
ism directed against India via the sea-route.

Our concern about the acquisition of
arms by Pakistan disproportionate to its
legitimate needs, have been conveyedto all
concerned. Government constantly moni-
tor all developments having a bearing on
India’s security and take necessary mea-
sures to safeguard it.
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Government have strongly urged Paki-
stan on several occasions at all levels to
stopits supportto subversion andterrorism.
Government have also apprised the inter-
national community of the dangers inherent
in the support extended by Pakistan to
terrorism. Government are firmly resolved
to take all necessary measures to counter
Pakistan’s support to terrorism and to safe-
guard the unity and integrity of the nation.

[English]

Bronze and Copper Waste
by NTPC

1091. SHRIS.M. LALJAN BASHA : Will
the Minister of POWER be pleased to state:

(a) whether the NTPC disposes huge
quantities of bronze and copperwaste every
year from various power plants;

(b) whether any assessment has been
made in this regard;

(c) if so, the details thereof; and

(d) the manner in which these wastes
are being disposed of?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) (a). No Sir.

(b) to (d). Since copper and bronze
scrap at power stations of National Thermal
Power Corporation (NTPC) is generated
only because of wear and tear and conse-
quent replacement of parts of machinery/
equipment, no estimate of the quantity of
such waste/scrap generated is possible.
NTPC follows a well-defined documented
policy for disposal of scrap and the services
of Metal Scrap and Trade Corporation
(MSTC), a Government of india enterprise,
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are also used for the purpose.

Fruit and Vegetable Processing
Units

1092. SHRI BRAJA KISHORE
TRIPATHY: Willthe Minister of FOOD PRO-
CESSING INDUSTRIESbe pleasedto state
the details of funds earmarked for grant-in-
aid and interest free loan scheme for fruit
andvegetable processing units during 1994-
957

THE MINISTER OF STATE OF THE"
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): Out of
the outlay of Rs. 11.01 crores provided for
the Fruit & Vegetable Processing sector
during 1994-95, an amount of Rs. 9.01
crores is earmarked for provision of grant-
in-aid and Rs. 2 crores as loan.

‘Foreign Firms in Food
Processing Sector

1093. SHRI GEORGE FERNANDES :
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) the details of multinationals those
have entered the Food Processing Sector oi”
the country during the last three years;

(b) whether any applications from mul-
tinationals for investment in his sector are
lying pending with the Government; and

(c)if So, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a)
Underthe new Industrial Policy of July 1991 X
Foreign Investment has been allowed in
various sectors of Industry including Food
Processing Sector. Names of the important
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17. M/s ILT.A. , SRL

foreign companies which have been al-
lowed to enter, the Food Processing Sector
are given in the statement enclosed.

(b) No, Sir.

(c) Does not arise.

STATEMENT

List of important Foreign Companies
allowed to enter Food Processing

Sector.

10.

11.

12.

13.

14.

15.

16.

M/s Cadbury Ltd.

M/s Coca Cola (South Asia Hold
ings)

M/s Mars Inc.

M/s Wrigley Co. U.S.A.
M/s Perfetti SPA, ltaly

M/s Pepsico Inc.

M/s KFC

M/s Pizza Hut International.
M/s Food Engg. Services
M/s Mc Donald Corpn. "
M/s Ovotec International
M/s Dalsem Veciap b.v., Holland
M/s 1.B.S. SRL, ltaly.

M/s Monterey Mushroom
M/s Tropical Foods Engg.

M/s Dohlar Gmbh, Germany

102

18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

M/s Unipektin, Switzerland
M/s Turatti, Italy.

M/s Haegens of Holland

M/s

Poupon & Reitzel Industries,

Switzerland

M/s
M/s
M/s
M/s
M/s
M/s
M/s

M/s

Krupp, Germany

Shinto Bussan

Valio Engg. Ltd.

Nestle SA, Switzerland
Agrolimen SA, Spain
Hartford (Thailand) Co. Ltd.
Iceland Fishing Co. Ltd.

Ockean Estonian Fishing Jt.

Stock Company

M/s
M/s
M/s
Ws

M/s

M/s Ting Tai International Co. Ltd.

Silver Oceanic Co. Ltd.
Garlsberg International

Danbrew A/S, Denmark
Heninger Brau, Germany

Fosters Brewing Group

Minister's visit to Nepal

1094. SHRIMANORANJAN BHAKTA :
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:
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(a) whether the Minister of State in the
Prime Minister’s Office visited Nepal recent-
ly;

(b) if so, the outcome of the visit;

(c) whether any agreements were
signed during the visit; and

(d) if so, the salient features of each of
the agreement?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) : (a). Yes, Sir.

(b) Shri Bhuvnesh Chaturvedi, Minister
of State in the Prime Minister's Office, visit-
ed Nepal on 18-20 June 1954, as Prime
Minister's representative at the laying.of the
foundation stone ofthe Janakpur Yatri Niwas
on 19 June, 1994. The Yatri Niwas is being
built by the Tirupati Devasthanam.

(c) No, Sir.
(d) Does not arise.
[ Translation)
Assassination of Indians in US
1095. SHRIARVIND TRIVEDI : Willthe
Minister of EXTERNAL AFFAIRS be pleased

to state:

(a) the number of indians assassinated
in U.S.A. during the last three months;

(b) the reasons for the assassinations;
(c) whether the Goverment have ap-
proached the U.S. Government to provide

security to the Indians residing in U.S. ; and

(d) if so, the details thereof and if not,
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the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) : (a) Nil.

(b) to (d). Does not arise.
Theft of Electricity

1096. SHRI SURAJBHANU
SOLANKI : Will the Minister of POWER be
pleased to state:

(a) whether the Government propose
to bring a legislation to amend Indian Elec-
tricity Act, 1910 and Electricity (Supply) Act,
1948 so as to check the theft of electricit;

(b} if so, the main features of the said
proposal; and

(c) the time by which this legislation is
likely to be presented before the Parlia-
ment?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) (a) No, Sir.

(b) and (c). Do not arise.
[English]
Telecom Components

1097. SHRIMATI  SUSHEELA

GOPALAN :
SHRI SUBRATA
MUKHERJEE :

Wilithe Minister of COMMUNICATIONS
be pleased to state :

(a) whether telecom components in-
cluding switches manufactured by Indian
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Companies are cheaper and suitable for
country’s climate than the imported ones;

(b) whetherindegeneoustelecom com-
ponent industry has approached the Gov-
ernment in this regard; and

(c) if so, the details thereof and the
response of the Government thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Both indegenous and
imported Telecom Switches and otherequip-
ments are generally found to meet the cli-
matic test requirements specified by the
Department of Telecom. The Department
purchases these equipments basedon open
tenders.

(b) No such representation has been
received in the Department of Telecom.

(c) Does not arise in view of (b) above.
[ Translation]

Foreign Investment in Telecom
Sector

1098. SHRI BALRAJ PASSI;

DR. RAMESH CHAND
TOMAR;

DR. RAM KRISHNA
KUSUMARIA;

SHRI LOKANATH
CHOUDHURY;

SHRIMATI DIPIKA H.
TOPIWALA;

SHRI: MANORANJAN SUR;

SHRIR.SURENDER REDDY;

Willthe Minister of COMMUNICATIONS
be pleased to state :

(a) whether any representations have

SRAVANA 10, 1916 (SAKA)

Written Answers 106

been received by the Union Government
opposing the decision of the Government to
allow foreign and multinational companies
to have 51 percent or more equity share in
telecom sector ;

(b) if so, the details thereof:

(c) reaction of the Government there-
to?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) No, Sir.

(b) and (c). Does not arise in view of
reply to (a) above.

Complaints againstLPG Distributors

1099.DR. AMRITLALKALIDAS PATEL:
Willthe Ministerof PETROLEUM AND NAT-
URAL GAS be pleased to state :

(a) the number of LPG distributors in
Gujaratagainstwhom various types of com-
plaints have been lodged by the consumers
during the last three years; and

(b) the details of complaints and the
action taken by the Government in such
cases?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAP. SATISH KUMAR
SHARMA): (a) Number of LPG distributors
againstwhom complaints have been lodged
during the last three years is as under :

No. of No. of
distributors complaints
1991-92 28 33
1992-93 13 16
1993-94 3 4
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(b) The complaints included delay in
refill supply, overcharging and delay in re-
lease of connections. In all cases, com-
plaints have been investigated. Wherever
established, necessary and appropriate
action has been taken against the erring
distributors in line with the Marketing Disci-
pline Guidelines.

Consumption of Kerosene in Bihar
1100.

SHRI RAM KRIPAL YADAV:
SHRI LAL BABU RAI:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the allocation and consumption of
Kerosene in Bihar during 1993-94, month-
wise;

(b) whetherthe Government are aware
of the black-marketing of Kerosene in the
State;

(c) if so, the number of complaints
received in this regard during 1993-94 and
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the action taken thereon;

(d) whether the Government propose
toincrease the present quota of Kerosene to
Bihar; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) The monthwise allocation
and consumption of kerosene in Bihar dur-
ing 1993-94 are given in the enclosed state-
ment.

(b) and (c) Complaints of black-market-
ing are received. However, the retail distri-
bution of kerosene is controlled by State
Governments who have been advised to
rationalise their system of distribution and
take steps forpreventing diversion and black-
marketing.

(d) and (e). A 9% increase over previ-
ous year 1993-94 amounting to 48145 MTs
has been given to Bihar in allocation of
kerosene during 1994-95.
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&
Foreign investment in Gujarat

1101. DR. K.D. JESWANI : Will the
Minister of POWER be pleased to state:

(a) whether some foreign power com-
panies have submitted any proposal to in-
vestin setting up coal-based thermal power
plants in Gujarat; and

(b) if so, the action taken by the
Goverment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI
P.V.RANGAYYA NAIDU) (a) No, Sir.

(b) Does not arise.
Gas-based Industries in Tripura

1102. SHRI HANNAN MOLLAH : Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether the Government propose
to set up gas-based industries in Tripura;

(b) if so, the details thereof; and
(c) if not, the reason therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to (c). An allocation of 0.75
MMSCMD of gas has been made for a
power plant to be set up by NEEPCO at
Ramchandra Nagar.

Balasore-Kharagpur O.T. Road

1103. DR. KARTIKESWAR PATRA :
Willthe Minister of SURFACE TRANSPORT
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be pleased to state:

(a) whether any survey has been con-
ducted to study the condition of the O.T.
road from Balasore to Kharagpur,

(b) if so, the details thereof; and

(c) the action proposed to be taken
thereon by the Government?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) to (c). The
Government of India are primarily responsi-
ble for roads declared as National High-
ways. Road from Balasore to Kharagpur is
a State Road and, therefore, the State
Governments are responsible for its devel-
opment.

National Highways

SHRI HARIBHAI PATEL:
SHRI MAHESH KANODIA:

1104.

Willthe Minister of SURFACE TRANS-
PORT be pleased to state:

(a) the total length of National High-
ways in Gujarat and Maharashtra;

(b) the steps being taken for the devel-
opment and maintenance of the National
Highways in these States;

(c) the amount sought by the State
Government of Gujarat for the development
of its National Highways during the last three
yearsandthe correspondingamounts sanc-
tioned by the Union Govermment;

(d) the proposal pending with the
Government for the construction of high-
ways and sub-roads in the State;
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(e) whether the Government propose
to fund these pending schemes; and

(f) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) 4,549 km.

(b) The development and maintenance
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of National Highways is a continuous pro-
cess and works are undertaken depending
upon inter-se-priority on all India basis, in-
tensity of traffic and availability of funds.

(c) The amounts demanded and allot-
ted to the Government of Gujarat for devel-
opment of its National Highways during the
last three years are as under:-

Year ORIGINAL WORKS
Amount Demanded Amount Allotted
(Rs. in Lakhs)
1991-92 4579.16 4770.00
1992-93 8505.13 4650.00
1993-94 6734.96 6350.00

(d) to (f). Only one proposal regarding
improvement of drainage of Ahmedabad
bypass is pending which is under examina-
tion. .

Seminalr on Panchsheel

1105. SHRIMATI BIBHU KUMARI DEVI:
Willthe Ministerof EXTERNAL AFFAIRS be
pleased to state:

(a) whether a meeting of academicians
and policy makers of India and China was
held in New Dellhi recently to discuss the
viability of the Principles of Panchsheel;

(b) if so, the organiser of the meeting
and the eminent persons who have partici-
patedinit ; and

(c) the outcome of the meeting?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA) (a) Aseminaron “Panchsheela
and Global Diplomacy” was organised in
New Delhi on June 27-28, 1994.

(b) The seminar was organised by the
Institute of Defence Studies and Analyses
and the Research and Information System
for the Non-Aligned and other Developing
Countries. The Prime Minister inaugurated
the seminar whose participants included
several leading scholars from China as well
as distinguished Indian scholars and ex-
perts.

(c) The seminar provided a useful op-
portunity for Indian and Chinese scholars to
exchange views on the contemporary rele-
vance of Panchsheel.
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Telephone facility to freedom
) fighters

1106. SHRI BHUPINDER SINGH
HOODA : Willthe Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the Government propose
to extend the concesisional facilities of tele-
phone available to freedom fighters, to the
widows of the freedom fighters on the anal-
ogy of pension; and

(b) if not. the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Sir, instructions already
exist that the widows of Freedom Fighters
who are in receipt of pension under Free-
dom Fighters Family Pension Scheme are
eligible for one telephone connection under
Non-OYT/SWS category subject to techni-
cal feasibility, at the place where they nor-
mally reside. As in the case of Freedom
Fighters, no installationfee would be charged
from the widows and they would be charged
from only half the normal rental. The Reg-
istration fee as applicable to Non-OYT cat-
egories, would however, be charged.

(b) Does not arise in view of (a) above.
Migration of Indians to Germany

1107. KUMARI SUSHILA TIRIYA:

SHRI GURUDAS KAMAT:

Will the Minister of External Affairs be
pleased to state :

(a) whether several Indians are migrat-
ing to Germany through fraudulent marriag-

es;

(b) the number of such Indians who
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have migrated to Germany during the last
three years; and

(@) the steps taken by the Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) ; (a) and (b) Migration to
Germany through fraudulent marriages is
negligible. However some of the Indian
nationals who enter Germany and seek
political asylum try to regularise their stay in
Germany by marriage with German nation-
als, while their asylum cases are being
processed or even after these are rejected.

(c) The Government is opposed to ille-
gal emigration whether through fraudulent
marriages or through any other means.

Green Post Boxes

1108. SHRI RABI RAI : Will the Minister
of COMMUNICATIONSbe pleasedto state;

(a) whether the Government have in-
stalled green post boxes for local mail in
Delhi; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Yes, Sir.

(b) 103 Green Letter Boxes have ben
installed in important locations throughout
Delhi. It is clearly indicated on the Green
Letter Boxes that only mail for delivery in
Delhi should be posted in them. Mail from
these letter boxes is cleared twice in a day
and taken directly to an identified mail office
for immediate sorting. The arrar;gements
made envisage the next day delivery within
Delhi of mails posted in these Green Letter
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Boxes to the extent possible. The location
of these letter Boxes is as per statement
attached.
STATEMENT

Location of Green Letter Boxes

1. Delhi East

1. Krishana Nagar HO

2. Krishna Nagar (Main Bazar)

3. Preet Vihar (Near CBSE)

4. Seelampur PO

5. Shahdra PO

6. Shakarpur (Vikas Marg Xing)

2. Delhi North

1. Ashok Vihar HO

2. Azad Market (Xing)

3. Bara Tooti

4. Chandni Chowk (Town Hall)

5. Chandni Chowk (Moti Cinema)

6. Chawri Bazar (Nai Sarak Xing)

7. Civil Lines PO

8. Darya Ganj

9. Delhi GPO

10. Dethi RMS (Delhi Rly. Jn.)

11. Delhi University (Main Admn.
Office)

12.

13.

i4.

15.

16.

17.

18.

19.

20.
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Distt. Court (Tis Hazari)
Indra Prastha HO -
1.5.B.T. Kashmere Gate
Kamla Nagar Market
Malka Ganj Pd

New Subji Mandi

Punjabi Bagh (Ring Road Cross
ing)

Shakti Nagar (Xing)

Wazirpur Industrial Area
Delhi West

Dada Gosh Bhawan

Janak Puri PO

Janakpuri Distt. Centre
Mayapuri P.O.

Moti Nagar (Near Natraj Cinema)
Naraina Ind. Estate P.O.
Rajouri Garden P.O.

Ramesh Nagar P.O.

- Tilak Nagar (Near Water Tank)

Delhi Central

Ajmal Khan Road (D.B. Gupta
Road)

Ajmal Khan Road (Arya Samaj
Road)
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

Written Answers
Bara Khamba Road

i

Bengali Market

Central Revenue Bldg. (ITO)
Connaught Place PO

Delite Cinema

Eastern Court PO

Gole Market (NearBangal Sweet)
Karol Bagh PO

Kendriya Terminal (Central Sectt.)

K.G. Marg (Hindustan Times
Bldg.)

Krishi Bhavan
New Delhi H.O.

New Delhi RMS (N. Delhi Rly.
Station)

North Avenue

Patel Nagar

Patiala House

Parliament Street H.O.
Parliament House Annexe
Rajinder Nagar P.O.

Rajendra Place (Rachna Cine
ma)

Rashtrapati Bhawan

SRT Nagar PO
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26.

27.

10.
11.
12.
13.
14.

15.

16.
17.
18.

19.
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© South Avenue

Super Bazar

Supreme Court

Delhi South West

Bhikaji Kama Place

Dhaula Kuan Chowk

D.I.M.C. Vasant Lok
Gopinath Bazar (Cantt.)
Green Park (Uphaar Cinema)
Hauz Khas (P.O.)

I.G.I. Airport (Intemational)
I.N.A. Market

J.N. University (Admn. Office)
Moti Bagh X'ing

Munirka Market

Netaji Nagar P.O.

Palam Airport

R.K. Puram (Main)

R.K. Puram Sec-XIll Palika
Bhavan

Sadar Bazar Cantt.

Safdar Jung Enclave PO

- Sarojini Nagar Market

Vasant Vihar PO -
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.
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Yashwant Place

Delhi South East

Bhogal Market

C.G.O. Complex (Lodhi Road)
Defence Colony Market

DHQ P.O.

Delhi High Court

Greater Kailash (Near Archna
Cinema)

Hazrat Nizamuddin R.S.
Jamia Nagar P.O.
Kalkaji P.O.

Khan Market

Lajpat Nagar P.O.
Lodhi Road H.O.

Malviya Nagar Market

Mathura Road/Ring Road x, ing
(Ashram Chowk)

Nehru Place

Okhla Industrial Estate P.O.
S.J. Stg. Office
Savitri Cinema
South Extn. Part-l

South Extn. Part-li
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21. Sunder Nagar
Blackmarketing of Kerosene

1109. SHRI ARJUN SINGH YADAYV :
Willthe Ministerof PETROLEUMAND NAT-
URAL GAS be pleased to state :

(a) whetherthe Union Government have
reviewed the distribution system of Kero-
sene of various States;

(b) if so, the details thereof;
(c) if not, the reason therefor; and

(d) the steps taken or proposed to be
taken to check black-marketing of kero-
sene?

"THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to(c). The Government keeps
on reviewing the distribution system of ker-
osene. Apart from allowing growth in the
allocation of kerosene to vdrious States, the
Central Governmenthas alsorequested the
State Government to rationalise the system
of retai) distribution to identify points of

diversion and to take steps to plug the |

loopholes 1o prevent black-marketing of
kerosene so that it reaches the targated
groups in time and in desired quantities and
at prescribed prices.

(d) In order to check black-marketing of
kerosene, steps such as furfural doping of
kerosene, blue dyeing of kerosene, sample
testing by mobile laboratories and surprise
inspections by field officers of oil companies
and State authorities are undertaken.

STD in Karnataka

1110. SHRIMATI CHANDRA PRABHA
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URS : Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Government propose
to provide STD facility in Kamataka during
1994-95; and

(b) if so, the locations thereof, district-
wise?

The MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Yes, Sir.

(b) the District-wise details of location
proposed for STD facility during 1994-95,
subject to the availability of resources such
as fund, equipments, land, building etc. are
given in the statement attached.

STATEMENT
STATEMENT TO BE LAID ON THE
TABLE OF LOK SABHA VIDE PART (B)
OF UNSTARRED QUESTION NO. 1110
FOR 1.8.1994

ANNEXURE

District-wise list of stations proposed for
S.1.D. facility oduring 94-95 in Kamataka.

District Name of Station
Bangalore Thyamagondiu
Kaggaw Pura
Taarekere
Belgaumv Ghataprabha
Sante Bastiwad

Bidar Kamalanagar
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Bijapur

Bellary

Chickmagalur

Manbhalli
Talikoti

Balloli

Loni

Halsangi
Sindgi

Gudur

Terdal
Banametti
Rabkavi
Mahalingpur
Devarhippargi
Moratagi
Dhannur
Kudala Sangame

Golagori

Choranur

Kurubhara

Budhihal

Horanadu
Ajjampure
Anoor

Muthinakoppa
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Devangere

Gulbarga

Hassan

Balehole

Hiri Bailu
Sunka Sale
Panchanahalli Kolar
Khemmannu Gudi
Yagati Madikeri
Javali
Belagur
Kittadal
Malebennur
Mayakonda Mandya
Hunsagi
Javagal
Hebbalu
Hagare
Rayarakoppa Mangalore
Udayvara
Norway
Hanbal Mysore
Konanur |
Banavare

Tolalu

Gendehalli Raichur

Maddarahalli -
Kesagodu
Devaladakere
Gulur
Irgampally
Biligari
Pollibetta
Siddapur
Peraje
Ammatti
Kadabahalli
Chandupura
K.R. Pet
Nagamangala
K.M. Doddi
Hosangadi
Delve '
Paladka
M.M. Hills
R.R. Hills
Bannur
Mullur

Kustagi

T
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Shimoga

Hubli

Tumkur

Beigaom

Sindhanur

‘Haski

Gudavi
Togarsi
Jog
Sharavathi

Tudur

Alnavar

Akki Alur
Lakshmashwar
Uppinhetagari

Tarihal

Madhugiri
Huliyar
Bukkapatna
Sugoor
Gungummale
Turuvekere
C.N. Halli
Biligere

Chelur

Macche
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Supply of sub-standard coal to
power plants

1111. SHRI ANIL BASU : Will the Min-

ister of POWER be pleased to state:

(a) whether the Government have tak-
enany steps to ensure joint sampling of coal
at power plants both in Central and State
Sectors;

(b) whether any assessment has been
made on the overallimpact of poor quality of
coal on the plant load factor and generation
of both in Central and State Sectors plants;
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI! P.V.
RANGAYYA NAIDU) : (a) Presently, sam-
pling of coal is being done at loading end by
an Organisation under the Coal Controller.
The Utilities and the Power Ministry have
taken up with Ministry of Coal that Joint
sampling at Power Station endis necessary.

(b) and (c) It is estimated that if coal as
per design grade are supplied to the power
stations which are now receiving inferior
grade coal thantheirdesign grade, their PLF
would improve. As per the coal quality data
received from power stations, 19 power
stations received coal lower than their de-
sign grade during 1993-94.

Subsidy in Power Sector

1112, SHRIMATI GEETA
MUKHERJEE: Will the Minister of POWER
be pleased to state:

(a) whetherthe Union Govemment have
a proposal to stop subsidy in power sector;
and
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(b) if so, the extent of cut in subsidy and
the likely rise in the power tariff thereby?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) The tariff for sale
of electricity to the different sections of
consumers and the extent of subsidy to be
provided is fixed by the SEBs themselves
with the approval of the concermned State
Governments.

(b) Does not arise in view of (a) above.

Anti-Corrosion Technology

1113.  SHRIJITENDRA NATH DAS:
SHRI SUDARSAN

RAYCHAUDHARI :

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Central Electro-chem-
ical Research Institute has done some work
in developing anti-corrosion technelogy and
offered the same to ONGC;

(b) whether the ONGC have agreed to
implement the same; and

(c) if not, the reason therefor?

THE MINISTER OF STATE CF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) . (a) Yes, Sir. .

(byand (c) The report received from the
Central Electro-Chemical Research Insti-
tute needs further discussion before its ap-

plicability in this actual field conditions is
established. '

5
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[ Transiation]
Bypass on NH No.24
1114. SHRI SANTOSH KUMAR
GANGWAR :
DR. P. R. GANGWAR :

SHRI GIRDHARI
BHARGAVA :

LAL

" Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether any proposal for the con-
struction of a bypass on Bareilly National
Highway No. 24 is lying pending with the
Government;

(b) if so, the details thereof; and

(c) the likely time by which a final deci-
sion would be taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLER)(a) to(c). Bareiily
bypass is at the stage of survey and inves-
tigation and as suchit is too early to indicate
the time by which a final decision would be
taken.

[English)]
National Grid for Natural Gas

1115. SHRI AJOY MUKHOPADYAY:
Willthe Ministerof PETROLEUM AND NAT-
URAL GAS be pleased to state:

(a) whether the Government propose
to establish a national grid for the distibution
of natural gas;

(b) whether pipelines to the southern
and eastemn regions are proposed to be laid
as an integral element of such a national
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grid; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to (c). At present, there is no
proposal for establishing a National grid.
However, the concept of laying a natural gas
pipeline to the Southern States from the
West Coast has been accepted in principle.

Kahalgaon NTPC

1116. SHRI RUPCHAND PAL : Will the
Minister of POWER be pleased to state:

(a) whetherunit | and Il of NTPC power
plant at Kahalgaon have been completed;

(b) the time by which these units will
start commercial production; and

(c) the reasons for delay?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYANAIDU) (a)and (b). Thelstand
Iind Units of the Kahalgaon Super Thermal
Power Projectwere commissionedin March,
1992 and March, 1994 respectively and are
expected to start generating power from
August, 1994 September, 1994 respective-
ly and to be in commercial operation by
November, 1994 and December, 1994 re-

spectively.'

~ (c) Delayin the completion of the project
has been mostly on account of :

(i) Break-up of erstwhile USSR
resulting in delays, and disruption
of equipment supply.

(i) Industrial relation problems.
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(iii) Accident in boiler of Unit-I in
October, 1992.

[ Translation)

Declaration of State Highways as
National Highways
1117.  SHRIMATI PRATIBHA
DEVISINGH PATIL:
PROF. K.V. THOMAS:
SHRI RAM KAPSE:
DR. SAKSHLUJI:

Willthe Minister of SURFACE TRANS-
PORT be pleased to state:

(a) the criteria adopted by the Union
Government to declare State highways as
national highways;

(b) the details of the proposal submitted
by the State Governments during the last
five years in this regard; and

(c) the details of proposals lying pend-
ing with the Union Government?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) The criteria
adopted for declaration of new National
Highways is as under, viz.

i)y roads which run through the
length and breadth of the country.

ii) roads connecting adjacent
countries;

iii) roads connecting State Capitals;
iv) roads connecting major ports and

important industrial or tourist
centres,
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v) roads meeting very important
strategic requirements;

vi} roads carrying high density of
traffic over an adequate length;
and

vii) roads which will enable sizeable
reduction in travel distance and
achievement of substantial
economies thereby.

(b) and (c). During the 8th Five Year
Plan, various State Governments have sub-
mitted 133 proposals aggregatingtoa length
of 38,636 Km for declaration as new Nation-
al Highways. However, it has been possible
to include only one road from Kumool to
Chittoor in Andhra Pradesh in the National
Highway network, so far. Owing to meagre
allocation of funds for National Highways
during the 8th Five Year Plan, it is difficult to
declare any new National Highways at this
stage.

[English]
Supply of Diesel to DTC

1118. SHRI MOHAN RAWALE : Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whetherthe Delhi Transport Corpo-
ration (DTC) purchases diesel from Indian
Qil Corporation (10C) on credit;

(b)ifso, theterms and conditions there-
of;

(c) the amount of the DTC has to pay to
the 10C for supply of diesel as on June 30,
1994,

(d) whether the |I0C has decided to
suspend the supply of diesel to DTC if
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outstanding dues are not cleared; and

(e) the efforts being made by the DTC
to pay-up its outstanding dues to I0C?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) At present,
the Delhi Transport Corporation (DTC) is
purchasing diesel from the Indian Oil Corpo-
ration (I0C) on ‘Cash & Carry’ basis.

(b) Does not arise.

(c) As on 30-6-1994, the DTC has to
pay outstanding arrears of Rs. 19.62 crores
to IOC.

(d) The 10C have been impressing
upon the DTC, time and again, for clearing
their outstanding dues at the earliest. The
10C have also informed that in case these
dues are not cleared by DTC, it may be
difficult for them to continue diesel supplies
to DTC.

(e) The Government releases non-plan
funds to DTC from time to time to meet its
non-plan expenditure including payment of
Oil Companies. The funds for the current
financial year have not been found ade-
quate and additional funds would have to be
provided by the Government to enable DTC
toclearall outstanding duesincluding that of
10C.

Srinagar Hydro-Electric Project

1119. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI : Will the Minister of
POWER be pleased to state:

(a) whetherthe Srinagar Hydro-Electric
Project was to be funded out of World Bank
loan and due to non-observance of certain
conditions by Union/State Govemment the
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loan was gancelled;

(b) whether a sum of over Rs. 100.00
crores has already been spent and over 65
per cent land acquired; and

(c) if so, actiorirbeing taken by the
Government to revive the project?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) : (a) Yes, Sir. The
World Bank loan for Srinagar Hydro Electric
Project was cancelled by the World Bank
because of failure of the State Government
to comply with some of the loan conditions.

(b) Yes, Sir.

(c) Government of Uttar Pradesh has
invited private investors to take up the exe-
cution of the project.

Foreign visits by I.C.C.R. Officials
1120.

SHRIMATI GIRIJA DEVI:
DR. S.P. YADAV:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the foreign tours undertaken by the
President and the other officials of Indian
Council for Cultural Relations during 1993
and 1994;

(b) the expenditure incurred on each of
these visits for the President and the other
officials, separately: and

(c) the purpose and the achievements
of each of these visits?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA) : (a) The foreign tours under-
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taken by the President and the officials of
the Indian Council for Cultural Relations
(ICCR) are as follows:

1983

(i) President, ICCR toured abroad on
two occasions and visited Austria,
Japan and Thailand.

(i) Director General, ICCR toured
abroad on nine occasions and
. visited South Africa, Mauritius,
Egypt, United Kingdom, USA,
Hungary, Austria, France, Russia,
Israel, China and Japan.

(iii) Private Secretary to the President,
ICCR toured abroad on one

occasion and visited Austria.

(iv

-

Assistant Private Secretary to
President, ICCR toured abroad on
one occasion and visited Japan
and Thailand.

1994

(i) President, ICCR toured abroad on
one occasion and visited United
Kingdom and France.

(i) Dy. Director General
“(Programmes), ICCR toured
abroad on one occasion and
visited Egypt.

(iii) Assistant Private Secretary to

President, ICCR toured abroad on

one occasion and visited United

Kingdom and France.

=

(b) The details of visit and the expendi-
tureincurred oneach of these visitsis shown
in the statement attached.



139  Written Answers

(c) The purpose of each visit has been
indicated against each visit in the Annexure.
The achievements of these visits by the
President and other officials of the Indian
Council for Cultural Relations are as under:

The tours abroad have facilitated es-
tablishment of new cultural links, revive and
strengthen the existing cultural relations
and enhance mutual understanding of India
and other countries and institutions abroad.
The visits have enhanced cultural exchang-
esattheinstitutional level and at the bilateral
level facilitating people to people contact.

The tours abroad by President, ICCR
andthe officials of the ICCR have unilateraly
given opportunities to negotiate steps and
measures to further the objectives of ICCR
as defined in the Memorandum of Associa-
tion when the ICCR was established in
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1950.

The visits abroad have facilitated a
better understanding and appreciation
abroad of Indian art and culture and put forth
an image of India in the intemational com-
munity fulfilling its endeavourto continuous-
ly enhance people to people contact with an
open attitude while being receptive to the
cultures of other countries.

The visits abroad have provided a sup-
porting role for exchange programmes with
allfriendly countries. The periodic visits and
meetings with heads of cultural departments,
organisations, institutions, scholars intellec-
tuals and policy makers are necessary in
view of the emphasis on implementation of
formal reciprocal arrangements for cultural
exchanges contained in the Cultural Ex-
change Protocols.
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Bauxite Reserves in Kutch

1121. SHRI  SHANKERSINH
VAGHELA: Will the Minister of MINES be
pleased to state :

(a) whether the Government conduct-
ed any survey for Bauxite reserves in Kutch
district of Gujarat;

(b) if so, the details thereof;

(c) whether Government of Gujarathas
sent any proposal in this regard; and

(d) if so, the action taken by the Union
Government thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) and (b). Yes, Sir. Geo-
logical Survey of India (GSI) has established
a total reserve of 30.75 million tonnes of
Bauxite at Mandvi, Abadasa, Nakhatrana,
Anjar and Bhuj talukas of Kutch district,
Guijarat.

(c) and (d) Yes, Sir. The proposal of
Govemment of Gujarat for dereservation of
Bauxite bearing areas in Kutch district has
been approved by Central Government in
March, 1994.

[Translation]

Coverage of area by LPG agency -

1122. DR.LAL BAHADUR RAWAL :

SHRI RAJVEER SINGH :

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the distribution area of a gas agency
including the rural area covered by it;
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(b) whetherthe Government are aware
that LPG agency owners refuse to provide
gas connections to the consumers in the
rural areas;

(c)if so, the rules/ordersinssued by the
Government in this regard to the gas agen-
cies; and

(d)-the concrete steps taken by the
Government to obviate such irregularity?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) Normally the distribution area
of an LPG distributor is within the municipal
limits. However, incase of nonviable distrib-
utors and those located in hill markets; area
of operation is extended including rural ar-
eas to make the distributorships viable.

(b) and (c). Owing to restricted avail-
ability of the product, marketing of LPG in
the rural areas of the country in general has
not been considered so far.

(d) Plans have been drawn by the In-
dustry to set up additional refineries and
import facilities for augmenting the supplies
of LPG. Besides, Government has also
permittedprivate marketeers toimport LPG.
These steps are expected to improve the
availability of LPG from 1997-98 onwards,
which will enable marketing of LPG in rural
areas as well. '

Per capita consumption of Power

1123, SHRI RAM PUJAN PATEL:
DR. LAL BAHADUR RAWAL:

Willthe Minister of POWER be pleased
to state:

(a) the annual per capita consumption
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of power in the country as compared to that
in the devgloped countries;

(b) whethér pdwer is not being generat-
ed in commepsurate with the requirement;
and

(c) if so, the steps being taken to im-
prove the situation? :

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) (a) The anuual per-
capita consumption of power in the country
during 1992-93 was 283.10 KWH. This is
low as compared to per capita consumption
of powerin the developed countries. Details
of per capita consumption of some devel-
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oped countries are given in the statement
attached.

(b) and (c). Duringthe year 1993-94 the
energy requirement in the country was
323252 million units against which availabil-
ity was 299494 million units a deficit of 7.3%.
Various measures being taken to improve
the availability of power in the country in-
clude expeditious commissioning of new
generating capacity, implementation of short
gestation projects, improving the perfor-
mance of existing power stations, Reduc-
tionin T & Dlosses, betterdemand manage-
ment and adoption of energy conservation
measures, transfer of energy from surplus
to deficit areas and promoting private sector
investment in the power sector.

STATEMENT

“ ANNUAL PER CAPITA CONSUMPTION OF ELECTRICITY IN DEVELOPED
COUNTRIES DURING THE YEAR 1991

NAME OF THE COUNTRIES

ANNUAL PER CAPITAL
CONSUMPTION (KWH)

1. CANADA
2. FRANCE
3. GERMANY
4. SWEDEN
5. ‘ SWITZERLAND
6. ITALY
7. US.S.R
8. UK.
9. " USA.
-10. JAPAN

18134
7044
7199

17008
8100

14452
5818
5860

12281

7161

* Reference:- Energy Statistics - 1991 U.N. Publication.
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Special Power Committee
1124. SHRI RAJESH KUMAR:
SHRIMATI SHEELA

GAUTAM:
SHRI RAMESHWAR
PATIDAR:

Wil the Minister of POWER be pleased
to state:

{a) whether the Govemment propose
to constitute a special power committee;

(b) if so, the details thereof;

(c) whether the Government also pro-
pose to further increase the present afloca-
tion for the power sector; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) (a) No, Sir.

(b) to (d). Do not arise.
National Highways

1126. SHRI RATILAL VARMA : Willthe
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether Government of Gujarat
have submitted a plan to connect certain
roads of the State with the National High-
ways; and

(b) if so, the details thereof and the
action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) and (b).

Presumably, the Hon'ble Member is having
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in mindthe proposals submitted by the State
Govermment of Gujarat for financing certain
projects linking State Roads with National
Highways. The State Government have
sponsored 76 Road/Bridge projects costing
Rs. 57.00 crores under the Centrally spon-
sored scheme of State Roads of Inter-State
or Economic Importance in the 8th Five Year
Plan. However, owing to meagre allocation
of funds earmarked under the Central Sec-
tor Roads Programme in the current Plan, it
would be possible to take up only some
selected projects in various States including
Guijarat under the aforesaid programme.

[English]
[
Import of coal by SAIL

1127. SHRI BASUDEB ACHARIA : Will
the Minister of STEEL be pleased to state:

(a) whether the Steel Authority of India
Limited propose to import coal for its steel
plants;

(b) if so, the details of the foreign ex-
change outfiow as a result thereof;, -

(c) whether the Steel Authority of india
Limited propose to take back the manage-
ment of coal washeries; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) (a) and (b). Coking coal is
imported by SAIL as a quantitative and
qualitative gap filler between availability of
indigenous coking coal and the total require-
ment of coal by the steel plants. Forthe year
1994-95 Coal India Limited (CIL) have indi-
cated maximum availability of 10.5 million
tonnes of coking coal to the SAIL'S steel
plants against theirrequirementof 16.0m.t.
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of coking coal. Thus the likely imports by
SAIL will be 5.5 m.t. of coking coal in the
current year for which the foreign exchange
requirement is estimated at US $ 286 mil-
lion.

(c)and (d). Before nationalisation of the
coal mines, the erstwhile Hindustan Steel
Limited was operating 4 washeries under
Central Coal Washeries Organisation
(CCWO). After nationalisation the manage-
ment of these washeries was transferred to
Bharat Coking Coal Limited (BCCL)in 1971.

In 1993 SAIL indicated that it would be
willing to take back the management of
~ these washeries subject to the following
conditions:-

i) CIL makes available minimum 7 MT of
raw feed coal of desired grade-seam at the
current price from the linked sources to the
above washeries of CCWO.

ii) Manpower of CCWO washeries will
remain the same as was at the time of taking
over by BCCL.

iii) All accumulated losses are written-
off by CIL.

Plan allocation for power sector

1128. SHRI PHOOL CHAND VERMA :
Will the Minister of POWER be pleased to
state:

(a) whether he has submitted any pro-
posal for seeking hike in the central plan
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allocation for infrastructural development in
the power sector;

(b) the main points of the proposal;

(c) whether any decision has been tak-
en in this regard; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) (a). No, Sir.

(b) to (d). Do not arise.
[ Translation]
Arrears in PGCIL on SEBs

1129. SHRI BHAGWAN SHANKAR
RAWAT : Will the Minister of POWER be
pleased to state:

(a) whether some State Electricity
Boards are not paying their arrears to the
Power Grid Corporation of India Limited;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) (a). Yes, Sir.

(b) The outstanding dues of Powergrid
Corporation of India Ltd., against various
electricity Boards/bebeficiaries as on
31.3.1994 are given in the statement en-
closed. '
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[English]
PCOs out of order in Delhi

1130. DR. SAKSHIJI : Will the Minister
of COMMUNICATIONSbe pleasedto state:

(a) the number of PCOs at Railways
Stations, 1.S.B.T. and Airports in Delhi;

(b) the number of PCOs out of order at
these places for the last three months; and

(c) the action taken or proposed to be
taken by the Govermment in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) Sir, a total of 172 number of
PCOs are working at Railway stations of
Delhi, ISBT & Airport within the juridisctions
of Delhi MTNL.

(b) None, Sir.

(c) Close monitoring is being made at
different levels of management and in case
any PCC goes out of orderimmediate action
to attend to the fault is taken.

Relations with Uzbekistan

1131. SHRI HARIN PATHAK : Will the
Minister of EXTERNAL AFFAIRS be pleased
to state the follow-up steps taken/proposed
to be taken by the Government on the
agreements/MOUs/protocols signed with
uzbekistan during the visit of the President
of the country?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMAN KHURSHEED): The agreements/
MOUs/Protocols signaed during the visit of
President of Uzbekistan are being followed
up on a continuing basis through the normal

AUGUST 1, 1994

Written Answers 164

official channels.

A memorandum of Understanding be-
tween the Government of the Republic of
India and the Government of the Republic of
Uzbekistan on cooperation in the field of
telecommunications was signed on 5th Jan-
uary, 1994, during the visit of the President
of Uzbekistan to India. The Department of
Telecommunications has planned a three
memberhigh-level delegationto Uzbekistan
for formulating joint venture proposal of
mutualinterest. The areaidentifiedin earlier
discussion for telecom is Networking and
Software: further areas suach as rural com-
munication, joint R&D efforts, consultancy
projects, etc. may be discussed during the
visit of Indian delegation to Uzbekistan. Our
Department of Telecommunications is in
touch with Uzbek Government through the
Embassy of India, Tashkent, fer finalising
the dates for the visit of the Indian delega-
tion.

A Protocol on the establishment of an
Indo-Uzbek Centre for the Promotion of
Scientific and Technological Cooperation
between the Government of the Republic of
Indiaandthe Governmentof the Republic of
Uzbekistan was concluded on 5th January,
1994, during the visit of President of
Uzbekistan to India. As a follow-up an 8
member S&T delegation visited India during

_February 1994. The programme for Uzbek
delegation included their visits to 27 scien-
tific and technological institutions in the ar-
eas of Cotton, Electronics and Telecommu-
nications, Medical Sciences, and Advanced
Materials resultingin identification of a num-
ber of research activities of mutual interest.

An agreement signed between the
Government of the Republic of India and the
Government of the Republic of Uzbgkistan
on bilateral cooperation in the field of Posts
and Allied Matters envisaged the setting up
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of a joint committee of the implementing
agencies from Indian and Uzbekistan. Our
Department of Posts, Ministry of Communi-
cations, has projected this requirment to the
Uzbek side through the Embassy of India.
Tashkent, and a reply from their side is
awaited, indicating the Uzbek organisation
which will implement the agreement from
their side. The Uzbek Government have
been reminded again to expedite their deci-
sion.

Under the Agreement between the
Government of the Republic of Indiaand the
Government of the Republic of Uzbekistan
on Cultural Cooperation signed on 5th Jan-
uary, 1994, during the visit of President of
Uzbekistan, the bilateral cultural projects
already executed or in progress and other
related on-going activities remain unaffect-
ed and are being carried out thorugh the
normal diplomatic channels. The Director of
the India Cuultural Centre has already start-
ed functioning in Tashkent.

The Agreement on principles of Devel-
opment of Economic Links and Strengthing
of Comprehensive Cooperation between
the Republic of India and the Republic of
Uzbekistan signed on 5th January, 1994 ,
during the visit of President Karimov in-
cludes provisions of currently valid Agree-
ment on Trade and Economic Cooperation
between the two countries on 24.5.1993
which are being implemented through nor-
mal bilateral channels.

During the President of Uzbekistan's
visit, the instruments of Ratification of the
Treaty on the Principles of Inter-State
Relationas and Cooperation between the
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Republic of India and the Republic of
Uzbekistan were exchanged. This is a
framework agreement between the two
countries reflecting our close friendly ties
and serves as guide to their future growth.

[ Translation)
National Highways

1132. SHRI PRABHU DAYAL
KATHERIA : Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the details of proposals submitted
by State Governments for development of
theirexisting National Highways State-wise;

(b) the action taken thereon; and

(c) the allocation of funds for develop-
ment of National Highways during 1993-94;
State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) Develop-
ment of National Highways is a continuous
process. A statement showing the number
of works each costing Rs. 50 lakhs and
above, proposals for which have been sub-
mitted by the State Governments during the
current financial year is at statement |.

(b) These proposals are at various stag-
es of processing.

(c) A statement showing the allocation
of funds for development of National High-
ways during 1993-94, State-wise is at state-
ment Il
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LPG agencies in Aonla
§ (Bareilly) U.P.

1133. SHRIRAJVEER SINGH : Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the number of LPG agen-
cies at Aonla(Bareilly) U.P. are inadequate
to meet the demands of the area;

(b) if so, whether the Government pro-
pose to set up more LPG agencies there;
and

(c)if so, by whenandif not, the reasons
therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) to (c). One LPG distributor-

ship presently functioning at Aonla (Bareilly)

U.P.is meeting the requirement of the area.
Due to product constraints, there is no pro-
posal to set up additional LPG distributor-
ship at Aonla in the current LPG Marketing
Plan.

[English]

Talks on trans-border terrorism with
Russian leaders

1134. SHRISHRAVANKUMAR PATEL:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the issue of abetment to
trans-border terrorism by Pakistan in Kash-
mirwas figured in Prime Minister's talks with
Russian leaders during his recent visit to
that country; and

(b) if so, the details and outcome there-
of?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA): (a) and (b). India’s concerns
with regard to abetment of cross-border
terrorism in Kashmir by Pakistan were con-
veyed to the Russian side during Prime
Minister’s visit to Russia. The Russian side
stated that its position on Kashmir remains
unchanged and thatthis has been conveyed
to the India side on several occasions in the
pastand has beenborne out by the positions
taken by the Russian delegation in interna-
tionalfora, includingthe UNGA and UNHRC.
This is that the Kashmir issue should be
resolved through peaceful bilateral negotia-
tions between India and Pakistan within the
legal framework provided by the Simla Agree-
ment. Russia is against internationalisation
of Kashmir issue.

Issue of wrong passports

1135. SHR! KRISHAN DATT
SULTANPURI : Willthe Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether any cases of issue of pass-
ports to wrong persons were reported to the
Govemment during the last one year;

(b) if so, the details thereof and the
action taken against passport officers found
responsible therefor, State-wise; and

(c) the number of persons reported to
have left for foreign countries on wrong
passport during 1993-947?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA) (a)to(c). Apassportisissued
to an applicant on the basis of production of
documentation submitted by the applicant
and after following due procedures and
exercising the checks as laid down under
instructions from the Government. During
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1993 (January -December), immigration
authorities detected 2123 cases involving
forgery, including photo-subtitution, fake
Indian/foreign visas, forgery of signatures,
change of personal particulars, besides
forged passports. All suchcases are inves-
tigated by government with a view to fixing
respon§ibiliw and taking appropriate action.
{

[Translation]
SC/ST Posting

1136. SHRIVILASRAONAGNATHRAO
GUNDEWAR : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

(a) the number of class one officers
belonging to the Scheduled Castes and
Scheduled Tribes in the Ministry of External
Affairs, its attached offices and in Indian
Missions and the number of women among
them;

(b) the number of posts reservedfor the
Scheduled Castes and Scheduled Tribes
lying vacant; and

(c) the time by which these posts are
likely to be filled up?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) (a) The number of class one
officers belonging to the Scheduled Castes
in Ministry of External Affairs and Missions
abroadis 114 and Scheduled Tribe 1S 41. Of
these the number of women belonging to
Scheduled Castes is 2 and Scheduled Tribe
is 4. The Central Passport Organisation
(CPO)is the only subordinate agency of the
Ministry of External Affairs. There are 4
Scheduled Caste officers none of whomis a
woman and no Scheduled Tribes officers in
the Central Passport Organisation.
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(b) 42 posts reserved for Scheduled

"Castes and 35 posts reserved for Sched-

uled Tribes in various classes in the Ministry
of External Affairs and Missions abroad are
vacant. 16 posts reserved for Scheduled
Castes and 21 posts resereved for Sched-
uled Tribes in various classes in the Central
Passport Organisation are vacant.

(c) Subject to availabilty of candidates
fulfilling minimum requirements, many of
these vacancies will be filled through the
Union Public Service Commission and Staff
Selection Commission, and through depart-
mental promotions during the yearendingin
March, 1995.

Development of Highways in
Maharashtra

1137. SHRI DATTA MEGHE : Will the
Minister of SURFACE TRANSPORT be

. pleased to state:

(a) the steps taken for the development
and maintenance of National Highways pass-
ing through Maharashtra, during the last
three years; and

(b) the details of steps taken to check
accidents on National Highways inthe State?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISHTYTLER)(a) Development
and maintenance of National Highways is a
continuous process and works are under-
taken depending upon various factors like
inter-priority on all India basis, intensity of
traffic - present as well as anticipated, con-
dition of existing pavements, availability of
funds etc. Duringthe lastthree years works
costing Rs. 194.83 crore for development of
various National Highways in Maharashtra

* comprising improvement of curves & junc-

tions, strengthening of pavements, widen-
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ingto two lanes/four lanes, paved shoulders
and provision of traffic signs etc. have been
.sanctioned. Expenditure of Rs.51.05 crore
on maintenance and repairs of National
Highways has been incurred.

(b) The steps taken/being takento check
accidents on National Highways statement
attached.

STATEMENT
The steps taken/being taken include-

1. Formal training in a driving school is
made a pre-requisite forissuance of licence
to drive transport vehicles.

2. Maxium safe laden weights have
been prescribed for trucks including light
commercial vehicles.

3. Maxium speed limits have been pre-
scribed for all vehicles except light motor
vehicles.

4. Uniform intervals for checking the
fitness of vehicles have been prescribed
throughout the country.

5. Itis prescribedthat road safety devic-
es would be fitted in the vehicles viz. direc-
tion indicators with blinker system for vehi-
cles, special lables on carriages carrying
dangerous or hazardour goods.

6. A National Road Safety Council has
been set up for formulation of road safety
measures, State Governments were also
requested to set up State level road safety
councils.

The State Govts. have also been ad-
vised to take action on following lines-

1. Strict and rigid enforcement of traffic
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rules and regulations.

2. Regular special drive against rash
and negligent driving, driving without driving
licences, drunken driving, defective head-
lights, over-speeding, over-loading etc.

3. Regular prosecution of violation
through issue of notices.

4. Introduction of blinkers/signals at
accident prone areas.

5. More Police presence in accident
prone areas.

6. Special moming drives and night
mobile patrolling.

7. Painting of bus boxes, yellow boxes.

8. Special night checking on Highways.

9. Special drive against buses, HTVs,
TSRs, Taxis etc.

[English]
- Mattanchery Bridge

1138. PROF. K.V. THOMAS : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether the proposal for recon-
struction of Mattanchery Bridge by Council
port has been finalised,;

(b) if so, the details thereof;

(c) the date by which the work is likely
to start and the agency selected for execu-

tion of the project; and

(d) If not, the reasons therefor?



183  Written Answers

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (8)  No, Sir.

(b) to (d). Do not arise.

Hydro-Electric Power Projects
in Orissa

1139. DR. KRUPASINDHU BHOI : Will
the Minister of POWER be pleased to state:

(a) whether the Government have ap-
proved the proposal to set up hydro-electric
power projects in the Mahandi basin in
Orissa;

(b) if so, the number of such power
projects proposedto be setup near Chiplima
in Western Orissa; and

(c) the power generating capacity of
these projects?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYANAIDU) (a)to (c). The Detailed
Project Reports for 320 MW Sindol Hydro
Electric Project (comprising of three power
Houses viz Deogaon Power House - 5x20
MW , Kapasira Power House- 5x20 MW and
Godhaneswar Power House - 5x20 MW)
and 408 MW AdditionalGeneration Scheme
at Hirakud and Chiplima (comprising of
Hirakud ‘B’ Power House - 4x5 MW and
Chiplima ‘B’ Power House - 4x50 MW) in
Mahanadi basin near Chiplima in Westem
Orissa have been prepared by the Water
and Power Consultancy Services
(WAPCOS) and forwarded to Central Elec-
tricity Authority/Central Water Commission
in April'94 for techno-economic appraisal.

Food Processing Industries

1140. SHRI PROBIN DEKA : Will the

AUGUST 1, 1994

Written Answers 184

Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) whether the Government have re-
ceived any proposal from the Government
of Assam to set up Food Processing Indus-
tries in the State;

(b) if so, the details thereof; and

(c) the time by which the proposal are
likely to be approved?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI) (a) to
(c). Financial assistance amountingto about
Rs. 586.00 lakhs has been extended in last
3 years under the Plan Schemes in respect
of various proposals, covering fruitand veg-
etable processing, meat and poultry pro-
cessing and grain processing etc. received
from Assam.

Besides, three proposals for setting up
of rural food processing centres, one pro-
posal for establishment of a quality control
laboratory and another proposal for estab-
lishment of goat meat processing plant,
seeking assistance have beenreceived from
the State of Assam, action on which has
been initiated.

Zinc and Lead Demand

1141. SHRI K. PRADHANI : Will the
Minister of MINES be pleased to state:

(a) ihe annual demand and production
of Zinc and Lead in the country of the last
three years, year-wise;

(b) whetherthe Government are able to
meet the demand of both these metals; and

(c)if not, the stepstakentoincrease the
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productiorl?

THEVMINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
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SINGH YADAV) (a): The annual demand
and production of Zinc and Lead by primary
producers in the country during the last
three years are as under:

(In Tonnes)
ZINC LEAD
Year Demand Production Year Demand  Production
1991-92 1,30,000 1,01,206 1991-92 78,000 30,395
1992-93 1,35,000 1,26,600 1992-93 82,000 38,382
1993-94 1,45,000 1,43,962 1993-94 87,000 25,299

(b) Government does not supply these
metals for meeting their local demand.

(c) Does not arise.
Production Targets of Minerals

1142, SHRIMATI VASUNDHRA RAJE:
Will the Minister of MINES be pleased to
state:

(a) the target set for the production of
differentkind of minerals during Eighth Plan;

(b) the progress made so far; and

(c) the mineral-wise and the State-wise
details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) No targets have been
fixed by the Planning Commission for pro-
duction of different minerals dealt with by
this Ministry for the Eighth Five Year Plan.
Planning Commission has, however, fixed
targets for non-ferrous metals.

(b) and (c). Do not arise.

VSNL Projects

1143. SHRI PRAFUL PATEL : Will the
Ministerof COMMUNICATIONS be pleased
to state:

(a) whether the VSNL had a mid-term
review recently priortoraising funds for their
projects;

(b) whether a number of projects of the
VSNL are held-up due to financial con-
straint;

(c) if so, the manner in which the Gov-
emment propose to resolve the issue; and

(d) the so, extent to which the Govern-
ment propose to raise the funds from the
domestic market?

THE MINIiSTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHR!
SUKH RAM): (a) Yes, Sir.

(b) None of VSNL's own projects are
held up due to financial constraints.

(c) AII projects of VSNL excepttwo i.e.
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(i) Participation in “FLAG” Project (Fibre
Cable link around the Globe) and (ii)
“INMARSAT-P” Project will be funded out of
VSNL'’s own internal resources. These two
specific Projects would need funds starting
from the last financial year of the 8th Five
Year Plan viz. 1996-97. The funds will be
obtained either from VSNL'’s own resources
or Commercial borrowings or loan.

(d) VSNL/DOT has no proposals at
present to raise funds from the domestic
market for VSNL's projects.

Visit of Chinese Delegation

1144. SHRI Y.S. RAJASEKHAR
REDDY : Will the Minister of STEEL be
pleased to state:

(a) whether a high level Chinese dele-
gation has held discussions with the Gov-
emment recently on the export of steel;

(b) if so, the details therof;

(c) whether any agreements have been
signed regarding export of steel/rails and
import of blend coking coal from China; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) (a) and (b). An 8 member
delegation led by Mr. Wu Xichun, Vice Min-
ister, Ministry of Metallurgical Industry, Peo-
ple’s Republic of China visited India in July,
1994, and held discussions withthe Govemn-
ment on several issues pertaining to the
steel sector.

(c) and (d). No agreement has been
signed during the visit of delegation.

However both sides agreed to set up
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working Groups to cover the following ar-
eas:-

i) Working Group on Technical
Cooperation in the Steel Sector.

ity Working Group on lron Ore and
Manganese Ore.

iii) ‘Working Group on Imports anu
Exports of Steel Products.

[Translation)
L.P.G. Facility in Bihar

1145. SHRI RAMDEW RAM : Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether L.P.G. facility is available in
all the District and Tehsil Headquarters of
Bihar;

(b) if not, the efforts being made by the
Govemment in this regard;

(c) whether any proposal has been
received for making such a facility available
in Garhwa and Palamau districts of Bihar;
and

(d)ifso, the actiontaken bythe Govern-
ment thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) No, Sir.

(b) to (d) On the basis of market survey
conducted by the Industry on its own or on
public demand, locations having a popula-
tion of 20,000 and above as per 1991 Cen-
sus are considered for setting up of LPG
distributorships subject to economic viability
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and product availability. Accordingly, 29
locations mcluding Garhwa have been in-
cluded in the current LPG Marketing Plan
1992-94 for Bihar. No new LPG distributor-
ship in Palamau district is included in the
current Marketing Plan.

Y

Declaration of i’akistan as a State
Sponsoring Terrorism

1146. SHRI DHARMANNA
MONDAYYA SADUL : Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether the Government have de-
cided to declared Pakistan as a State spon-
soring terrorism;

(b) if so, the details thereof; and
(c) if not, the reason therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) (a) to (¢). Pakistan’s support
to subversion and terrorism against India is
a fact and a matter of grave concem. Paki-
stan’s conduct in this regard is not condu-
cive either to good neighbourly relations or
to peace and stability in the region.

Govemment have strongly urged Paki-
stan on several occasions and at all levels to
stop its supportto subversion andterrorism.
Government have also apprised the inter-
national community of the dangers inherent
in the support extended by Pakistan to
terrorism.

Government are firmly resolved to take
all necessary measures to counter Paki-
stan's support to terrorism and to safeguard
the unity and integrity of the nation.
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Pineapple Processing
Plant in Kerala

1147. SHRI P.C. THOMAS : Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) the progress made in the setting up
of a Pineapple Processing plant in Kerala
with the assistance of the European Com-
mon Market; and

(b) the projected export potential of the
plant?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRITARUN GOGOI) (a) The
progress made for setting up of the Pineap-
ple Processing Plant in Kerala with assis-
tance of the European Common Market is
as under :

(i) Land required for the factory has
been acquired and action for its
development initiated.

(i) Tender documents for calling
global tender for supply of plant
& machinery have been prepared
and submitted to the funding
agency, EEC for their clearance.

(b) To assess the exact export poten-
tial, a professional market survey has been
commissioned.

[ Translation)
Acquisition of Land by D.V.C.

1148. SHRI LALIT ORAON : Wil the -
Minister of POWER be pleased to state:
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(a) the details of land acquired in the
Hazaribagh district of Bihar in connection
with the construction of Tilaiya Dam of the
Damodar Valley Corporationduringthe year
1953; and

(b) the details of the persons/
denendents whose land was acquired for
the purpose but could not be granted alter-
nate employmentandthe reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYANAIDU): (a) 26509.48 acres of
land have been acquired in the District of
Hazaribagh in connection with the construc-
tion of Tilaiya Dam of Damodar Valley Cor-
poration (DVC).

(b) Every .land loser was paid cash
compensation of given land, reclaimed by
DVC, in lieu of land. On the basis of the
employment policy formulatedin 1977,DVC
prepared a panel of Fifteen displaced per-
sons of Tilaiya for employment, all of whom
have since been provided employment.

[English)
Postal Services in Bombay

1149. SHRI RAM KAPSE : Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether any new schemes have
been introducted by the Department of Posts
to improve postal services in Bombay, from
April, 1994; and

(b) if so, the details thereof?
THE MINISTER OF STATE OF THE

MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) Yes, Sir.
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(b) “Green Line” for Pin Coded local
mails and “Metro Channel” for Pin Coded
Inter-Metro City mails were introduced from
2nd April '94. The “Business Channel” for
Corporate Mail was introduced from 1st
July, '94.

GREEN LINE caters to Pin coded local
mails to be delivered in Bombay as far as
possible onthe next day. Green letter boxes
have been installed in Bombay to facilitate
segregation of mails for priority treatment.

METRO CHANNEL : The scheme en-
visages expeditious transmission and deliv-
ery within 48 hours of PIN coded first class
letter mail posted in one Metro City for
another Metro City. The cities of Delhi,
Bombay, Calcutta, Madras, Bangalore and
Hyderabad have been identified as metros
for this purpo$e. Such mails are spearated
at the stage of initial handling and then
separately sorted and despatched.

BUSINESS CHANNEL : The Scheme
provides for segragation of business mail
postedinbulk bybusiness and other houses
at the stage of collection in order to ensure
their speedy transmission. The fact that it
also speeds up ordinary mail in the process
is incidental. The Business Channelis avail-
able for the six metro towns identified for the
Metro Channel.

Natural Gas from Bangladesh

1150. SHRI SANAT KUMAR MANDAL
: Will the Minister of PERTOLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Govemment of West
Bengal has expressed its eagemaess to
take up natural gas from Bangladesh for the
Sagardighi power project;

(b)-if so, whether the Union Govern-
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ment has cleared this proposal; and
o

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PERTOLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA,) : (a) to (c): No formal proposal
has been received for the allocation of nat-
ural gas for the Sagardighi power project.

[ Translation)

Irregularities in Head Post Office
in Ajmer

1151. PROF. RASA SINGH RAWAT :
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government have no-
ticed any kind of irregularities in the Head
Post Officer of Ajmer;

(b) if so, the details thereof;

(c) the action taken or proposed to be
taken by the Government against the per-
sons found involved therein; and

(d) the remedial measures taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) and (b). Yes Sir. A large
number of acknowldegements of paid mon-
ey orders were recovered by the police from
the residence of one Postal Assistant and
one Postman of Ajmer Head Post Office on
11.4.94. Both the officials were arrested by
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the police.

(c) The two officials have been placed
under suspension with effect from 11.4.94.
Suitable disciplinary action against them is
in process.

(d) Supervision has been strengthened
atallends. Instructions have beenissued to

" ensure prompt despatch of paid money

order acknowledgements to the remitters.

Allocation of Kerosene

1152. SHRI S.B. SIDNAL : Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the allocation of Kerosene to be
made to each State Government during
1994-95; and

(b) the criteria adopted in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PERTOLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a). The information is given in
the statement enclosed.

(b) Kerosene is allocated to the States/
UTs on a historical basis, i.e., on the basis
of the past consumption. However, during
1993-94 and 1994-95, the Governmenthave
allowed 3% growth in Kerosene allocation
on national basis over the previous year.
The additional quantity has been allocated
more to the States/UTs having less per
capital consumption.
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STATEMENT
State-wise SKO allocation for 1994-95
(Figs in Mts)
Si. No. State/UTs Total SKO Aliocation, 1994-95
1. Andhra Pradesh 603132
2. Arunachal Pradesh 9484
3. Assam 251713
4. Bihar 560735
5. Goa 27132
6. Gujarat 798295
7. Haryana . 154073
8. Himachal Pradesh 40390
9. Jammu & Kashmir 71166
10. Kamataka 452929
11. Kerala 270336
1a_>f Madhya Pradesh 446055
13. Maharashtra 1512524
14. ) Manipur 21074
15. Meghalaya 15705
16. Mizoram 6234
17. Nagaland 10827
18. (Orissa 192784
19. Punjab 325678




197 Written Answers SRAVANA 10, 1916 (SAKA) Written Answers 198
Sl. No. State/UTs Total' SKO Allocation, 1994-95
20. Rajasthan 306660
21. » Sikkim 7559
22. Tamilnadu 668587
23. Tripura 22228
24, Uttar Pradesh 1016836
25. West Bengal 748563
26. A & N Islands 4584
27. Chandigarh 20928
28. Dadra & Nagar Haveli 3108
29. Daman & Diu 2944
30. Delhi 238540
31. Lakshadweep 876
32. Pondicherry 14863
[ Translation] MINISTRY OF FOOD PROCESSING IN-

Potato Process'ing Plant in Gujarat

1153. SHRI N.J. RATHVA : Will the
Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether the Government have re-.
ceived any proposal from the Govemment
of Gujarat for the setting up of potato pro-
cessing plant in the State; and

(b) if so, the details thereof and the
action being taken thereon? .

THE MINISTER OF STATE OF THE

DUSTRIES (SHRI TARUN GOGOI) (a) No,
Sir.

(b) Does not arise.
[English]

National Policy for Hydro-Power
and NCES

1154. SHRISANDIPAN BHAGWAN
THORAT:
SHRI HARISH NARAYAN
PRABHU ZANTYE:

Will the Minister of POWER be pleased
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to state:

(a) whether the Government have for-
mulated National Policy for Hydro Power
and power from Non-conventional Energy
Sources:

(b) if so, present status of the new
Policy and the time schedule for its imple-
mentation;

(c) the project-wise details of foreign
investment in Power sector and reasons for
delay in their execution;

(d) the details of outlay proposed for
schemes under Hydro power and Non-con-
ventional Energy Sources during the 8th
Plan with State-wise break-up; and

(e) the status of the main Hydro Electric
Projects, project-wise and the reasons for
delay resulting in cost escalation and the
steps taken for timely execution of the
projects?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) : (a) and (b). No new
policy for hdyro power or Non-conventional
Energy Sources has been formulated.

(c) Proposals have been received from
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foreign companies (including NRI and Joint
Venture proposals) for setting up 35 power
projects amounting to 22,432 MW costing
approx. Rs. 73,386 crores. The details of
investment by the foreign companies would
be known only after the project proposals
achieve financial closure. Sofar none of the
proposals have achieved financial closure.

(d) An outlay of Rs. 19,105 crores has
been proposed in the 8th Five Year Plan for
hydro power schemes. The break-up of
these for the Central Sector and the State
Sector is shown in statement attached. The
details of outlay and physical target for non-
conventional energy sources proposed in
the 8th Plan by Ministry of Non-conventional
Energy Sources is given at Statement Il
attached.

(e) The status of main Hydro Electric
Projects project-wise and reasons for delay,
original cost and latest estimated costs are
given in statement-lll attached.

The Central Electricity Authority closely
monitors the progress of various activities of
the projects under execution in the country
for timely commissioning. Meetings are held
regularly with project-authorities, major
mufacturers for timely completion of works.
A close watch is kept on all factors affecting
project implementation and corrective ac-
tions are initiated.
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LPG Bottling Plant at Cannanore

1155.  SHRI  MULLAPPALLY
RAMCHANDRAN : Will the Minister of PE-
TROLEUM AND NATURAL GAS be pleased
to state:

(a) whether the Government propose
to set up LPG bottling plants at Cannanore
and Kasargod districts of Kerala; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) There is no such proposal at
present.

(b) Does not arise.

Indian Territories Under Occupation of
Pakistan and China

1156. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the territories under illegal occupa-
tion of Pakistan and China and since when
these territories are under the occupation of
these countries; and

(b) the measures taken or proposed to
be taken to get back the above territories
from Pakistan and China?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) : (a) and (b). Parts of the
Indian State of Jammu & Kashmir are under
theillegal occupation of Pakistan and China.
The area of the State of Jammu & Kashmir
under the occupation of Pakistan is approx-
imately 78,000 sq. kms. The areain Jammu
& Kashmir under the occupation of China is

AUGUST 1, 1994
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approximately 38,000 sq. kms. In addition,
under the so-called Sino-Pakistan “bound-
ary agreement” of 1963, Pakistan has ille-
gally ceded approximately 5120 sq. kms. of
Indian territory in Pakistan occupied Kash-
mir to China.

It is Government’s position that Paki-
stan must vacate the territory illegally occu-
pied by itin Jammu & Kashmir. Govemment
are committed to the Simal Agreement un-
derwhichall differences with Pakistanare to
be resolved peacefully through bilateral
negotiations.

India and China are committed to work
towards a fair, reasonable and mutually
acceptable settliement of theboundary ques-
tion and this task has been entrusted to the
India-China Joint Working Group.

Telephone Exchanges in Bombay

1157. SHRI RAM NAIK : Wilithe Minis-
ter of COMMUNICATIONS be pleased to
state:

(a) whether some telephone exchang-
es are under construction in Bombay,

(b) if so, the details with location there-
of;

(c) the total expenditure incurred so far
and the total estimated cost of the project;

(d) the present status of the construc-
tion programme; and

(d) the time by which these are likely to
be commissioned?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHR{
SUKH RAM) : (a) to (e) The information is
being collected and will be placed on the
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Table of the House.

Supply of Gas through pipeline in
Maharashtra

1158. SHRI ANNA JOSHI : Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether there is any plan to supply
the Natural Gas by pipeline throughout
Maharashtra; and

(b) if so, the time by which the plan is
likely to be implemented and total invest-
ment involved therein?

THE MINISTER OF STATE OF THE
MINISTARY OF PERTOLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) No, Sir.

(b) Does not arise.
Telephone facility to Panchayats
1159. SHRI AMAL DATTA : Will the

Minister of COMMUNICATIONS be pleased
to state:
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(a) the progress made so far in provid-
ing telephone connections in rural areas in
the country, State-wise;

(b) the number of Panchayats stillto be
covered by the said facility, State-wise; and

(c)the time by which allthe Panchayats
are likely to be provided with telephone
facility?”

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) Upto 30.6.94, 1,44,849
public telephone connections have been
provided to villages, State-wise details are
given in the Annex.

(b) As on 30.6.94, 1,02,587 Panchayai
Villages are still to be covered with tele-
phonefacility, State-wise details are givenin
the statement enclosed.

(c) Inaccordance with National telecom
Policy, all the villages, inciuding Panchayat
villages are planned to be provided with
telephone facility progressively by March
31, 1997 subject to availability of resources.
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Expansion to telephone exchanges
in West Bengal

1160. SHRI SATYAGOPAL MISRA :
Willthe Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government propose
to expand the capacity and modemise the
telephone exchange in West Bengal; and
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(b) if so, the details thereof district-wise
and those of Midnapore, Haldia and Ghatol
exchanges in particular?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) Yes Sir.

(b) The details are given in the state-
ment enclosed.
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The expansion and modernisation
programme in respect of exchanges at
Midnapore, Haldia and Ghatol is as below:

(1) Midnapore—Existing 1300 line MAX
Il exchange with working connections 1222
and waiting list of 278 is planned to be
replaced by 2000 line C-DOT Electronic
Exchange during 1994-95.

(2) Haldia—Halidais presently having 3
exchanges namely Haldia(l), Haldia (T) and
Durgachak.

(i) Haldia (I): Haldia (1)
electromechanical exchange of
500 lines capacity with working
connections as 472 and waiting
list 15 as on 30.6.94 is planned
to be replaced by 1000 line C-
DOT Electronic Exchange during
1994-95.

(i) Haldia (T) : Halida (T) NEAX
Electronic exchange of 500 lines
with working connections of 480
and waiting list 73 as on 30.6.94
is plnned to be expanded by 500
lines during 1995-96.

(iii) Durgachak : Existing 380 lines
electromechanical exchange
working with 361 telephone
connections and waiting list of 126
as on 30.6.94 is planned to be
replaced by 1000 line C-DOT
electronic exchange during 1994-
95.

(3) Ghatol: During the year 1993-94
Ghatol Exchange has been converted to
512 line ILT Electronic Exchnage. As on
30.6.94 itis having 274 working connections
with waiting list of 28 will be expanded as
more demand for telephone connection is
received.
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[Translation)
Bharat Heavy Electricals Limited
1161.

SHRI NITISH KUMAR:
SHRI GUMAN MAL LODHA:

Willthe Minister of POWER be pleased
to state:

(a) whether the construction cost of
Power Projects offered by the Bharat Heavy
Electricals Limited (BHEL)is less in compar-
ison to the multinational Power companies;

(b) ifso, the details thereofincluding per
mega-watt cost of construction of the pow-
er-generation project offeredbythe B.H.E.L.
and multinational Power companies;

(c) whetherthe Union Govemment have
any proposal to review the policy on power-
generation keeping in view the difference in
the cost of construction of the power projects;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) : (a) to (d). The con-
struction cost of power projects offered by

'BHEL is not invariably less in comparison to

the multinational power companies. The
plants put up by overseas firms are often
backed by sbustantial volume of supplier’s
credit. The project costs differ according to
the fuel, technology used and the site.

The power projects funded by foreign
governments or multilateral aid agencies
are required to be awarded on the basis of
biding procedure in which BHEL often com-
petes with foreign suppliers. This practice
will have to be contiuned as long as foreign
aid is availed of for the purposes of setting
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up power projects.
[English]
Autonomous Body
1162. SHRID. VENKATESWARARAO

: Will the Minister of COMMUNICATIONS
be pleased to state:

(a) whetherthe Governmenthas set up
an autonomous regulatory authority to reg-
ulate allthe service providers inthe Telecom
sector in pursuance of its new policy; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) No Sir,

(b) Does not arise.

[Translation]

Inefficient Functioning of Thermal
Power Stations

1163. SHRI MAHESH KANODIA : Will
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the Minister of POWER be pleased to state:

(a) whether power generation targets
are not being achieved owing to inefficient
functioning of Thermal Power Stations;

(b) if so, the details of such power
stations; and

(c) the action taken by the Union Gov-
ernment to check this trend?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) : (a) and (b). The
actual thermal generation in the country is
2.8% more than the target set for the period
(April-June) in the current year 1994-95.
However, some of the Thermal Power Sta-
tions generated less than the target during
this period. The details of such stations are
given in the statement enclosed.

(c) Various measures taken toimprove
the generation in the country include Reno-
vation & Modemisation of old units, assis-
tance to Electricity Boards in undertaking
plantbetterment programme, supply of req-
uisite quantity and quality of coal and train-
ing of operation & maintenance personnel.
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Relations with Japan
1164  SHRI MANJAY LAL:
SHRI RAM PRASAD SINGH:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state the steps taken/
proposed to be taken by the Government to
stregnthen further the cultural, commercial
and technological relations with Japan?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L. BHATIA).

India has sought to strengthen and
deepen bilateral relations with Japan through
exchange of high level visits imparting mo-
mentum to commercial technological and
cultural relations with Japan.

The Prime Minister's visit to Japan in
June 1992, in particular, generated an ex-
cellent atmosphere for expanding commer-
cial and cultural relations. Several ministeri-
al visits have since taken place from both
sides. Japanese Ministry of Industry and
Trade (MITI) has invited an Indian delega-
tion for a policy dialogue and the meeting is
likely to take place later this year.

Japanese Government, business and
industry are appreciative of Indian econom-
ic liberalisation set in motion in the recent
years. -

The Indian Council for Cultural Rela-
tions (ICCR) is the nodal point for cultural
relations and it arranges regular visits per-
forming artists and other cultural represen-
tatives. The Japanese Cultural Centre locat-
ed in New Delhi similarly promotes cultural
activities.

In the field of science and techonology,
India has entered into an agreement with
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Japan in 1985, as envisaged in that agree-
ment, Indian scientific institutions such as
Council of Scientific & Industrial Research
(CSIR) and Indian National Science Acade-
my, have signed Memorandum of Under-
standing and detailed agreements with their
counterpartinstutionsin Japan, forexchange
of information on technological develop-
ments and scientific research and also for
exchange of visits by scientists.

[English]
Thermal Power Stations

1165. SHRI SOBHANADREESWARA
RAO. VADDE: Will the Minister of POWER
be pleased to state:

(a) whetherthe Union Government have
given final clearance to the agreements
reached between State electricity boards
and provate entrepreneurs/foreign compa-
nies in the establishment of Thermal Power
Stations;

(b) if so, the details thereof; and

(c) the salient features like guarantee
for supply of coal and transport faclities
eivisaged in those agreements?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYANAIDU): (a) and (b). Selection
of a private party for developing a project,
award of a project, the commercial agree-
ments for sale of power etc., are matters
entirely within the competence of the State
Electricity Board and the State Government
concemned.

(c) The private power companies can
enter into legally enforceable agreements
with Central fuel supply and fuel transport
agencies.



275  Written Answers

Surveillance of Coco Islands by China

1166. SHRISHRAVANKUMAR PATEL:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
appearinginthe “Indian Express” dated July
1, 1994 regarding visit of Chinese Army
Delegation to Myanmar in connection with
the surveillance systems on Coco Islands;
and

(b) if so, the facts thereof and the
reaction of the Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) (a) Yes Sir.

(b) Government keep under constant
reviewall developments having a bearing on
the country’s security and take appropriate
measures to safegaurd the national
interest.

[Translation]
Indian Students in Erstwhile USSR

1167. SHRI VISHWANATH SHASTRI:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the number of Indian stu-
dents studyingin veriousindependent States
of the erstwhile USSR has decreased after
the disintegration of that country,

(b) if so, the number of students pursu-
ing their studies in those countries during
1991, 1992 an 1993,

(c) whether the Government have ob-
tained any data regarding students who
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have completed their studies during this
period; and

(d) if so, the number thereof, country-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA) (a)to (b) : Inrecent years, the
considerable majority of Indian students
studying in the USSR and the 15 indepen-
dent States that emerged from it after 1991
are those who have gone there through
private channels. Registration of students
who have gone through private channels
with our Embassies is on a voluntary basis.
Therefore reliable data on students is not
available. The same position applies to the
number of students who have since gradu-
ated and left the CIS and Baltic states. it is
however estimated that the total number of
private students studying in the 15 States
would be approximately 4000. The figure of
the officially sponsored students has been
declining rapidly since new offers have not
been made since 1991.

[English]
Leakage from Pipeline
1168. SHRIMATI
GOPALAN:
SHRI SIVAJI PATNAIK:
SHRI RAMCHANDRA

GHANGARE:
DR.SUDHIR RAY:

SUSEELA

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether ONGC has evolved a sys-
tem for proper maintenance of the two trunk

Bombay High-Uran oil and gas pipelines;

(b) if so, the details thereof;



277 - Written Answers

(c) the reasons for the leakage in
Bombay High pipeline; and

(d) the action taken to rectify the leak-
age?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT.SATISH KUMAR
SHARMA,) : (a) Yes, Sir.

(b) The maintenance systems include:

(i) Inspection of risers every year to
check wall thickness in the splash
zone area.’

“(ii) Survey of pipeline condition once
in five years and rectification of
any abnormality observed.

(iii) Regular injection of corrosion
inhibitor in the pipeline.

(iv) Corrosion monitoring by the iron
count method carried out at
fortnightly intervals.

(c) The leakage occurred due to local-
ized thinning of pipe metal in splash zone of
the pipeline riser due to extemal corrosion
over a period of time.

(d) To ensure that such situations do
not recur, ONGC have introduced the sys-
tem of thickness measurementthrough 100
mm close grid. All the 458 risers have been
inspected and 31 risers have been repaired.

[ Transiation)
Maintenance of Telephones

1169. SHRI PANKAJ

CHOWDHARY:
SHRI JANARDAN MISRA:
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Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether MTNL has formed a special
task force for the proper maintenance of
telephones during monsoon season;

(b) if so, whether the Government pro-
pose to issue guidelines for forming such
task force in other parts of the country also;

(c) if so, the time by which the guide-
lines will be issued; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE

"MINISTRY OF COMMUNICATIONS (SHRI

SUKH RAM) : (a) No, Sir. Only detailed
guidelines and instructions have been is-
sued in regard to taking pre-monsoon pre-
cautions and in regard to attending to cable
faults as & when experienced.

(b) to (d): Similar guidelines & instruc-
tions have also been issuedto other parts of
the country.

[English)

indo-Saudi Pipe Coating
Consortium

1170. SHRI BALRAJ PASSI:
SHRI CHETAN P.S.
CHAUHAN :

Will the Minister of PETROLEUM AND

.NATURAL GAS be pleased to state:

(a) Whether the ONGC has expressed
its concern over the poor performance of
otoklin-al-qahatani, and Indo-Saudi pipe
coating consortium;
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(b) if so, the reasons for such poor
performance; and

(c) the steps taken by the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT.SATISH KUMAR
SHARMA): (a) No, Sir.

(b) and (c) Do not arise.
Foreign Exchange Earnings of Pepsi

1171. SHRI KASHIRM RANA: Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) the details of foreign exchange
eamed by Pepsi Cola during the last three
years, year-wise, and

(b) whether these earings are com-
mensurate with the projected export earn-
ings of the company, as per the initial terms
of agreement ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSIN INDUS-
TRIES (SHRI TARUN GOGO! ): (a) As
reported by the Company, the details of
foreign exchange eamedby M/s Pepsi Foods
Ltd., during the last three years are as
under:

Year Total foreign exchange
eamed
(FOB value) Rs.
1991-92 23,43,58,444
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1992-93 35,85,98,000
1993-94 40,40,64,150
Total 99,70,20,594

(b) .The initial terms of approval were
applicable during 1991-92 and 1992-93 and
the same were amended in July, 1993.
Interpretation of the earlier terms and con-
ditions of approval is yet to be finalised.
However, in 1993-94, the foreign exchange
inflow was generaly commensurate with the
amended terms of approval.

[Translation)
Telephone Exchanges in Bihar
1172. SHRIRAM KRIPAL YADAV: Will
the Minister of COMMUNICATIONS be

pleased to state:

(a) whether there is any proposal to set
up new telephone exchanges in Bihar;

(b) if so, the details thereof with location
and the capacity of the proposed telephone
exchanges; and

(c) the date by which these exchanges
are likely to become operational?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) Yes, Sir.

(b) As given in the statement enclosed.

(c) Allthese exchanges are likely to be
commissioned by March,1995.
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[English] .,

Upgradation of Skills

1173 SHRI LAETA UMBREY
- SHRI HARISH NARAYAN
PRABHU ZANTYE:

Wilithe Minister of COMMUNICATIONS
be pleased to state:

(a) whether the Department of Tele-
communications has launched amajor drive
to upgrade the skills of its staff, and

(b) if so, the details thereof and the
extent to which this willimprove the working
of telephones and the consumer services?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) (a) Yes, Sir.

(b) A Majordrive to upgrade the skills of
Group ‘C' & ‘D" staff of Department of
Telecom has been launched. This willcover
both viz. 3 new restructured cadres and the
remaining Group ‘C’ & ‘D’ stoff who did not
opt for restructured cadres. These training
programmes have been disignedand devel-
oped to upgrade the skill and attitude of staff
of match the needs of new technology-equip-
ment being progressively inducted in the
Telecom network for providing Telephone
services of intemational standard.

LPG Dealership

1174.DR. KARTIKESWAR PATRA: Wil
the Minister of PETROLEUM AND NATU-
RAL GAS Dbe pleased to state: ’

-(a) whether any survey has been con-
ducted for appointmant of new LPG distrib-
utors by verious oll agencies in public sector
in the country; and
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(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RALGAS (SATISHKUMAR SHARMA ) : (a)
Yes, Sir.

(b) On the basis of a survey, 623 LPG
distributorships have been included in the
current LPG marketing Plan 1992—94 for
different locations in the country.

_Natural Gas in Tripura

1175. SHRIMATI BIBHU KUMARI
DEVI: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether any assessment of the
natural gas deposits in Tripura has been
made;

(b) if so, whether the economic feasibil-
ity of its procurement and utilisation has also
been examined; and

(c) if so, the findings thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) (a) yes, Sir.

(b) and (c) Oil & Natural Gas Corpora-
tion Ltd. have established geological re-
serves of around 28 B.C.M. in Tripura. 0.28
NMSCMD of gas was utilised in 1993-94.
Allocations of 1.75 NMSCMD has been
madeforpower, industrial and other projects.

[ Translation)
Steel Plants in Gujarat

1176.SHRI CHHITUBHAI GAMIT: Wil
the Minister of STEEL be pleased to state:
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(a) whetherthe Union Government have
received any proposal from, the Govem-
mentof Gujaratregardingissuance of Letter

of Intent to the private sector for the setting )

up of steel plants;
(b) if S0, the details thereof; and

(c) the details of the private companies
recommended by the Government of
Gujarat?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) : (a) to (c) No proposal has
been received from Govermment of Gujarat
forissuance of Letter of Intent to the private
sector for the setting up of steel plants.
Approval of the Union Government for In-
dustrial Licenceis requiredonly ifthe project
is proposed to be located within 25 kms.
from the periphery of the standard urban
area limits of a city having a population of
more than 10 lakhs according to the 1991
census.

Power Supply in Uttar Pradesh

1177. SHRI HARI KEWAL PRASAD:
Will the Minister of POWER be pleased to
state:

(a) whether power supply position in
Uttar Pradesh has been deteriorating due to
non- availability of additional spare parts;
and

(b) if so, the names of the “districts
affected and the stepstakenby the Govem-
ment to improve the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V
RANGAYYA NAIDU) : (a) and (b) There is
no deterioration of pawer supply position in

Uttar Pradesh, although some generation '
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units of UPSEB have been under forced
outage for long duration. Non- availability of
spare parts is one of the reasons for long
duration forced outage.

Various measures being taken to im-
prove the availability of power in Uttar
Pradeshinclude maximizing generation from
the existing capactiy, implementation for
Renovation & Modemisation Programe,
reduction in Transmission & Distribution
losses, effective load mangement and ener-
gy conservation measures and assistance
from neighboring Stations / Systems.

Petrol/ Dieset and LPG
Outlets in M.P.

1178. SHRI KHELAN
JANGDE:
SHRI PHOOL CHAND
VERMA:

RAM

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whetherthe Government of Madhya
Pradesh have sent any proposal to the
Union Government foropening petrol/diesel
retail outlets and LPG distributorship in all
the district headquarters of the state;

(b) if s0, the present position in regard
to the proposal; and

(c) the reasons for delay in according
approval to the said proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) No, Sir.

(b) and (c) Do Not arise.
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Telephone Connections

1179.  SHRI LAL BABU RAI:

SHRI TARA SINGH:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the cases of transfer of

telephone connections in Delhi have been .

delayed beyond the usual time;
(b) if so, the reasons therefor;

(c) whetherthe Governmentpropose to
simplify the procedure of shifting of tele-
phone connections;

(d) if so, by when; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) No, Sir. Normally cases
relating to transfer of telephones are dis-
posed of within the usual time subject to
submission of proper documents by the
subscriber.

(b) Does not arise in view of (a) above.

(c) and (d) Procedure for shifting has
been simplified in respect of telephones
provided under OYT-Scheme by permitting
the shift if its date of registration has been
covered in the exchange area where it is
required to be shifted or it has worked for a
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period of at least six monthsinthe exchange

area from where itis m:quirad to be shifted.

In the case of telephone connections
provided under Tatkal category, local shiftis
permitted without any pre-condition.
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(e) Does not arise in view of (c) & (d)
above.

[Translation)

Oil Refinery in Punjab

1180. SHRI HARCHAND SINGH: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

ia) whetherthe Union Government have
received any proposals from the Govefn-
ment of Punjab for the allotment of addition-
alquotaof gas and setting up of gas terminal
and oil refinery in Punjab; and

(b) if so, the present position and the
time by which the said proposals are likely to
be accepted?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR

‘SHARAM) : (a) Request for an oil refinery

and allocation of gas has been received.

(b) At present, there is no proposal to
set up an oil refinery in Punjab. The gas
projected to be available upto 1996-97 is
fully allocated.

Agreements with Romania

1181. SHRI SATYA DEO SINGH: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state: :

(a) whetherany agreemente have been
signed with Romania for mutual cooperation
between the two countries; '

(b) if so, the salient features of each
these agreements; and



291 Written Answers

(c) the time by which these agreements
are likely to be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMANKHURSHEED):(a) Yes Sir. Three
Agreements were signed with Romania on
2 June, 1994 during the President of India
visit to Romania, namely, Daciaration of
Principles and Directions of Cooperation,
Agreement on Combating Organized Crime,
International Terrorism, lllicit Trafficking in
Narcotics and Psychotropic Substances,
and other lllegal Activities, and, Agreement
on Cooperation in Tourism.

(b) and (c) The Declaration of Principles
and Directions of Cooperation is a basic
political document stating that relations be-
tween India and Romania are govemed by
the principles of mutual respect for indepen-
dence, national sovereignty, teritorial in-
tegrity and non-interference in each other's
intemal affairs; that both adhere to the UN
Charter and shall strive to enhance the role
of the UN; that both sides respect each
other's foreign policy; and, that the two
countries shall strive to develop cooperation
in the political, ecoriomic, commercial, fi-
nancial, scientific, technological, industrial
agricultural, petro-chemical, transport, cul-
tural and other fields on the basis of equality
and the Most Favoured Nation treatment.
This document went into effect from the date
of its signing i.e. 2 May, 1994.

The Agreement on Combating Orga-
nized crime, International Terrorism, lllicit
Trafficking in Narcotics and Psychotropic
Substances, and other lllegal Activities is to
be implemented by the Ministry of Home
Affairs of India and the Ministry of interior of
Romania. It provides for exchange of infor-
mation, regulations, fruits of research, equip-
ment and exports for the purpose of
combsting intmational terrorism, narcotics
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orgainzed crime including economic offenc-
es, forgery, illegal arms deals.

The Agreementon Cooperation in Tour-
ism is to be implemented by the Depart-
ments of Tourism of both countries. It pro-
vides for joint tourism promotion and public-
ity simplification of travel formalities, en-
couraging investment in tourism, exchange
of information and personnel.

The Agreements on Combating orga-
nized crime, International terrorism, illicit
trafficking in nareotics etc. and on
copperation in Tourism will be implemented
after requirements of domestic legislation
have been met and notifications to this
effect exchanged. Thig process is expected
to be completed in the near future.

[English)
Telecome Components

1182. SRIANIL BASU: Willthe Minister
of COMMUNICATIONSbe pleasedto state:

(a) whether several hundred telecom
component manufacturers are without or-
ders forthe lastone year and facing closure.

(b) if so, the details thereof; and

(c) the reasons for not giving orders to
those units?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM)I (a) The Government has not
recieved any information regarding telecom
component manufacturers being without
orders and facing closure.

~ (b)and (c) Does not arise in view of (a)



293  Written Answers
[Translatiok]

Central Assistance for Faizabad
Bypass

1183. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the Central contribution released so
far to Uttar Pradesh for completion of work
on Faizabad bypass on the National High-
way after its clearance; and

(b) the total amount asked by the State
and the time by which the balance amount
would be released?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER,) : (a) Funds for
National Highways are released forthe State
as a whole and not work-wise. A sum of Rs.
4750 lakhs was allotted for development of
National Highways works in Uttar Pradesh
during 1993-94 including Faizabad bypass.

(b) In the Revised Estimate 1993-94
and Budget Estimate 1994-95, anamount of
Rs. 100 lakhs and Rs. 700 lakhs have been
demanded respectively by the State Govt.
of Uttar Pradesh. Itistoo early toindicate the
time frame, since it would depend upon the
progress of the work and overall availability
of funds. ’

Explomtion of Petroleum and
Natural Gas

1184. DR. P.R. GANGWAR: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the places where the exploration of
Petroleum products and Natural Gasis pres-
ently going on;
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(b) the places where Petroleum prod-
ucts and Natural Gas are expectedto struck;
and

(c) the places where exploration has
since been stopped on account of non-
availability of Petrol and Natural Gas?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) Exploratory activities are
presently continuing by ONGC Ltd. and OIL
inthe sedimentary Basins of Combay, Kutch-
Saurashtra, Upper-Assam, Assam-Arakan
Fold Belt, Krishna-Godvari, Cauvery,
Rajasthan, Bengal, Himalayan Foothills &
Ganga valley and South Rawa inthe West-
em and Eastem offshore areas.

(b) and (c) : Hydrocarbons have al-
ready been discovered in the sedimentary
basins of Cambay, Upper Assam, Assam-
Arakan Fold Blet, Rajasthan, K.G., Cauvery
and Eastern & Western Offshore areas.
Exploration is continuing in other prospec-_
tive basins except Mahanadi onland and
Bengal offshore basinal areas where explo-
ration work has been suspended after sur-
veysand drilling of several exploratory wells,
which were found to be dry.

[English)
Diesel to D.T.C.

1185. SHRIMOHAN RAWALE: Willthe
Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state :

(a) whether Indian Oil Corporation (10C)
supplies diesel to the Delhi Transport Cor-
poration (DTC) on credit;

\

(b) ifso, theterms and conditions there-

of;
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(c) the outstanding amount due from
DTC to I0C for supply of diesel as on 30th
June, 1994; and

(b) the efforts made to recover the
outstanding dues from DTC?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) The supplies to D.T.C. are
on Cash and Carry basis w.e.f. 11.6.1994.

(b) Does not arise.

(c) The outstanding amount due from
D.T.C.to10C for supply of diesel as on 10th
June, 1994 is Rs.21.33 crores excluding the
intereston delayed payment recoverable as
per ASRTU Contract.

(d) Numerous meetings were held
with the Chairman and the Chief Accounts
Officer, D.T.C. and the matter was also
taken up with the Secretary and the Joint
Secretary, Ministry of Surface Transport.
However, the situation did not improve and
hence D.T.C. was put on ‘cash and carmy’
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basis w.e.f. 11.06.1994. D.T.C. has been
askedtogive aplanto liquidate outstandings
within a short time.

Expenditure on Indian Missions

1186. SHRI SUDHIR SAWANT: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

" (a) the expenditure on Indian Missions
abroad under various heads during each of
the last three financial years, and

(b) the total carry home pay and allow-
ances of class-1 and class-ll officers posted
in Indian missions in foreign countries in
comparison with IAS, IPS and Defence of-
ficers?

THE MItIISTER OF STATE IN THE
MINISTRY OF : XTERNALAFFAIRS (SHRI
R.L.BHATIA): (a Following are the datails
of the exper liture »n various heads and
also the total « vpenditure on Indian Mis-
sionsabroad duni. the financialyears 1991-
92, 1992-93 and 1.-13-9.:
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(b) Officers and staff postedin Indian
missions abroad are paid basic pay and
Foreign Allowance. The Foreign Allowance
is meant to compensate for the increased
cost of living in the country of posting . This
allowance, therefore, varies from country to
country depending upon the cost of living of
the countries concerned. The Foreign Al-
lowance is payable to all categories of Gov-
emment of India officials posted in Indian
missions abroad. The officers belonging to
IAS and Defence services etc., who are
posted in Indian missions abroad, draw the
basic pay due as per their pay scale, as also
the same Foreign Allowance which is due to
an officer of an equivalent rank belonging to
the Ministry of External Affairs, serving in
the same Mission.

[ Translation]
Gas Agency in Aligarh, U.P.

1187. DR. LAL BAHADUR RAWAL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the required number of consumers
to set-up a new gas agency;

(b) the number of gas agencies sanc-
tioned in the Aligarh district (U.P.) and actu-
ally functioning at present;

(c) whether there is any proposal to
increase the number of gas agencies in the
area; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA):(a): The number of LPG con-
sumers required for a viable distributorship
varies from town to town depending upon
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the population of the location, pattern of
consumption andinvestment/operating cost.
For a town like Aligarh, a potential of four
thousand customers by the 4th year of
operation will justify the opening of a new
LPG distributorship.

(b) There are 11 LPG distributorships in
operation at Aligarh.

(c) and (d) Two more LPG distributor-
ships included in the marketing plan are
being processed to be opened at Aligarh.

Telephone Connections in U.P

1188. SHRI RAM PUJAN PATEL: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the existinggap betweensupply and
demand of telephone connections particu-
larly in Allahabad in U.P., district-wise; and

(b) the steps taken or proposed to be
taken by the Government of clear the wait-
ing list?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) The district-wise waiting
list showing gap between supply and de-
mand for telephone connection including
Allahabad district in Uttar Pradesh as on
31.3.1994 is given in Statement.

(b) National Telecom Policy 1994 en-
visages to provide telephone connections
on demand by 1.4.1997. Expansion of tele-
phone network in Uttar Pradesh is being
planned accordingly. A target of providing
82000 new telephone connections has been
fixed for Uttar Pradesh in Annual Plan 1994-
95. Efforts are also being made to lease
additional switching equipment for reducing
the backlog of waiting list.
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[English] *

Indians in Foreign Prisons

1189. SHRI S.M. LALJAM BASHA: Will
the Minister of EXTERAL AFFAIRS be
pleased to state:

(a) the numberof Indians languishingin
prisons of various*foreign countries as on
June 30, 1994, country-wise;

(b) the steps taken by the Govemment
for their early release and the results
achieved;

(c) whether it is alleged that Indian
missions are not making sincere efforts in
the matter; and

(d) if so, the details thereof and the
steps proposed to be taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L. BHATIA) : (a) and (b) The information
is being collected and will be laid on the
Table of the House.

(c) and (d) On receiving information
about the arrest of Indian citizens our Mis-
sions take immediate action for seeking
consular access and Consular Officer visits
the detainee to ascertain the grounds and
circumstances leading to his arrest. Our
Missions also take necessary steps to en-
sure that indian detainees are treated fairly
within the jalls. In view of the fact that arrests
aremadeforviolatingthe lawofthefand, the
intervention of Diplomatic/Consular Missions
for early release of offender is not encour-
aged. However, wherever necessary the
Missions take up the matter at an appropri-
ate level with the host Government for speedy
and fair trial or review of sentence.
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[Translation)

Private Companies in Inland
Waterways

1190. SHRI BRIJBHUSHAN:
SHARAN SINGH:
DR. RAMKRISHNA
KUSMARIA:

Will the Minster of SURFACE TRANS-
PORT be pleased to state:

(a) whether the Government have tak-
enthe decisionto open Inland waterways to
the private companies for transportation of
goods; ’

(b) if so, the number of companies
shown interest in this regard; and

(c) the criteria for fixing the rates of

transportation of goods?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLER) : (a) and (b) The
inland waterways have aiways been opento
private operators/companies for transpor-
tation of goods. However, in response to a
press advertisement given by the Inland
Waterways Authority of India in June, 1994
to ascertain the possibility of more private
participation in transportation of goods on
National Waterways, 80 companies have
shown interest.

(c) No criteria for fixing the rates for
transportation of goods by private operators
has been laid down by the Government.

Industrial Pipeline Gas Connections
inU.P.

1191. DR. SAKSHIJI: Will the Minister

‘of PETROLEUM ‘and Natural GAS he
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pleased to state:

(a) the number of industrial Pipeline
Natural Gas connections issued by the
Governmentin Uttar Pradesh duringthe last
three years;

(b) the criteria adopted by the Govern-
ment for issuing such gas connections; and

(c) the number of applications received
form Uttar Pradesh for such new connec-
tions during 19947

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) Sixteen such connections
were given by Gas Authority of Indian Ltd.

(b) Allocations of natural gas are based
generally on the imputed economic values
with preference being given to the power,
fertilizer and steel sectors.

(c) No new applications are being en-
tertained as the available gas if fully allocat-
ed. :

[English}
Production ofF Oil

1192. SHRI HARIN PATHAK: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

() whether due to production of Gas by
ONGC from South Basin Gas Fields, the
production of oil has declined;

(b) if 50, the details thereof; and

. {c) the steps taken by the Government
m-mmuhmpmum
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARAM) : (a) No, Sir.
(b) and (c) Do not arise.
[ Translation]
Transfer of DTC to Delhi Government
1193. SHRI SURENDRA PAL PATHAK:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whetherthe Union Govemment pro-
pose to transfer the management of Delhi
Transport Corporation to the Govemment
of Delhi;

(b) if so, the details thereof,

(c) whetherthere isalso any proposalto
transfer the accumulated losses; and

(d) if so, the datails thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) At present,
the Govemment have no such proposal.

(b) Does not arise.

(c) No, Sir.

(d) Does not arise.

Arrears against P.C.O Operstors in
e Maharashtra

1194. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Will the Minister of COM-
MUNICATIONS be pleased to state:

() the number of 1.5.D/ S.T.0/P.C.0.
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booths existing in Parbhani and Nanded
districts of Maharashtra;

(b) the amount due from the above
booth operators for 1993-94 and 1994-95;
and

(c) the action taken to recover the ar-
rears?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) The details of existing ISD/
STD/PCO booths are given below :

Parbhani : 94
Nanded : 103
(b) Nil.

(c) Does not arise in view of (b) given
above.

[English)
Decentralisation of M.T.N.L.
1195. SHRI UDAYSINGRAO
GAIKWAD : Will the Ministerof COM-
MUNICATIONS be pleased to state:

(a) whether MTNL propose to
decentralise its operations in Delhi;

(b) if so, the details thereof;
(c) whether decentralisation of MTNL
will ensure better facilities to the subscrib-

ers; and

(c) if so, the details thereof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Yes, Sir.

(b) In Delhi, 8 areas have been created,
each headed by a senior officer of the rank
of General Manager thereby giving greater
autonomy to the subordinate officers.

Some of the commercial jobs presently
being handled at Hgrs and Area offices are
being décentralised. These jobs will now be
handled at Quick Custormer Service cen-
tres at Divisional Engineer level.

(c) and (d) Yes, Sir. Decentralisation is
meant for providing the decision making
process within easy access of the subscrib-
ers and also result in quicker decision mak-
ing so as to provide better subscriber satis-
faction.

Royalty on Crude Oil and Natural Gas

1196. SHRI PROBIN DEKA: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the names of the States getting
royalty on crude oil and natural gas; and

(b) the amount paid to each State on
their acgount during each of the last three
years?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA): (a) and (b) The amount of royal-
ty on crude oil and natural gas which has
accrued to the States during the period
1991-92 to 1993-94 are given below:
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Improvement in Postal Services

1197. SHRI R. SURENDER REDDY:
Will the Minister of COMMUNICATIONS be
pleased to state: ‘

(a) whether his Ministry has recently
constituted a 'quality management group'to
recommend measures for improvement of
postal services and providing quality ser-
vice to match customers expectations inthe
postal communications sector;

(b) it so, the details thereof;

(c) the other measures taken of pro-
posed to be taken for the improvement of
postal services in the country;

(d) whether his Ministry also propose to
instal shortly a modern computerised track-
ing and tracing systemin Delhi and Bombay
to be extendedto other cities and linked with
foreign postal administrations to make the
speed post system more efficient; and

(e) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) to (c) Improving the quality
of postal service is a continuous process.
Accordingly a series of steps have been
initiated to modemise some aspects of the
postal operations to enhance customer sat-
isfaction through computerisation and to
make postal service competitive. Action has
also been taken by the Department to mon-
itorthe process of computerisationby adopt-
ing quality management technique at the
headquarters level. It has also launched
some new services, like, “Rajdhani Chan-
nel, Metro Channel” to improve transmis-
sion of Post between the maga-metres and
the metropolises.
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(d) and (e) Yes, Sir. They said “Track-
ing and Tracing System” will be
operationalised to start with in Delhi and
Bombay only.

Iron Ore Mining Complex

1198. DR. KRUPASINDHU BHOI: Will
the Minister of STEEL be pleased to state:

(a) whether the Government propose
to set up an Iron Ore mining complex in
Orissa; '

(b) if so, the proposed site of the com-
plex;

(c) whether the mining complex is pro-
posed to be set up as a joint venture; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DAV): (a) to (d) The information is
being collected and will be laid on the Table

.of the House.

[Translation]
H.B.J. Pipeline

1199. SHRI SURAJBHANU SOLANKI:
Will the Minister of PETROLEUM AND
NATURAL be pleased to state:

(a) the length of H.B.J. pipeline;

(b) the quantity of gas to be allotted
from this gas pipeline to each of the State
Governmentand the criteria adoptedfor this
allotment;

(c) whetherthere is any proposalfor the
reallotment of gas from H.B.J. Pipeline; and
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(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA): (a) The length of the HBJ pipe-
line including the spur lines is around 2070
Kms.

(b) Itis not feasible at present to make
further allocations along the HBJ pipeline.

(c) and(d) There is no such proposal at
present.

[English)

Development of Russian Gas Fields
by ONGC

1200. SHRI PRAFUL PATEL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the ONGC is planning to
develop Russian gas fields;

(b) if so, whether the Government has
finalised the modalities in this regard; and

(c) the estimated earning in foreign
exchange on this account and the areas in
which ONGC has been planning to
internationalise its operations?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA): (a) to (c) Thereis nofirm propos-
al to develop Russian gas fields at present.
ONGC Videsh Ltd. (a wholly- owned subsid-
iary of Oil and Natural Gas Corporation Ltd.)
carriers out assessment of the hydrocarbon
prospectivity and techno-economic viability
of the acreages in various countries withthe
primary objective of carrying out exploration
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and exploitation of hydrocarbons. ONGC
Videsh Ltd. also seeks Joint venture part-
nerships with multi-national oil companies
for exploration and exploitation of hydrocar-
bons in various countries.

[ Translation)
Dolomite Leases in Bihar

1201. SHRI RAMDEW RAM: Will the
Minister of MINES be pleased to state:

(a) whether leases have been given for
Dolomite and Bauxite in the Chhota Nagpur
District of Bihar; and

(b) if so, the details thereof and the total
number of lease holders who have started
mining?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b) Theinformation
is being collected and will be placed on the
Table of the House.

Hydro-Electric Projects in Bihar

1202. SHRI LALIT ORAON: Will the
Minister of POWER be pleased to state:

(a) the date on which the hydro-electric
projects located in Tenughat and Balmiki

Nagar Baroon of Bihar started;

(b) the original estimated cost and the
revised estimates thereof;

(c) the amount spent on these projects
so far; and

(d) the time by which the projects are
likely to be completed ?

THEMINISTER OF STATE (SHRIP.V.



327  Written Answers AUGUST 1, 1994 Written Answers 328

RANGAYYA NAIDU) : (a) to (d) As per  of the Hadro Electric Projects located in
information available with CEA, the status  Tenghat, Balmiki Nagar & Baroon of Biharis
as under :-
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Coal-Based Foreign Power Project in
Maharashtra

1203. SHRI RAM KAPSE: Will the Min-
ister of POWER be pleased to state:

(a) whether coal-based Power project
is proposed to be set up at Chandrapur in
Vidarbha region of Maharashtra with the
help of foreign Power companies;

(b) whetherthe Union Govemment have
given clearance to this project; and

(c) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) Yes Sir. M/s.
Nippon Denro Ispat Limited and M/s Ispat
Alloys Limited of India are proposing to set
up a 1084 MW Coal based Thermal Power
Plant at Bhadravati near Chandrapur of
Maharashtra, in collaboration with GEC of
UK and EDF of France. '

(b) and (c) The promoters are pursuing
various clearances required for the project
from Certral and State agencies. Invest-
ment Promotion Cell of Ministry of Power is
assisting the promoters in getting the
cleamaces whenever necessary.

Private Sector Entry in
LPG Marketing

1204. SHRISANAT KUMAR MANDAL:
Willthe Ministerof PETROLEUMAND NAT-
URAL GAS be pieased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned “private sector entry in LPG mar-
keting resented” appearingin the 'Econom-
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ic Times’ dated May 21, 1994,

(b) if so, whether the Government of
West Bengal has represented to the Union
Government in this regard; and

(c) if so, the deails thereof and reaction
of the Government thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) Yes, Sir.

(b) and (c) While the Ministry had re-
ceived a message from the Government of
West Bengal in February, 1993, protesting
against the introduction of Parallel Market-
ing of Kerosene and LPG and expressing
apprehensions of diversion of kerosene from
Public Distribution System (PDS) and
subsidised LPG into the open market and
requested immediate reversal of the deci-
sion, the West Bengal Government in April,
1994 issued orders and guidelines to its
officials regarding the implementation of
Prallel Marketing System in the State.

Telephone Facility

1205. SHRI S.B. SIDNAL: Will the Min-
ister of COMMUNICATIONS be pleased to
state:

(a) the achievement made by the Gov-
emment in providing telephone facility dur-
ing the Seventh Five Year Plan;

(b) the target for the Eighth Five Year
Plan; and

(c) the amount earmarked for the pur-
pose?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHR!
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\ .
SUKH RAM): (a) 16.91 lakh telephone con-
nections were provided during Seventh Five
Year Plan.

(b) The Eighth Five Year Plan of the
Department of Telecommunications envis-
ages addition of 75 lakh new telephone
connections.

(c) The requirement of funds for the 8th
Five Year Plan have been assessed as Rs.
40555 crores to meet this target.

Telephone Revenue Arrears

1206. SHRI SANDIPAN BHAGWAN
Thorat : Will the Minister of COMMUNII -
CATIONS be pleased to state:

(a) thetotal overdue telephone revenue
arrears as on March 31, 1994, State-wise;

(b) the telephone revenue arrears in
Delhi, Madras, Calcutta and Bombay sepa-
rately as on March 31, 1994;

(c) whether the position was reviewed
by High Level Committee observations made
for realisation of revenue;

(d) if so, the details thereof with action
taken thereon;

(e) the names of the top ten defaulters
and the period from which arrears have not
been paid;

(f) the amount waived during 1993-94,
State-wise with reasons therefore; and

(g) the major policy decison under con-
sideration ofthe Governmentinthis regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) to (g) The information is
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being collected and the same will be paid on
the Table of the House.

Oil Fields in Maharashtra

1207. SHRI ANNA JOSHI: Will the Min-
ister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the details of new oil fields found in
Maharashtra in 1993-94;

(b) the expected quantity of natural gas
and other petroleum products likely to be
explored therefrom;

(c) whether there is a proposal to hand
over small oil fields to the Maharashtra
Govemment; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) No new oil fields have been
found in the state of Maharashtra in 1993-
94,

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

Telecom Network in Metropolitan
Cities

1208. SHRI AMAL DATTA: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) the plan for extension of Telecom-
munication network in Metropolitan Cities;

(b) the presert number of subscribers
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and applicants on the waiting list in each of
the metropolitan cities;

(c) the plan for meeting the demand of
the registered applicants; and

(d) the estimate of the growth of tele-
phone system in the metropolitan cities
during the next three years?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
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SUKH RAM) : (a) and (c) National Telecom
Policy 1994 envisages to provide telephone
connections on demand by 1.4.97. Expan-
sion of Telecom Network is being planned
accordingly to meet the above objective.
During 1994-95, a target of provision of
5,23,000 new telephone connections has
"beenfixedforthe four Metropolitancitiesi.e.
Bombay, Calcutta, Delhi and Madras.

(b) The working connections and wait-
inglist position as on 30.6.94 is given below:

Working Connections Waiting List
1. Bombay 10,567,321 1,083,175
2. Calcutta 3,42,030 53,885
3. Delhi 8,26,870 2,60,669
4. Madras 2,42,808 94,084
24,69,029 5,11,813

Total

(d) The estimated demand of telephones
in Metropolitan cities during the next three
years (1994—97) is 11,83,946 lines.

Russian Collaboration for
Shipbuilding Company

1209. SHRI DHARMANNA
MONDAYYA SADUL: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) whether Hindustan Shipyard Limit-
ed have entered into collaboration with any

of the Russian firms; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
"MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) No, Sir.

(b) Does not arise.
Socio-Economic and Environmental
Elements in Trade Relations
1210. SHRI SHRAVANKUMAR PATEL:

Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the steps taken by the Government
so far in the light of the Prime Ministery



337  Written Answers

concern at the last ESCAP summit that
developing countries should not allow the
developed countries to induct Socio-eco-
nomic and Environmental elements in the
agenda or objectives of the World Trade
Organisations, even in thinly vieled form, to
nullify the comparative advantages to the
developing countries; and

(b) the results achieved so far?
7

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SLAMAN KHURSHEED) : (a) and (b) India
has been in consultation with various coun-
tries in appropriate fora to urge that while
developing and developed countries alike
must share actions to deal with genuine
social and environmental concerns, the in-
struments of trade policy should not become
amechanism for applying or enforcing stan-
dards in extraneous areas. Nor should so-
cial and environmental concerns become
devices for protectionism. Most developing
countries share this perspective.

[Transiation]

Revamping of D.T.C.

1211.  SHRI PANKAJ
CHOWDHARY:

SHRI V. SREENIVASA
PRASAD:

SHRI RAJNATH SONKAR
SHASTRL:

SHRI TARA SINGH:

SHRI NITISH KUMAR:

SHRI GUMAN MAL LODHA:

DR. MAHADEEPAK SINGH
SHAKYA:

Willthe Minister of SURFACE TRANS-
PORT be pieased to state:

(a) whether the Government propose
to formulate a plan to revamp the function-
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ing of the DTC; '
(b) if so, the details thereof;
(c) The month wise details of the total
amount collected by sale of tickets to

passangers on the DTC during 1993-94;

(d) the losses suffered annually by the
Corporation during 1991-92, 1992-93 and

'1993-94;

(e) whetherthelosses are still mounting
despite the increase in DTC bus fare; and

(f) if so, the further steps the Govern-
ment propose to take in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISHTYTLER): (a)and (b) Yes,
Sir. The Government is finalising an inter-
connected package for rehabilitationof DTC
with a view to ensure its long term viability.
The main suggestions include:-

(1) Reduction in manpower ratio;

(2) Retionalising the size of DTC fleet
to 3500 buses;

(3) Withdrawal of DTC buses from
loss making routes;

(4) Conversion of all outstanding
loans and accumulated interest as
on 31-3-1993 into equity; and

(5) Reimbursement by Govemment
of the losses on account of
various concessional passes
issued by DTC.

(c) The month-wise details of thc
amount collected by sale of tickets
of passengers in DTC during
1993-94 are as under:-



AUGUST 1, 1994 (SAKA) Written Answers 340

Written Answers

339

LLLveL 92'€SL 15'88Y €6 "0 L
99'/811 0b'969 92 L6¥ €6 "1deg ‘9
LZEIEL 66'¥SL 82885 €6 1snbny 'S
€Lg621 yZE8L S5'2Ls €6 ‘Ainp v
L8'9E2] 2e9SL SS'L8Y €6 ‘eunf '€
00'€92!t £eL€8 19'62Y €6 ‘e 2
18021 92’898 gseoy €6 ‘ludy !
s 4 € Z 1
[eloL Ao 81B)S-183U)
s18)94} JO 8BS Aq bujuieg YIuow

ON IS

(syxyel ut "sH)



Whritten Answers 342

SRAVANA 10, 1916 (SAKA)

341

Written Answers

vc'eect hm.owo 18'v09 v6 .._._o._m.s_ et
66'¢ccl 09989 6€'8ES v6 “qed L
£v12) 8L'669 65¥IS y6 “uer 04
y'vvel €2°00L V.LEVS €6 ‘00Q ‘6
85'GEC ov'v0L 8L'I€ES €6 “AON ‘8
) 14 € c ]
(el Ao 81EIS-I8)U[-
s1891 Jo 8jes Aq buiuieg yuow ON IS




343 Written Answers

(d) The losses suffered by DTC during
the last 3 years are as under :-

(Rs. in lakhs)
Year  Working Loss  Net Loss
1991-92 8273.31 20381.84
1992-93 5490.55 24527.58
1993-94 8360.39 28184.08
(e) Yes, Sir.

(f) Government have been continuosly
mointoring the perfomance of DTC with a
view to improve its functioning. Increase in
fuel efficiency and tyre life, reduction in the
number of break-downs by better mainte-
nance practices and economy in
exependiture have been some of the mea-
sures undertaken. Plugging leakage of rev-
enue is another measure which DTC under
-takes through effective cheking. Speedy
disposal of scrap, route rationalisation are
other steps being takento augmentthe DTC
revenue.

Power Projects

1212. SHRI CHHITUBHAI GAMIT: Will
the Minister of POWER be pleased to state:

(a) the power projects under construc-
tion in Gujarat and the estimated power
generation capacity thereof;

(b) the targets fixed for the completion
of these projects and the funds allocated for
each of the project; and -

(c) the progress achieved so far in this
regard ?

THE MINISTER OF STATE IN THE
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MINISTRY OF POWER (SHRI P.v.
RANGAYYA NAIDU) : (a) to (c) The details
of power projects under construction in
Guijarat are given below:

HYDRO PROJECTS

1. Kadana PSS Stage. Il (2 x60 MW):
The project is scheduled for commissioning
in 1996-97. The funds recommendedfor the
year 1994-95 are Rs. 34 crores. All civil
works including Power House have been
completed. Unit 3 staying erection complet-
ed and Unit 4 is under progress.

2. Sardar Sarovar Poject (1450 MW):
The commission schedule for the River Bed
Bank Power House (RBPH) is 1997—2000
and for the Canal Head House (CHPH) is
1995-97. The funds recommended for the
year 1994-95are Rs. 52.00crores (Gujarat's
share). Civil work of concrete dam and
Power House is under progress.

THERMAL

1. Kutch Lignite (75 MW): The projectis
scheduled for commissioning in 1997-98.
The funds recommended for the year 1994-
95 is Rs. 10 crores. Work on main plant
equipment foundation is in progress.

2. Gandhar CCGT (GT 1-3 and ST 1-
GT 131 x 3MW and ST 255 MW): GT Units
have been synchronised. Work for ST is in
progress. The commissioning schedule is
1995-96. The outlay recommended for the
year 1993-94 is Rs. 750 crores.

[English]
Expulsion of Diplomats by Pakistan

1213. SHRI D. VENKATESWARA

RAO:
SHRIMATI SAROJ DUBEY:
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SHRI  MOHAN  SING

. (DEORIA):

SHRI. ¥.S. RAJASEKHAR
REDDY:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Pakistan have expelled
some Indian dipomats recently;

(b) whether India have also expelled
some Pakistani diplomats;

(c) if so, the details thereof and the
reasons therefor;

(d) the total number of Pak diplomats
expelled from Indiaduringthe lasttwo years;

(e) whether any agreement exists be-
tween the two countries on this issue;

(f) if so, the details thereof;

(g) whether this agreement was violat-
ed by Pakistan on a number of occasions;
and

(h)if so, the steps taken/proposedto be
taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L. BHATIA) : (a) to (c) On July 12, 1994
Government requested the Gavernment of
Pakistan to withdraw from India a staff mem-
ber of the Pak High Commission, Mohammad
Afzal Bajwa who was apprehended for espi-
onage activities. Government also sought
the withdrawal of First Secretary Nasir Uddin
Ahmed in the Pak High Commission as his
conducts was found to be incompatible with
his status as an accredited diplomatin India.

During the night of july 11, 1994 an
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Attche in the Indian High Commission in
Islamabad, Shri V.S. Chauhan was abduct-
ed outside his residence, was forcibly de-
tained and subjected to sustained thirc-
degree intettogation lasting for more than
six hours. Pakistan subsequently requested
that Shri Chauhan and a staff memberin the
Indian Consulate General in Karachi, Shri
E.A. Adams, be withdrawn from Pakistan.

(d) during the last two years Govern-
ment have requested Pakistan to withdraw
from India nine of their officials posted in
New Delhi and Bombay.

(e) and (f) India and Pakistan conclud-
ed in Augest 1992 a Code of Conduct for
Treatment of Diplomatic/Consular Person-
nel.

(g) and (h) It is a matter of deep reqret
and disappointment that Pakistain to 118
sepcific instances of the breach of the code
of Conduct. Government recently drew the
attention of Government of Pakistani au-
thorities during the period since January
1993. Discussions were recently held in
New Delhi and islamabad berween officials
of the two sides to discuss the range oi
issues involved. Several suggestions were
made on ways and means of improving
implementation of the Code of Conduct in
letter and spirit. Both sides also agreed on
the need for further discussions on this
subject within a mutally acceptable frame-
work.

[ Translation)

LPG Agencies and LPG Connections
in Punjab

1214. SHRI HARCHAND SINGH : Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:
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(a) the number of LPG agencies of
various public sector oil companies setupin
Punjab during the last three years;

(b) whetherthe location for setting up of
new LPG distributors in Punjab have been
identified;

(c) if so, the details thereof;

(d) the number of persons in waiting list
for LPG connections in Punjab; and

(e) the time by which they are likely to
get L.P.G. connection?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) 23 LPG distributorships
have been commissioned in Punjab during
the last three years.

(b) and (c) 35 LPG distributorships
have & been included in the current LPG
Marketing Plan 1992—94 for Punjab.

(d): As on 1.4. 1994, there were 4.79
lakhs applicants on the waiting listin Punjab.

(e) Efforts are constantly on to release
every year LPG connections to as many
applicants and as early as possible. Plans
have been drawn for higher availability of
LPG by increasing the capacity of existing

production sources, putting up new plants

and augmenting the supply through higher
imports.

[English}
Puyankutty Hydro-Electric Project
1215. SHRI  MULLAPPALLY
RAMCHANDRAN:

SHRI P.C. THOMAS:
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Willthe Minister of POWER be pleased
to state:

(a) whether necessary clearance has
been obtained for the construction of
Puyankutty Hydro-Electric Projectin Kerala;

(b) if so, the details thereof;

(c) whether the Government of Kerala
has been sought any financial assistance
from the Union Government in this regard;
and

(d) if so, the details therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI P.V.
RANGAYYANAIDU) : (a) and (b) Puyankutty
Hydroelectric Project in Kerala has not re-
ceived clearance of Ministry of Environment
& Forest from forest angle.

(c) No, Sir.
(d) Does not arise.

LPG Agencies for Sindhudurg and
Ratnagiri Distts. in Maharashtra

1216. SHRI SUDHIR SAWANT: Wiill
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whetherthe various public sector oil
companies have advertised for LPG agen-
cies in Sindhudurg and Ratnagiri districts in
Maharashtra;

(b) the reasons for the delay in starting
the LPG agencies in those districts; and

(c) the time by which the agencies are
likely to start functioning?

THE MINISTER OF STATE OF THE
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MINISTRY OF PETROLEUM AND NATU-
RAL GAS, (CAPT. SATISH KUMAR
SHARMA) : (a) Yes, Sir.

(b) Selection of distributors is yet to be
made by the Oil Selection Board.

(c) It normally takes 1 to 2 years for
commissioning of a distributorship from the
date of advertisement.

[ Translation]
Transfer of LPG Connection

1217. DR. LAL BAHADUR RAWAL:

SHRI RAJVEER SINGH:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government have di-
rected the gas agencies to facilitate the
transfer of aLPG connection presented as
gift;

(b) if so, the details thereof;

(c) whether the various public sector oil
companies have fixed different time gaps for
suchtransfercausinga lot of hardshiptothe
consumers; and

(d) if so, the steps Government pro-
pose to take to bring uniformity in this re-
gard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATRUAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) and (b) Under the existing
policy guidelines, LPG connections are trans-
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ferrable from one person to another in ex-
ceptional circumstances like death of the
Subscription Voucher holder, old age, mar-
riage etc. Besides, when a customer is
holding the LPG equipments having genu-
ine Subscription Vouchers in some name
other than his own due to valid reasons, the
connection can be transferred to the equip-
ment holder from the person named in the
Subscription Voucher. Further, where one
personis having muitip'e connections, trans-
fer of connectionis p. . ~d.

(c) The request for transfer for conneb—
tion is effected without insisting of any time
gap subject to fulfilling the guidelines.

(d) Does not arise.
Telephone Exchanges in Gujarat
1218. SHRI N.J. RATHVA: Will the
Minister of COMMUNICATIONS be pleased
to state:
(a) whether the Government propose
toset upnewtelephone exchangesin Gujarat

during 1994-95;

(b) if so, the details thereof with location
and capacity of each exchange; and

(c) the time by which these are likely to
be started?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Yes, Sir.

(b) As givenin the Statement enclosed.

°
(c) All these exchanges are likely to be
commissioned by March, 1995.
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S.T.D. Facility in Bihar

i\

1219. SHR! MANJAY LAL: Will the
Minister of COMMUNICATIONS be pleased
state:

(a) whether any target was fixed during
1992-93 for providing the STD facility in
telephone exchanges of Bihar;

(b) if so, the locations thereof with
target achieved so far;

(c) the numberof telephone exchanges
at present without the said facility; and

(d) the time by which the said facility is
likely to be provided in. all the telephone
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exchanges of the State?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) Yes, Sir.

(b) Details of the locations proposed for
STD facility during 1992-93 and the target
achieved so far are given in the Statement
enclosed.

(c) 451 exchanges are to be connected
to the STD network as on 30-6-94.

(d) All the exchanges are proposed to
be linked with STD facility during 8th plan
period subject to the availability of resources
such as funds, equipment, land building,
etc.

STATEMENT

Details of Locations Proposed for STD Facility During 92-93 in Biharand the Target

Achieveds As On 30-6-94

NAME OF STATION NAME OF STATION
AMARPUR KAKO
ARWAL KATORIA
BAGHA KATRAS
BAKHTIARPUR KARMA
BANIPUR KOCHAS
BANJARI LAHISARAI
BARAJAMDA LATEHAR
HARHI MAHALGAON
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BAKRAMGANJ PALAJORI
CHAKRADHARPUR PATARATU
DALSINGSARAI PIRO
DIANARA RAJAULI
DUAMRAON RAJMAHAL
GHATSILA RAJRAPPA
HILSA ROSERA
ISHRABAZAR SHEIKPURA
JAINAGAR SHERGHATI

JAPLA - - SIMDEGA
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[Engtish]

LPG Marke ting Plan of Gujarat

1221. SHRI HARIN PATHAK: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the locations in Gujarat included in
the LPG marketing plan as on March 31,
1994,

(b) whether the Government propose
to include some new locations in Gujarat
under the LPG marketing plan for 1994-95,
if so the details, there of; and

(c) the action being takento setup LPG
agencies in those locations?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA): (a) to (c) 65 LPG distributorships
for various loctions in Gujarat have been
includedin the current Marketing Plan 1992-
94 (ending 31.3.94).

Selection of dealers for the locations
included in the Marketing Plan is currently
underway through Oil Selection Board
(Gujarat).

LPG Marketing Plan 1994-95 has not
been finalised.

Four Laning of NH No.5

1222. SHRI SOBHANADREESWARA
RAO VADDE: Wilithe Ministerof SURFACE
TRANSPORT be pieased to state:

(a) whether the Government propose
to seek ADB assistance for four lansteling
the N. H. No 5 near Vijayawada;
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(b) if so, the details thereof;
(c) whether the Govemement propose

to from Srvice Roads between Banz Circle
and Ramavarappadu Circle on National High-

.way No.5; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF S1URFACE TRANSPOST
(SHRI JADSISH TYTLER): (a) Yes, Sir.

(b) The ADB assisted project of strength-
ening National Highway No.5 from
Vijayawada to Eluru (KM 3.40 to KM 75.00)
covers four- laning from KM 3.40 to KM
13.00.

(c) Yes, Sir.

(d) The project provides for 5.5M wide
Service Road on either side between KM
5.30 and KM 9.30 of this National Highway.

[Translation]
OBC Postings

1223. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) the number of persons belonging to
0.B.Cs appointed category-wise in his Min-
istry after the implementation of Mandal
Commision Report;

(b) the total number of posts reserved
for these categories in the Department of
Communications; and

(c) the details in respect of vacant
posts?

THE MINISTER OF STATE IN THE
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MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) to (c) The information is
being collected and will be laid down on the
Table of the House shortly.

[English]

Power Position in Assam

1224. SHRI PROBIN DEKA: Will the
Minister of POWER be pleased to state:

(a) whether the availability of power in
Assamis declining following non- availability
of spare parts for distribution system and
power plants; and

(b) if so, the steps being taken by the
Governirent to improve the power position
there®

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V
RANGAYYA NAIDU) : (a) and (b) There is
no deterioration of power supply position in
Assam, althouh some generation units of
Assam have been under forced outage for
long duration.

Non-availability of spare parts is one of
the reasons for long duration forced outag-
es.

Various measures being taken to im-
prove the availability of power in Assam
include maximising the generation from the
existing capacity, implementaion of Reno-
vation and Modemisation Programme, re-
duction in Transmission & Distribution loss-
es, effective load management and energy
conservationmeasures and assistance from
nighbouring Stations/Systems.
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Declaration of State Waterways as
National Waterways
1225. DR. KRUPASINDHU BHO!I:
SHRI SHIVSHARAN VERMA:

Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether the Government have de-
clared certain waterways in the country as
national waterways;

(b) if so, the details thereof;

(c) whether this will help to tackle the
problem of transportation;

(d) if so, the details thereof; and

(e) the details of on-going developmen-
tal schemes on the various National Water-
ways inthe country especially onthe Haldia-
Patna stretch of the Ganges?

THE MINISTER OF STATE IN THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLER): (a) and (b) Yes,
Sir. The following three waterways have
been declared as National Waterways inthe
country:

(i) The Ganga-Bhagirathi-Hooghly
river system from Haldia to
Allahabad (1620 KMs.).

(i) The Brahmaputra from Dhubri to
Sadiya (891 Kms.).

(iii) The West Coast from Kottapuram
to Kollam (168 Kms.) alongwith
Udyogmandal Canal (23 Kms.)
and Champakara Canal (14 KMs.)

(c) and (d) Yes, Sir. After development
of 3 National Waterways for navigation by
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providing necessary infrastrucural facilities
like machanised terminals, 24 hours naviga-
tional faciliti\es, a fairway of minimum 2 m
depth throughout, itis expected that a cargo
traffic of 2.5 m. tonnes, 2.20 m tonnes and
2.62 m tonnes is expected to move on the
Ganga, the Brahmaputra and the West Coast
Canal, respectively.

(e) Instructions have beenissuedto the
Inland Waterways Authority of India to
ensure maintenance of 2 m. depth in Na-
tional Waterway- | (The Ganga, and Nation-
al Waterway -2 (The Brahmaputra) for
smooth and safe navigation.

National Waterway No, 3(The West
Coast Canal) has been declared recently in
February, 1993. Various developmental
works have been undertaken on this water-
way. There are schemes to develop infra-
structure facilities such as terminals, day
and night navigation, drpending on the traf-
fic demand. Construction of mechanised
gemnal cargo berth with container handling
facility at Patna (Gaighat) is likely to com-
mence shortly.

[ Transiation]
Oil Refinery in Madhya Pradesh

1226. SHRI SURAJBHANU SOLANKI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government propose
to set up an oil refinery in Madhya Pradesh

during the Eighth Plan period;

(b) if so, the loction where itis proposed
to be set up; and

(c) the other details in this regard ?

THE MINISTER OF STATE IN THE
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MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARAM) : (a) Yes, Sir.

(b) and (c) Frist stage approval by the
Government has been given to M/s Bgarat
Petroleum Corporation Limited (BPCL) for
preparing a Detailed Feasibility Report for
setting up of a refinery in joint sector at Bina,
District Sagar, Madhya Pradesh. A Joint
Venture Company between BPCLand Oman
Oil Company Limited has been registered
on 25.02.1994 for taking further steps in-
volved in implementation of the project.

[English)
Enrolment of New LPG Customers

1227.SHRI R. SURENDER REDDY:
Willthe Ministerof PETROLEUMAND NAT-
URAL GAS be pleased to state:

(a) whetherthe Oilcompaniesinprivate
sector have recently been asked to enrol
new LPG customers;

(b) if so, the details of the instructions
issued with regard to the number to be
enrolled by each company region-wise and
period for which the enroiment willbe openeg;

(c) whether the enrolment metioned in
(a) above is likely to wipe off the major
portion of the wait listed LPG costomers;

(d) if not, the period within which the
waiting lists are likely to be wiped off;

(e) whetherinstructions havealsobeen
issued to the Oil Companies to provide
double bottle connections (D.B.C.) to those
coustomers whoare presently havingsingle
bottle connections; and

(f) if so, the details indicating the num-
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ber thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA): (a) Under the Parallel Marketing
System private agencies are free to register
customers without any involvement of
Govenment.

(b) Does not arise.

(c) and (d) As on 1.4.1994, there were
about 114.18 lakhs applications on the wait-
ing list with the Public Sector Oil Companies
throughout the country. Efforts are con-
stantly on to release LPG connegtionsto as
many applicants and as early as possible.
Plans have been drawn for enhancing
avilability of LPG by increasing the capacity
of existing production sources, putting up
new Plants and higher imports. Parallel
marketingis expected to help reducing wait-
ing list.

(e) and (f) LPG customers of the Public
Sector Oil Companies interested to have
second cylinder are required to get their
names registered with the concemed dis-
tributors. The distributors release second
cylinderonfirst-cum-first servedbasis, sub-
ject to availability.

LPG Agencies in Maharashtra

1228. SHRI ANNA JOSHI: Will the Min-
ister of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) the number of LPG agencies in
Maharashtra as on March 31, 1994;

(b) whether the Government have a
proposal to increase the number of LPG
agencies in that State by the end of Eighth
Five Year plan; and
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(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SHATISH KUMAR
SHARMA): (a) As on 1.4.1994, there were
576 LPG distributroships functioning in
Maharashtra. :

(b) and(c) Proposalsfor 76 LPG distrib-
utorships for various locations in
Maharashtra have been included in the
current LPG Marketing Plan 1992—94. LPG
Marketing Plan beyond 1993-94 has not
been prepared.

Pending Power Projects
in Karnataka

1229. SHRI S.B. SIDNAL: Willthe Min-
ister of POWER be pleased to state:

(a) the details of power projects in
Kamataka pending forclearance as onJune
30, 1994;

(b) the generation and consumption of
power in the State during the last three
years; and

(c) the steps taken/being taken to clear
these projects ?

THE MINISTER OF STATE IN THE
MINISTRY OF (SHRI P.V. RANGAYYA
NAIDU): (a) The details of the power projects
in Karnataka pending for clearance as on
June, 1994 are as follows:

1. Sarapadi Hydro-electric Scheme
(3x30 MW) : Estimated cost—
Rs.166.02 Crores. The scheme
has been cleared by the Central
Electricity Authority and is
awaiting clearance by the Ministry
of Environment and Forests.
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2. Mangaloré TPS (6x167 MW) :
Estimated cost—Rs. 477.68
Crores. The project is to be
executed in the private sector.
Details of various linkages to be
tied up by the project authority
are awaited.

(3) Varahi Tail Race Hydro Electric
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“Project (2x7.5 MW ) : Estimated
cost Rs.65.42 crores. The details
of various linkages to be tied up
by the Project authority are
awaited.

(b) The details of energy generation
and availability are as follows:

Year Generation (MU Gross) Availability (MU Net)
1991-92 12884 15550
1992-93 12753 16050
1993-94 14155 17235

(c) For expediting the clearance of var-
ious projects, the pending proposals are
being closely followed up by the Ministry of
power and the Central Elactricity Authority
with the conerned Ministries and agencies.

[ Translation)
Foreign Aid for D.V.C.

1230. SHRI LALIT ORAON: Will the
Minister of POWER be pleased to state :

(a) whether Russia had backed out
from their proposal to invest in 1630 M.W.
Maithan Thermal Power Plant of Damodar

Valley Corporation;

(b) whether any negotiation with Ger-
man Govermnment are going for this project;
and )

(c) ifso, the extent of progress achieved
in thi_s regard ?

. THE MINISTER OF STATE IN THE
‘MINISTRY OF POWER (SHRI P.V.

RANGAYYA NAIDU): (a) The Maithon Right
Bank Project (4x210 MW) of the Damodar
Valley Corporation was earlier enviaged to
be built with technical and financial assis-
tance from the erstwhile USSR. With the
collapse of the USSR this assistance did not
materialise.

(b) No, Sir. -
(b) Does not arise.
L.P.G. Cylinders

1231. SHRI PANKAJ
CHOWDHARY:

SHRI JANARDAN MISRA:

SHRIMATI SAROJ DUBEY:

SHRI BRIJBSHAN SHARAN

SINGH:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government have re-
cently received complaints regarding supply
of adutterated LPG cylinders;



371  Written Answers

(b) whether any inquiry has been con-
ducted in this regard;

(c) if so, the details thereof; and

(d) the steps taken by the Govemment
to check such malpractices?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA): (a) Oil Companies have report-
ed that during April-June, 1994, two com-
plaints on water filled cylinders have been
received.

(b) to (c) Action has been taken as per
the Mérketing Discipline Guidelines and the
concemed distributor has been cautioned.
The affected cylinders were replaced free of
cost to the customers. .

(d) Oil Companies carry out elaborate
quality control checks on each cylinder at
bottling plants before the sameis despatched
to LPG distributors. Also the LPG distribu-
tors of the Oil companies are under instruc-
tions to deliver only sound, correct weight
LPG cylinders at customer premises.

[English)
Power Projects in Andhra Pradesh

1232. SHRI D.VENKATESWARA
RAO:
SHRI M.V.V.S. MURTHY:
SHRI BOLLA BULLI
RAMAIAH:
SHRISULTAN SALAHUDDIN
OWAISI:

Willthe Minister of POWER be pleased
to state:

(a) whether the Union Govemment are
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considering the proposala submitted by
Andhra Pradesh Government for setting up
power projects in private sector;

(b) if so, the details thereof including the
number of projects cleared and pending;
and

(c) the time by which the remaining

Projects are likely to be cleared ?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) Yes, Sir.

(b) and (c) The following proposals
have been receivedin the Central Electricity
Authority (CEA) for setting up of Thermal
Power Plants in the private sector in Andhra
Pradesh :

(i) Jegurupadu GTCC (216 MW at
site) of M/s. GVK Industries,
Hyderabad.

(i) Godavari GTCC (208 MW at site)
of M/s. Spectrum Power
Generation Ltd., Spectrum Power
Generation Ltd., Secunderabad.

(iii) Visakhapatnam (Coal) TPS (2x500
MW) of M/s. Ashol Leyland Ltd.,
Jndia and National Power , U. K.

The proposals at S1. No.1 and 2 have
been cleared by CEA subject to cetain con-
ditions. The proposal at SL. No.3 would be
taken up by CEA fortechno economicclear-
ance after all essential clearances/ inputs
are tied up by the project anthorities.

[ Translation)
Accidents on National Highways

1233. SHRI HARCHAND SINGH : Wil
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the Minister of SURFACE TRANSPORT
be pleased to state:

(a) the number of -accidents on the
National Highways occurred during the last
three years, year-wise; and

(b) the number of persons killed/ injured
in these accidents?

THE MINISTER OF STATE IN THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) National
Highway-wise Accident Statistics is not col-
lected.

(b) Does not arise.
[English]
Crude Oil Reserve
1234. SHRISANAT KUMAR MANDAL:
Willthe Ministerof PETROLEUMAND NAT-
URAL GAS be pleased to state:
(a) whether the Petroleum Conserva-

tion Research Association (PCRA) has es-
timated country’s crude oil reserve;
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metric tonnes.

(c) and (d) The various steps taken to
promote conservation of petroleum prod-
ucts are as follows:

(i) adoption of practices conducive
to increased fuel efficiency and
training programmes in the
transport sector,

(i) replacement of inefficient boilers,
furaces and other Oil operated
- equipment with efficient ones and
promotion of fuel efficient
practices and equipment in the
industrial sector,

(i) standardisation of fuel efficient
irrigation  pumpsets and
rectification of existing pumpsets
in the agricultural sector,

(iv) development and promotion of the
use of fuel efficient appliances like
kerosene and LPG stoves in the
household sector,
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Coal Supply by Rail to Power Plants

1235. SHRI RAM KAPSE: Will the Min-
ister of POWER be pleased to state:

(a) whether the Ministry of Railways
have not agreed to sign the tripartite agree-
ment for transport of coal to the proposed
power plants;

(b) whether any proposal for foreign
investments in power sector are in jeopardy
on this account; and

(c)ifso, the steps taken/proposedtobe
taken by the Government in this regard ?
" THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.

RANGAYYA NAIDU): (a) No, Sir.

(b) and (c) Does not arise.

Extradition of Persons involved in
Bombay Blasts

1236. SHRI MULLAPPALLY
RAMCHANDRAN:
KUMARI FRIDA TOPNO:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a)the staps taken/ being taken by the
Goverment for the extradition of persons
who are accused in Bombay bomb blast
cases; and

(b) the results achieved so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
SALMAN KHURSHEED): (a) The Govem-
ment has taken up the extradition of 24
persons - accused in Bombay bomb blast
cases with the Governments of Pakistan
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and U.AE.

{b) The Government of Pakistan has
conveyed that these persons are not in
Pakistan. As for U.A.E. Letter Rogatory
from the Designated Court. Bombay has
been handed over to the Director, Ruler
Office. Dubai for onward transmission to the
Chief Justice of Dubai Courts.

[Transiation}
S.7.D. in Maharashtra

1237. SHRI DHARMANNA
MONDAYYA SADUL: B.®. Will the Minister
of COMMUNICATIONS be pleased to
state the name of places in Maharashtra to
be connected with S.T.D. facility during
1994-95 district-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : The Disrict-wise names of
places in Maharashtra proposed to be con-
nected to the S.T.D. network during 1994-
95, subject to the availability of resources
such as funds, equipment, land ,building
etc. are given in the Statement enclosed.

STATEMENT

Stations proposed for STD facility in
Maharashtra Telecom Circle during 94-95

District Name fo station
Raigad . Sriwardhan,
- ~Mangaon, Mhasla
Poladpur, Mahad.
Thana Talasari, Jawahar
Sangameshi}/ar, J

Ratnagin
’ : Rﬂjapul', Lanja,
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District Name fo station

Mandangarhi. Sindhudurg
Vaibhawadi, Deogad

Sangli Shirata

Aurangabad Gangapur

Jaina Mantha

Lathur Chakur, Renapur

Nanded Billoli, Hadgaon,
Loha

Parbhani Puma

Ahmednagar Shevgaon

Akola Barshi Takali,
Telhara, Akot

Amravati Chikhaldara,
Daryapur

Bghandara Deori, Sadakarjuni,
Mohadi

Wardha Karanj

Yeotmal Digras,
Umarkhed, Wani.

S.7.D in Telephone Exchanges of
Gujarat

1238. SHRIN.J. RATHVA:Will the Min-
ister of COMMUNICATIONS be pleased to
state

(a) the traget fixed and achived for
providing STD facility in the telephone ex-
changes functioning in Gujarat, particularly
in Vadodara, Bharouch and Panchmahal
districts duving 1982-93; and
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(b) the time by which the said facility I1s
likely to be provided in rest of the exchanges
in the State?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM): (a) 42 Stations were proposed
in Gujarat of provision for STD facility during
1992-93.

Except three stations namely
Lathi, Paisana and Gandevi all
the Stations proposed during
1992-93 have since been
connected to the STD network.

All the exchanges proposed for
STD facility in Vadodara,
Bharouch and Panchmahal
districts have been connected to
the STD network.

{b) All the exchanges are proposed to
be linked with STD facility during 8th plan
period subjecttothe availability of resources
such as funds, land, building, equipment
etc.

{English)

Relatione with independent Countries
of Erstwhile USSR

1239. SHRI HARIN PATHAK: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state:

(a) the names of the countries which
have been separated from the erstwhile
USSR and where India has its missions and
the countries where missions are yet to be
established; and

(b) the steps being taken by the Gov-
emment to boost up the diplomatic and
trade relations with these countries?



379  Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHID). (a) India has Em-
bassies in Russia, Ukraine, Belarus,
Kazakhstan, Turkmenistan, Uzbekistan,
Kyrghystan and Tajikistan. india does not
have resident Embassies in Armenia, Esto-
na, Latvia, Lithuama, Georgia, Moidova
and Azerbayan

(b) Diplomatic relations have been es-
tablished with alithese countries. A number
of State and official visits have taker place.
Several agreements have been signed or
are under consideration. Statement-/ and
Statement-Il mdicating the Lists of agree-
ments signed with these countries and visits
are enclosed

Statement |

Lsst of agreements signed/under consider-
ation with the Republics of former USSR.

() Treaty of Fnendship and
Cooperation

() Agreement on Trade and
Economic Cooperation

(i) Agreement on Rupee-Rouble

Exchange Rate

(v) Agreement on_, Defence
Cooperation

(v) Protocol on Indo-Russian

Consultations

(vi) Agreement on Cultural and
Scientific Cooperation

(vl Agreement on information
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(vili) Agreement on Combating Hicit
Traffic in Narcotics

(ix) Agreement between Ministry of
Home Affairs and Russian
Ministry of Security

{x) Memorandum on Science and

Technology

(xj) Exchange of Letters on Trade
Matters

(xii) Agreement on Establishment of
Indo-Russian Joint Commission

(xii) Agreement on Cooperation
between MHA and Russian
Intenor Ministry

(xiv) Protocol or Cooperation in
Medical Science and Public
Health

(xv)  Agreement on Cultural Exchange
Programme for 1993-94. (Note
Diplomatic and consular relations
with Russia continued as state
continuer of USSR)

(xvi)  Moscow Declaration on the further
Development and Intensification
of cooperation Between india and
the Russian Federation

‘Declaration on the further
Development and intensification
of Coaperation betwsen India and
the Russian Federation

(xvii)

(xviil) Cooperation in Science and

Technology

(xix) Cooperation in the field of
information Technology
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2. Ukraine

(xx)  Cooperation in the fieid of Tounsm

(xx1) MOU on Science and Technology
Cooperation in the field of
Meteorology

(xxit) Cooperation in the field of
Protection of the Environment and
Natural Resources

(xxm)  MOU on Science and Technology
Cooperation in the field of
Standardization and Metrology

(xxix)  Agreement on Cooperation in the
Exploration and Use of Outer
Space for Peaceful Purposes

(xxx)  Protocol to the Agreement on
extending credit to the Republic
of India for financing long-term
Projects In the field of technical
cooperation and for Purchasing
Special equipment

(xxxi)) Agreement on Formation of
Indo-Russian Aviation Limited

B Agreements under Consideration
(1)  Agreement on Cvil Aviation
()  Agreement on Shipping
()  AMemorandumon Visafree travel
on diplomatic and official passport,

and

(v) A memorandum on the time and
procedure of issuance of Visas

(v)  Agreementon Promotion and Pro-
tection of Mutuat investment

A Agreements signed

0

(w)

()

(v)

v)

(v)

(vn)
(vn)

(1x)

(x)

Treaty of Fniendship and Coopera-
tion

Protocols on establishment of dip-
lomatic and consular

Agreement on Trade and Econom-
ic Cooperation

Agreement on Cooperation in Sci-
ence and Technology

Agreement on Cooperationin Cul-
ture Arts, Education, Tourism
Sports and Mass media

Protocol on Cooperation in Sci-
ence and Technology

MOU on Defence Cooperation
MOU on arr services

Agreement on the Inter-Govern-
mentalCommission on Trade, Eco-
nomic, Scientific, Technologicial
Industrial and Cultural Coopera-
tion, and

Protocol on consuitants between
MEA and the Mimistry of Foreign
Affairs of Ukraine

B Agreements under consideration

o
()
(i)

Agreement on Civil Aviation
Agreemaent on Shipping

Agreement on Avoidance of Dou-
ble Taxation
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(v)  Agreement on Cultural Exchange
Programme

(v)  Agreement on Investment Protec-
tion

3. Belarus '

A Agreements signed
()  Protocols on establishment of dip-
lomatic and consular relations
(1)  MOUonmodalties of counter-trade

()  Agreementon Tradeand Econom-
ic Cooperation

(v)  Declaration on Principles and Di-
rections of Cooperation

(v) MOU on Defence related Techni-
cal Cooperation

(vi)  Agreement on Tounsm
(vn)  Agreement on Cooperationin Cul-
ture Arts, Education, Mass Media,

States and Tounsm

(vit)  Agreement on Science and Tech-
nology

(x)  Agreementon Visa Free Travel for
Government Officials

B Agreements under consideration

()  Agreement on Avoidance of Dou-
ble Taxation

(n)  Agreement on Agncuiture

(m)  Agreement on Technical & Eco-
nomic Cooperation {ITEC)
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(iv) Agreement on seting up a Joint
Commission
4. Moldova

A Agreements signed

0

(w)

(m)

(w)

v)

v1)

(vn)

" Declaration on Pnnciples and [

rections of Cooperation

Protocols on establishment of oy
lomatic and consular relations
Protocol of consultations between
MEA and Foreign Ministry of
Moldova

Agreement on Science and Tech
nology

Agreement on cooperation in Cul
ture, Arts, Education, Tourism
Sports and Mass Media

Agreement on Trade and Eco
nomic Cooperation

Agreement on Technical and Ecu
nomic Cooperation (ITEC)

5. Armenia

A Agreements signed

0)

(n)

()

(V)

Protocols on establishment of dip
lomatic and consular relations

Protocol on Consultations betwecn
MEA and Foreign Ministry of Ar
menia

Agreements on Trade and Eco
nomic Cooperation

Agresment on cooperation In the
fieid of Science and Technology
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B. Agreements under consideration

(1)  Agreement on Culturai Coopera-
tion

(1)  Agreement on avoidance of dou-
ble taxation

(m)  Agreement on Technical and Eco-
nomic Cooperation (ITEC)

6. Georgia
A Agreements signed

(1)  Protocols on establishment of dip-
lomatic and consular relations

B Agreements under consideration

()  Agreementon TradeandEconom-
ic Cooperation

7. Estonia
Agresments signed

()  Protocols on establishment of dip-
lomatic and consular relations

(n)  Declaration of Pnnciples & Direc-
tions of Cooperation

(mi Agreement on cooperation in the
spheres of Culture, Education,
Science, Sports, Arts, Mass-me-
dia, Tounsm and Youth Affairs

(v)  Trade andEconomic Cooperation

8. Latvia
A Agreements signed

()  Protocois on establishment of dip-
lomatic and consuiar relations

SRAVANA 10, 1916 (SAKA)
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(1)  Agreementon Tradeand Econom-
i1c Cooperation

B Agreements under consideration
()  Agreement in the spheres of cul-
ture, education, science, sports,
ants, mass-media, tounsm and

youth aftairs

(1)  Declaration of Principles and Di-
rections of Cooperation

(m)  Agreementon Economicand Tech-
v nical Cooperation

9. Lithuania
A Agresments signed

1 Agreement on Trade and Eco-
nomic Cooperation

B Agreements under eonsideration

1 Declaration of Principles and Di-
rections of Cooperation

2  Agreementon Economicand Tech-
nical Cooperation

10, Uzbekistan

1 Agreement on Economic, Com-
mercial, Scientific and Technical
Cooperation

2 Agreement on Cooperation in the
spheres of Culture, Education,
Science, Tounsm, Sports and
Mass Media

3. Protocol on Establishment of Dip-
lomatic Relations

4 Protocol on Establishment of Con-
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10

12

13

14

15

16

17

18

Written Answers
sular Relations

Agreement on the establishment
of Inter-Governmental Commission
on Trade, Economy, Scientific and
Tachnological Cooperation

Agreementon Economicand Tech-
nical Cooperation

Protocol on Exchange of Culture
and Arts

Protocol on Cooperation in Higher

Education

Protocol on Cooperation in Mass
Media

Protocol on Cooperation in Sports
for 1992—94

Memorandum of Understandingon
Biateral Trade and Economic Co-
operation

Treaty on the Pnnciples of inter-
State Relations and Cooperation

Agreementon Trade and Econom-
ic Cooperation

Agreement on the Credit of $ 10
million

Agreement on Air Services
Memorandum of Understandingon
Measures for increasing and en-
hancing Economic Cooperation
and Trade

Protocof on Cooperation Between
the Two Foreign Ministries

Agreement on Science and Tech-
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19

20

21

22

23

24

29

27

28

27
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nology

Agreement on Averdance of Dou-
ble Taxation

Agreement on Tounsm

Agreement/MOU - Inter-Govern-
mental agreement on Trade and
Economic, Scientific and Techno-
logical Cooperation

Agreement on Post and Related
matters

MOU on Telecommunications

MOU on setting up of Indo-Uzbek
Centre for Science and Technolo-
gy

MOV onsetting up of indoo—Uzbek
center for science and Technolo-
ay

Agreement on Cultural Coopera-
tion

Agreement on Comprehensive
Economic Cooperation

Agreement Under Treaty of Inter -
State Relations

11. Kazakhstan

1

Declaration of the basic Panciples
and directions of inter governmen-
tal relations

Agreement on cooperation i the
fields of Trade, Economic relations
and Science and Technology

Agreement on Cooperation in the
spheres of Culture, Arts, Educa-
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12

14
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tion, Science, Mass-media and
Sports
Agreement on inter-governmental
Commussion on Trade, Economic,
Scientific and Technological coop-
eration

Agreement on Science and Tech-
nology

Agreementon Creditof $ 10 mithon

Protocot on Cooperation between
‘botn Yne Foreign Ministnes

MOU on bilateral trade and eco-
nomic cooperation

MOU on action under the Joint
Commussion in July 1993

Protocol on Trade signed in April
1992 by Deputy Commerce Minis-
ter of Kazakhstan

Air Service Agreement

Protocol on the establishment of
Diplomatic relations

Protocol on the establishment of
consular relations

Cultural Exchange Programme

12. Kyrghystan

1

Declaration of Pnnciples and Di-
rections of Cooperation

Agreement on Cooperation in the
field of Trade, Economic Relations,
and Science and Technology

Agreament on Cooperation in the
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spheres of Culture, Arts, Educa-
tion, Science, Mass-media and
Sports

Agreement on the inter-govern-
mentalCommission on Trade, Eco-
nomic, Scientific and Technolog-
cal Cooperation

Agreement on Economic and Tech
nical cooperation

Protocol on Cooperation between
Foreign Ministries

Protocol on the establishment of
Diplomatic Relations

Protocol on the establishment of
Consular relations

MOU on bilateral trade and eco-
nomic cooperation

Arr Services Agreement

Cultural Exchange Programme

13, Turkmenistan

Declaration on Principles and Di-
rections of Cooperation

Agreementon Trade and Econom
ic Cooperation

Agreement on Coaperation in the
spheres of Culture, Arts, Educa-
tion, Science, Tounsm, Sports and
Mass-media

Agreementon Economicand Tech-
nical Cooperation

Protocol on establishment of Con-
sular relations
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Protocol on the establishment of
Diplomatic relations.

14. Tajikistan

1.

Declaration on Principles & Direc-
tions of Cooperation

Agreement on Trade & Economic
Cooperation

Agreement on Economic & Tech-
nical Cooperation

Agreement on Cooperation in the
spheres of Culture, Arts, Educa-
tion, Science, Mass-media (includ-
ing cinematography), and Sports

Agreement on Cooperation be-
tween the Commercial Bank for
Foreign Economic activity of
Tajkistan & the SBI of india.

Protocol on Cooperation between
both the Foreign Ministnes

India Tajik Credit Agreement of
June 1994

15. Azerbaijan

1.

Memorandum of Understanding on
establishment of diplomatic rela-
tions.

Memorandum of Understandingon
establishmentof consular relations

Statemant-li

List of Vigits

1. Russia

(a) 1982

AUGUST 1, 1994

@

(i)

(i)

{iv)

v)

(vi)

(vii)

(b) 1993

0]

(i)

(ii)

v)

(v)

. Watten Answers 3982

Visit of High level multisectoral
delaegation ied by, Foreign Secre-
tary from 12—18th January, 1892
to Moscow.

Vislt of Russian State Secretary,
Gennady Burbulis in May, 1992

Vislt of Russian Supreme Sowviet
Chairman, Khasbulatov from 3—
10th August, 1992,

. Visit of Raksha Mantri Shri Sharad

Pawar from 7—12th September,
1992.

Chief of Air Staff vigited Russia
from 28 October, 1992 to 3 No-
vember, 1992,

Chief of Naval Staff visited Russia
from 8-14, November, 1992.

Co-Chaimman of Indo-Russian ILTP
in Science and Technology, Prof
C.N. Rao visited Russia in April,
1992.

Visit of President, Yeitsin from 27-
29th January, 1993.

Secretary, Department of Culture

" visited Russia on 16th Sep , 1993

Secretary, Ministry of Health &
Family Welfare visited Moscow
from 12-18th Sept., 1993.

Russian Minister of Iintemal Af-
fairs, Gen. V.F.Yerin visited India
from 5-8th Sept.,. 1993,

Minister of Civil Aviation, Shn
Ghulam Nahi Azad visited Russia
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v)

(vu)

(c) 1994

()

(w)

(m)

(v)

v

(v

(vi)

(vin)

()

from 5-8th Sept , 1993

Academician of the Russian Acad-
emy of Sciences visited india for
ILYP joint committee on Science &
Technology in New Delht in Nov,
1993

Foreign Secretary visited Russia
from 10-12th Oct 1993

Russian C-in-C of Land Forces,
V M Semyonov, visited india from
3-8 January 1994

C-in-C of Russian Navy, FM
Gromov visited India in February
1994

Russian Minister for Atomic Ener-
gy. VN Mrxkhoilov, visited India
from 14-18 February 1994

Visit of Pnme Minister to Russia
from 29 June- 2 July 1994

Visit of Russtan Deputy PM Yarov
in June, 1994

Visit of Russian Deputy Foreign
Minister A Panov in Apnl, 1994

Visit of Russtan Deputy Foreign
Minister, A L Adamishin in May,
1994

Visk of Chiel of Air staft to Russia
in July, 1994

Visit of Commerce Secretary to
fRussia n July, 1994

SRAVANA 10, 1916 (SAKA)
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2. Ugraine

(a) 1992

o

{w)

(in)

()

Visit of a team of Secretanes in-
cluding Foreign Secretary to Kiev
in January 1992

Visitby President, Leonid Kravchuk
to India in March, 1992

Visitby Raksha Mantn Shn Sharad
Pawar in October 1992 to Kiev

Special Secretary, (Insurance)
DEA visited Ukraine in Octobe:
1992

(b) 1993

0

()

()

(c) 1994

(d)

Visit by President SD Sharma
from 13 16th July 1993

Sectary, Deptt of Science and
Technology wisited Kier on the 7th
June, 1993

Secretary, Ministry of Surface
Transport visited Kiev on 11-12th
Oct, 1993

The Ukraine Minister for Trans-
port, Mr O D Klimpush wisited
India in January 1994

Visit of Foreign Minister
A M Zlenko from 18 April-21 Apnl
1994

3, Befarus

(a) 1993

U

Visitby Chalrman, Belarus Council
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of Ministers, V.F. Kebioh frem 12-
16th May, 1993

4. Moldova
(a) 1993

(i) Visitby President of Moldova, M.|.
Snegurfrom 17-18thMarch, 1993.

(i)  Visit by Moidovan delegation led
by Deputy PM, Coscodan visited
India from Sept. 13- Oct., 1993.
§. Armenia
(a) 1993
() Deputy Foreign Minister,
Navasardyanvisited Indiafrom 10-
12th March, 1993.
(i)  Mr V. Gnouni, Armenian Minister
for Higher Education from 21to 28
March, 1994
6. Georgia

No visits
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7. Lithuania

{a) 1903

®

indian Yrade & Economic delega-
tion led by JB (FT) Minister of
Commerce from 30th June to 3rd
July, 1893.

8. Latvia

(a) 1993

)

indian Trade & Economic delega-
tion fed by JS (FT) from 24-26th
June, 1993.

9. Estonia

(a) 1983

)

@i

* Visit of Estonian Foreign Minister,

Trivimi Velliste from 14-17th Oct,
1993.

indian Trade & Economic delega-
tion led by JS (FT) Ministry of
Commerce, from 27-30th June
1893.

List of VVIP/VIP visits which haye taken place to and from,
safter the creation of Centra] Asian Countriss

Incoming Visits

1. Visit to India of President of
Uzbekistan

2. Visit to India of President of
Kazakhstan

3. Visitto India of PM of Tajikisian
4. Visit to India of PM of Kyrghyzstan

5. Vieit to india of Parliamentary

August 1991
January 1994

February 1962

February 1993

August 1993

 aguet, 1992
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10.

1.

12.
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Delegation from tizbekistan headed
by Chairman of Supreme Soviet of the
Uzbekistan

Partiamentary Delegation from Kazakhstan
headed by President of Kazakh Parliament

Visit to india of the First Secretary of the
People's Democratic Party of Uzbekistan,
Mr. Rasulov

Visit to India of the First Deputy Foreign
Minister of Turkmenistan

Visit to India of Chairman, State Radio and
TV, Mr. Haitvaev, Mr. Khairullah, Uzbek
Minister of Films

Visit to india of Tajikistan Deputy Foreign
Minister, Mr. Rehamtuliav

Visit to India of Foreign Minister of
Kyrghystan

Visit to Indla of Foreign Minister of
Uzbekistan

Outgoing Visits

1.

2.

PM's visit to Kazakhstan and Uzbekistan

MOS (RLB)'s visit to Uzbekistan, Kyrghystan
and Kazakhstan

Visit to Turkmenistan, Kyrghystan Kazakhstan
and Uzbekistan of Shri M.S.Ahluwalia, Secretary,
DEA

Visit of Shri Salman Khurshid, Deputy Minister of
Commerce to Uzbeidstan, Kazskhstan, Kyghystan
and Turkmenistan

* Vieit of Shri Ghulam Nabi Azad, Minister of Tourism

& Civil Avistion to Uzhekistan and Trukmenistan,
Kazaidwian and Kyrghystan

January 1963

February 1993

August 1993

December 1993

May 1993

October 1992

August 1993

September 1963
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7 Visit of Shn Salman Khurshid, Minister of State for

AUGUST 1, 1994
6 Visit of Shn R N Mirdha, MP to Uzbekistan

Wntten Answers 400
1992

June 1993

External Affairs to Kazakhstan, Kyrghystan

and Kazakhstan

(Note Visits have taken place at vanous levels, including by business and export
organisations as part of the process of widening and on-going cooperation with these

countnes )

Madras Refinenes

1240 SHRI SOBHANADREESWARA
RAO VADDE Wilt the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state

(a) whether Madras Refinenes Limited
has submitted any proposal for expansion of
its marketing activities, and

(b) if so, the details thereof and the
action taken by the Government thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT SATISH KUMAR
SHARMA) (a) No, Sir

(b) Does not arnse
[Translation)

Dhar-Mandavmarg Road, M P

1241 SHRI SURAJBHANU SOLANKI
Wiil the Minister of SURFACE RANSPORT
be pleased to state

(a) whether Central assistance Is pro-
posed to be provided for repairing the road
connecting indore-Dhar-Mandavmarg in

Madhya Pradesh, and

(b) ff so the detalils thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) No, Sir

(b) Does not arise
[Enghish)

Joint Venture between |IOC and
Mobil Asia Limited

1242 SHRI R SURENDER REDDY
Wili the Minister of PETROLEUM AND
NATURAL GAS be pleased to state

(a) whether the Indian Oil Corporation
and the Mobit Asia Pacsfic Pnvate Limited
have entered into a joint venture for market
ing of lubncant,

{(b) if so, the details and modalities
thereof,

(c) whether the proposed iubncant is to
belaunchedin allthe metropolitan cities and
if so, by when,

(d) whether the IOC-Mobil propose 1o
set a blending unit/plant in Northern India

(e) if so, the detalls thereof indicating
the location, estimated expenditure to be
mcurred, approximate production in vanous
phases and the likely penod within whichthe
plant will start production, and
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(f) the future programme of the joint
venture in India ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT SATISH KUMAR
SHARMA) (a) to (f) Indian Oil Corproration
and Mobil International Petroleum Inc USA
have formed a joint venture company In
India with equity participation in the ratio of
50 50 The JVC will, in addition to blending
the lubncants in the existing blending plants
of 10C at Bombay, Madras and Calcutta,
alsoputup a blending plant of 1,50,000 MTs
final capacity at Asaoti In Haryana at an
estimated costof Rs 47 Crores using state-
of-the-arttechnology The firstphase of the
project with a capacity of 1,00,000 tonnes
will be come operational by first quarter of
1997 Theproduct willbe intially launchedin
Delhi In August- September 1994 and in
other metropoitan cities by December, 1994

New Passport Offices

1243 SHRIS B SIDNAL Willthe Min-
ister of EXTERNAL AFFAIRS be pleased
to state

(a) whether the Government propose
to open new regional passport offices in the
States of Karnataka, Andhra Pradesh, Kerala
and Tamil Nadu dunng the Eighth Plan
Period,

(b) f so by when and the proposed
locations thereof, and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R L BHATIA) (a) No, Sir

(b) Does not anse

SRAVANA 10, 1916 (SAKA)
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(c) Requests have been received for
opening more Passport Offices in vanous
States and Union Terntones, including the
States of Kamnataka, Andhra Pradesh, Kerala
and Tamil Nadu The opening of new Pass-
port Offices is based on various parameters
inculding work load and resources avail-
able The opening of new Passport Office
does not itself improve the service until the
necessary infrastructure and personnel are
availlable The Government is, therefore,
concentrating on cleanng the backing of
pending applications, trying to cut down on
delays inissuing passports and streamlining
and simplifying procedures

Tender System

1244 SHRI D VENKATESWARA
RAO
SHRIMVYV S MURTHY
SHRISULTAN SALAHUDDIN
OWAISI

Willthe Minister of PETROLEUM AND
NATURAL GAS be pleased to state

(a) whether the Government propose
to discontinue the system of inviting open
tenders for award of major contracts in
petroleum sector,

(b) if so, the reasons therefor, and

(c) the details of the new system and
Government propose to adopt in lieu of the
existing open tender system ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT SATISH KUMAR
SHARAM) (a) No, Sir

(b) and (c) Do not arise
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[ Translation)

Blackimarketing of Petroleum
Products

1245. SHRI HARCHAND SINGH : Will
the Minister of PETROLEUM ANDNATU-
RAL GAS be pleased to state: the detalls of
the action takenagainst Petrol/ Diesel pumps
andL.P.G. agencieswhich havebeen found
indulged in biackmarketing of petroleum
products and LPG during the last three
years State-wise ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-

AUGUST 1, 1994
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RAL GAS (CAPT. SATISH KUMAR
SHARMA): The details of Petrol/ Diesel
retail outiets and LPG agencies which were
found indulging in biackmarketing of petro-
leum products during the last three years
are given in the Statement attached.

1fa MS/HSD retail outlet/PG distributor-
ship is proved to induige in biackmarketing,
action is taken under the Marketing Disci-
pline guidelines, such as issue of warming/
caution letters, suspension of supplie ; and
sales for 15 days in the first instance
followed by termination of the dealership for
repeated offence. Such dealer/ distributoris
also liable to be arrested prosecuted



SRAVANA 10, 1916 (SAKA) Whitten Answers 406

Written Answers

408

- i 4 - - 1 efeiay| 8
- - 9 - } 1 R ‘L
2 ~ - - - - Usepeid yosLisH 9.
¥ z 2 - - 2 vueisey ‘S
1 £ 2 } 2 - Ting 4
- ' - 1 - - 2 5) €
- - 2 - - - !.sm K4
i 4 - - - - ysepeid exypuy R
¥6-£661 £6-2661 261661 P6-£661 £6-2664 26-1661 selpls ON 18
{asH/sw)
sdiyss0inquisiq O SiopnQ Irerel
AIN3W3LVILS



Written Answers 408

AUGUST 1, 1994 (SAKA)

Written Answers

- - - i - - Aueydipuog -]}

: s - - - ' ieq Y1l

- - - L - L [ebuog isoMm 9}

v c e 1 i i ysaepeid seun ‘St

S - } - e i NpeN pwel R 4

z 2 - - e € ueyissfeyy €t

£ - £ - 9 - qefund 2

4 ' v - b - eSS0 g1

6 8 9 4 c 4 enyseseyey ‘01

- L - - £ ! ysepeid BAupsIN 6
P6-£661 £6-c661 c6-1661 p6-€661 €6-¢c661 c6-1661 sajels ON IS

(asH/SW)

sdiysi0inquisig Dd1 sdiyssoinquisiq 9d1 SispnQ jrejey

407



409  Wntten Answers
[English]

Losses at Durgapur Steel Plant

1246 SHRISANAT KUMAR MANDAL
Will the Minister of STEEL be pleased to
state

(a) whetherhus attention has beeninvit-
ed to the news-item captioned “Multi-crore
recruitment scandal surfaces at Durgapur
Steel Plant” appearing in the “Sunday Ob-
server” New Delhy, dated July 3-9 1994,

(b) if so facts thereof and reaction of
the Government thereto,

(c) whether the commissioning of the
Basic Oxygen furnace has been delayed,
and

(d)ifso the details of losses suffered by
Durgapur Steel Plant as a result thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) (a) Yes Sir

(b) It 1s a fact that the local police
received a complaint from a person, who
had alleged irregulanties in the recruitmant
of Jumor Operative Trainees at Durgapur
Steel Plant (DSP) On receipt of the sad
complaint certain persons were arrested
including employees of the DSP The matter
1S now under investigation by the police
authonties

(c) Yes S

(d) Production loss n 1993-94 due to
delayed commissioning of Basic Oxygen
Furnhace {(BOF) shop cannot be quantified
since commissioning of other upstreamunits
n DSP modemisation were also delayed
The loss of Crude Steel production due to

SRAVANA 10, 1916 (SAKA)
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delayed commissioning of BOF during first
quarter of current financial year (Apni
June'94) has been 30,000 Tonnes Howev-
er, Saleable Steei shortfall was containedto
3,000 Tonnes with inter-plant transfer of
ingots and semis from sister steel plants

[ Translation)
LPG Agencies in Gujarat

1247 SHRI RATILAL VARMA Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state

(a) the requirement and supply of LPG
in Gujarat at present,

(b) the Distncts in the State where LPG
tacility has been provided, and

(c) the steps taken to provide LPG
faciities in all the districts of the State?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU
RAL GAS (CAPT SATISH KUMAR
SHARMA) (a) Dunngthe peniod Apni-June
1994 consumption/sale of LPG by the Pub-
lic Sector O Companies in Gujarat has
been 58563 MTs

(b) All distncts in Gujarat except the
Dangs have been provided withLPG facility

(c) An LPG distnbutorship at Ahwa in
the Dangs distnct has been included in the
current Marketing Plan

[English}

Compressed Natural Gas for
Automobiies

1248 SHRIANNAJOSHI Wilithe Min-
ister of PETROLEUM AND NATRUAL GAS
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be pleased to state:

(a) whether there are very few takers of
compressed Natural Gas for automobites in
the country;

(b) if so. the details and reasons there-
fore; and

(c) the steps the Government propose
to take in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) to (c) An experimental
programme has beenlaunchedtouse Com-
pressed Natural Gas (CNG) to run petrol
drivenvehicles in Delhi, Bombay and Baroda.
Since use of CNG for automobites in india is
anewconcept, the public demandis expect-
ed to pick up siowly in the beginning.

LPG Distributors in Gujrat
1249. SHRI HARIN PATHAK: Will the

Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of LPG distributors ap-
pointedin each of the tehsii headquartersin
Gujarat;

(b) the number of freedom fighters ap-
pointed as distributors;

(c) the number of dealers likely to be
appointed during 1994-95;

(d) whether there is any proposai to
appoint distributors in the big villages of the
State; and

(e) If 50, the details thereof ?

THE MINISTER OF STATE OF THE

AUGUST 1, 1994
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MINISTRY OF PETROLEUM AND
NATRUAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) to (e) As on 1.4.1984, there
were 286 LPG distributorships operating in
Gujarat, of which seven distributorships
pertained to Freedom Fighters.

Sixty five LPG distributorship proposals
have been included in the current LPG

. marketing plan 1992-93 for Gujarat. Selec-

tion of distributors through the OSB is in
progress. However, the actual number of
distributorships to be commissioned during
the current year will depend upon the
ncessary facilities and approvals to be ar-
ranged by the selected distributors.

Owingto product constraint, thereis no
proposai at presentto open LPQ distributor-
ships in rural areas.

Privatisation of D.E.S.U.

1280. SHRI DHARMANNA
MONDAYYA SADUL: Will the Minister of
POWER be pleased to state:

(a) whether the Government of Delhi
has submitted any proposal for privatisation
of Dethi Electricity Supply Undertaking;

(b) if so, the details thereof; and

(c) the action taken or proposed to be
taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRi P.V
RANGAYYA NAIDU) : (a) No proposal has
beenreceivedfrom the Govemmentof Delhi
about privatisation of Dethi Electric Supply
Undertaking.

(b) and (¢) Do not arise,
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[Translation)

National Highways in M.P.

1251 SHRI SURAJBHANU SOLANKI
Wilithe Minister of SURFACE TRANSPORT
be pleased to state

(a) whetherthe GovernmentofMadhya
Pradesh has requested the Union Govern-
ment to declare some roads in the State as
National Highways,

(b) if so, the details thereof, and
{c) the action being taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) to (c) The
State Government of Madhya Pradesh has
torwarded 13 proposals aggregating to a
length of 6 193 Km for declaration as new
NatonalHighways dunngthe 8thPian How-
ever, owingto meagre allocation of funds for
National Highways it 1s difficult to declare
any new National Highway at this stage

[Enghish}
Survey in Garhwal

1252 MAJ GEN (RETD ) BHUWAN
CHANDRA KHANDURI Will the Minister of
FOOD PROCESSING INDUSTRIES be
pleased to state

(a) whether the Government have car-
ned out any Survey to tap the tremendous
un-utrlised Food Processing Potential in the
Garhwal Mandal of Uttar Pradesh,

(b)itnot, whetherGovemmentpropose
to conduct such a survey, and

(c) it so the defaiis thereof 7
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRI TARUN GOGOI) (a) to
(c) While the Ministry of Food Processing
industnes has not conducted any sruvey
with a view to tap the food processing
potentialin Garhwal Mandal of Uttar Pradesh
Ministry under its Plan Schemes provides
assistance to State Governments, institu
tions and organisations for conducting such
sruvey/studies No proposal seeking assis
tance for conductinc such studies have
been received fromthe , ! /organisations
nUP

Brahmaputra Water ways

1263 SHRI SANAT KUMAR
MANDAL
SHRI PROBIN DEKA

Wili the Minister of SURFACE TRANS
PORT be pleased to state

(a) whether the Government have un
dertaken a study on the development of
inland water transport faciities on the nver
Brahmaputra,

(b) if so, the findings thereof,

(c) the action proposed to be taken by
the Govemment on these findings

(d) whether the Government have re-
ceived any proposal for the procurement of
hovercratts for cargo transportations on the
nver Brahmaputra, and

(e} if so, details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) to (c) The
study, carried out by the inland Waterways
Authority of Incha through a consuitant in
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1990 recommended development of nver
Brahmaputra for navigation in four phases
depending on traffic projections There are
on-gomg schemes to maintain fairway ter-
minals navigational aids in National Water-
wayNo 2 (the Brahmaputra) dependingon
the traffic demand

(d) and (e) No proposal for procure-
ment of Hovercratft for cargo transportation
on National Wateryway No 2 in the nver
Brahmaputra i1s under consideration

[ Translation)
Gold Production and Import

1254 SHRI SURENDRA PAL PATHAK
Will the Minister of MINES be pleased to
state

(a) the total quantity of gold imported/
permitted the Government dunng the last
three years

(b) the foreignexchange spentonthese
mports and

(c) the estimated annual production of
gold fax from the newly discovered gold
reserves In the country?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) and (b) The informa-
tion 1s being collected and will be laid on the
Table of the House

(c) No new gold mine has been com-
missioned during the past three years

[Enghish)
Cahicut Manjeshwar National Highways
SHRI

1255 MULAPPALLY
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RAMCHANDRAN Willthe Minister of SUR-
FACE TRANSPORT be pleased to state

(a) whether some important schemes
relatingto National Highways from Calicut to
Manjeshwar in Kerala are pending for clear
ance with the Govemment

(b) if so, the details thereof, and

(c) the latest position with regard to
thase schemes?

THE MINISTER OF STATE OF THE
MWISTRY OF SURFACE TRANSPOR?T
(SHR1 JAGDISH TYTLER) (a) No Sir

(b) and (c) Do not anse
[Ttanslation)
Alcohol In Coca Cola
1256

SHRI MANJAY LAL
SHRI RAM PRASAD SINGH

Will the Minister of FOOD PROCESS
ING INDUSTRIES be pleased to state

(a) whether attention of the Govern
ment has been drawn to the news-item
appeanngin Jansatta®dated May 24 1994
under the caption ‘kya alcohol milate hein
Caca-Cola Mein

(b) whether the basic concetrate re
Quired, for bottling of coca cola 1s being sent
by a Amenca clandestinely

(c) whether Asm’s biggest Congumer
Protection Institute ‘Consumer Assoctation
of Penag’ and Consumer Unity and Trust
Sociaty of Calcutta have demanded an en
Quiry into this matter, and

(d) the action being taken by the Gov
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emment in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI) (a)
Yes, Sir

(b) Some of the ingredients of the basic
concentrate required for botting of Coca-
Cola are bemng-imported as per the condi-
tions of approval

(c) and (d) The information Is being
collected and will be laid on the Table of the
House

Privatisation of Mines

1257 SHRI SURENDRA PAL PATHAK
Will the Miruster of MINES be pleased to
state

(a) whether Government propose to
pnvatise some mines,

(b) it so the details thereof, and

(c) the advantage those would accrue
by handing over these mines to the pnvate
sector?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) No, Sir Mining in the
country s takingplace bothin pnvate as well
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{b) and (c) Does not anse

[Enghsh)
Indaico Joint Ventures

1258 SHRI R SURENDER REDDY
Will the Minister of MINES be pleased to
state

(a) the details of the profits earned by
the Indian Aluminium Company Limited
dunng the 1991-92, 1992-93 and 1993-94
and the foreign exchange earnings dunng
these years,

(b) whether INDAL propose to enter
into any joint ventures with foreign compa-
nies

(c) if so, the details thereof,

(d) whether any memoranda of Under-
standing have been finalised with foreign
companies, and

(e) f so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGHYADAYV) (a) Indian Aluminium Com-
pany Limited is a Pnvate Sector Company
According to the information fumished by
the Company, the profits eamed by itand its
foreign exchange eamings from 1991-82 to

as Public Sector 1993-94 are given below -
(Rs n Mithon)
1993-94° 1992-93 1991-92
Profit after tax 510 812 429 030 342 651
Foreign exchange 1210 778 472 096 371 247
eamings

Figures pertaining to 1 993-94 are subject to adoption of the Annual Accounts by the
members at the forthcoming Annual General Meeting
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(b) to (e) Indal is exploring several
business opportunities with foreign parties
whichmay culminate injointventures. These
are at discussion stage

On 8th Apnl 1994 indal executed a
Memorandumn of Understanding with
Courtauldspackaging Limitedof U.K. forthe
purpose of setting up a joint venture compa-
ny to manufacture aluminium and polymer
based laminated tubes for packaging pur-
pose.

In connection with setting up of a one
million tonne export-oriented alumina project
in Orissa, Indal has executed several
agreenments in 1993 and 1994 (as on date)
with the other promoters viz. Tata industnes
Limited and Hydro Aluminium a.s. Norway.
Further, dunng the aforesaid period, indal
has executed an agreement jointly with
Industrial Promotion & Investment Corpora-
tion Limited (A Government of Orissa Un-
dertaking) and Hydro Aluminium a.s. Nor-
way bringing Hydro as promoter in Orissa
Extrusions Limited

[Translation)
S.T.D. in Tehsit headquarters in U.P.

1259. SHRI RAMPAL SINGH: Will the
Minister of CMMUNICATIONS be pleased
to state the number of telephone exchanges
attchsil headquarters and other exchanges
inU P.,where STDfacilities are proposedto
be provided dunng the year 1994-95?

THEMINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : 56 Tehsil Headquarters and
| other exchange is proposed to be linked to
the S T D. network during 1994-95 subject
to the availability of resources such as land,
building, equipment funds efc.
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cqnpombu’pq Landowners_ "
1260. SHRI, ~ BAM, . .TAHAL
. ARY:
SHRI GHHEDI PASWAN:

Wiii the Minister of MINES be'pleased
to state:

('a) whether Government provide com-
pensation/facilities to landowers whesemin-
eral-rich lands have been taken over by the
Government; and

(b) f 50, the detalls thereof:

THE MINISTER QF STATE OF THE
MINISTRY OF MINES (SHRi BALRAM
SINGH YADAV): (a) and (b) Compensation
for any land acquired by Government 1
payable to land owners as per provisions of
the Land Acquisition Act, 1894.

[English}

Private Participation in Inland
Waterways

1261. SHRIMOHAN RAWALE: Willth.
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the Government have de-
cided to open up the Iinland Waterways
transportation to the private sector; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR! JAGDISH TYTLER) : (a) and (b)
Inlandwaterways transportation has always
been open 10 the private aector. However
schemes to introduce privatisation in this
sector are under contempiation.
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{ _M Bevelopment Pund

1245 SARI NITISH KUMAR :
SHRI GUMAN MAL LODHA :

Wilt the Minister of STEEL be pleased
to state

{a) the quantum of funds withthe Gov-
emment in the form of steel Development
Fund as on March 31, 1994;

(b) the quantum of funds allotted out of
it to different steel producers in the form of
loan,

(c) whether the pnces of steel have
decreased after the decision of the Govem-
menttodiscontinue Steel Development Fund
levy was implemented:

(d) if s0, the details thereof ; and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SNTOSH
MOHAN DEV) - (a) The quantum of funds
receved in the Steel Development Fund
upto 31stMarch, 1994 was Rs. 6702 crores.

(b) The quantum of funds disbursed as
loans to the different steel producers as on
31st March, 1994 is as under:

SRAVANA 10, 1918 (SAKA)

(Rs. Crores)
SAIL 5151.16
1ISCco 4468
TISCO 989.20
VSP 40.00
Total 6225.04
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) to (d) The Stesl Development Fund
(SDF) levy was a part of the sales price and
it was recovered from the customers and
deposited with the designated authonty
Consequent upon abolition of SDF levy the
main producers have suitably adjusted th»
base price of their different steel products.
Atter deregulation the main producers are
free to fix their own price.

{English)

Restructuring of Hindustan
Shipyard Limited

1263 SHRI BRAJA KISHORE
TRIPATHY: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether Hindustan Shipyard Limit-
ed is facing resource crunch,

(b) whether the Government propose
to approve the restructunng plan submitted
by the HSL pending for the last six years in
order to meet the resource crunch; and

(c) if so, the detalls thersof and if not,
the reasons thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) Yes, Sir

{b) and (c) The proposal for restructur-
ing the capital of HSL is under conslderatior
of the Government.

Granite Exploitation

1264 SHRI SUDHIR SAWANT Will
the Minister of MINES be pleased to stale.

(a) the policy regarding granite explor-
tation in the country;
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(b) the places where granite is found; Aluminium Shortage .

(c)the assistance provided by the Union 1 . SHRI, HABISH . NARAYAN
Govemment for exploitation of this mineral; 200, S PRABHU ZANTYE : )
and SHRI SANDIPAN BHAGWAN

THORAT ;

(d) the countries to which granite has

been exported during the last three years? Will the Minister of MINES be pleased

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (c) Granite being
a minor mineral, policies for promoting and
regulating its exploitation are determined by
the respective State Governments.

(b) Granite is found in Andhra Pradesh,
Assam, Bihar, Gujarat, Kamataka, Madhya
Pradesh, Maharashtra, Rajasthan, Tamil
Nadu, Uttar Pradesh and West Bengal.

(@) The main markets for Granite are
Japan, ltaly, U.S.A., Canadaand Singapore.

Talks on NPT with Russian Leader

1265. SHRI RAMESHWAR PATIDAR:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Nuclear Non-Proliferation
treaty was figured in Prime Minister’s talks
with Russian leaders during his recent visit
to that country; and

(b) if so, the details and the outcome
thereof;

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS(SHRI
R.L. BHATIA) : (a) No, Sir.

(b) Does not arise.

to state :

(a) whether the acute shortage of in-
Yots has led to a sharp hike in price of
Aluminium;

(b) if so, details of the ingots shortage
and the resulting prise rise during the last
three years;

(c) the projected performance profile of
the major PSUs for the Eighth Plan;

(d) the steps taken/proposed to be
taken by the Government to decrease the
demandsupply gap; and

(e) the proposals for diversifying and
expanding the aluminium marketing net-
Wwork of the PSUs?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRi BALRAM
SINGH YADAV) : (a)to (e) The information
is being coliected and will be laid on the
Table of the House.

Haldia Port
1267. SHRI CHITTA BASU : Will the
Minister of SURFACE TRANSPORT be
pleased to state :
(a) whether the navigabitity of the nver
Hooghly near the Haidia Port has declined
sharply over the last three years;

(b) if so, reasons thereof; and
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{c) tha remadial steps proposed te be
taken by the Government ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : () No, Sir.

(b) and (c) Do nok arise.

Survey of Guntur District

. 1268. SHRIS.M. LALJAN BASHA :Will
the Minister of MINES be pleased to state :

(a) whether any survey has been con-
ducted 10 locate the mineral reserves in
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(b} If so, details of minerals found in
Guntur district ; and

(c) the export potential of these miner-
als ?

THE MINISTER OF STATE QF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) : (a) and (b) Yes, Sir. The
Geological Survey of india (GS!) caried out
surveys in Guntur district for copper, lead -
zinc, diamond, limestone, and ochre, Low
grade Iron ore and clay are also reported in
the area. The estimated reserves are given

Guntur district of Andhra Pradesh; pelow
Mineral Area Reserves (m.t.) Grade
Copper Agnigundala 5.8 1.51-1.71% copper
Lead Boflapalle 11.46 5.78% lead
Agnigundala 0.46 8.98% lead
Lead-Zinc Karempudi 0.63 2.61% lead
Diamondi - Kolluru 3.20 0.86% carrot/tonne
ferousgravel
Limestone Palnad 3118.40 Cement grade
140.71 Flux grade
11.83 S.MS. grade
Ocher Basireddipalil 60,000 tonnes
Macheria
Ketavaram

{c) Thesas ores are being used indig-
enously.

[ Transiation]
Mineral Exploration in Maharashtra

1269. SHRI DATTA MEGHE :Will the

Minister of MINES be pleased to state :

(a) whether the Government proposed
to set up public sectors undertakings for
mineral ‘exploration in Maharashtra during
the Eighth five Year plan ; and

(b) i so, the details thereof ?
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THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHR! BALRAM
SINGH YADAY) : (a) No, Sir.

(b) Does not arise.

Allocation for inland
Water Transport

1270. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Wil the Ministerof SUR -
FACE TRANSPORT be pleased to state :
(a) The total amount provided so for to
Maharashtra by the Union Government for
inland water transport delqvelopmem dur-
ing the Eight Five Year Plan; and

(b) the progress of work done in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) and (b) A
prowision of funds by the Central Govern-
ment for the State Goverrments in the Plan
1s made in respect of schemes/projects for
development of inland water transporttothe
extent of 50% in the form of loan under the
system of centrally sponsored schemes. In
the absence of any such scheme/project
forwarded by the Government of
Maharashtra for allocation of funds, no
amount has been provided in the 8th Five
Year Plan for IWT development in
Maharashtra so far.

[English]
Joint Ventures in Mining

1271. DR. KRUPASINDHU BHOI :will
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the Minister of MINES be pleased to atate :

(a) the names of foreign countries that
proposstoset upjoint ventures inthe mining
sector ; and

(b) the details of proposals received by
the Govemnment in this regard and the ac-
tion taken there on ?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHR! BALRAM
SINGH YADAV) : (a) and (b) Government
has not received any proposals from any
foreign country to itself set up Joint ven-
tures in the mining sector. Proposals for
joint Ventures in minning have however
been received from foreign companies by
some Public Sector Undertakings of the
Government.

Refined Copper Production

1272. SHRI K. PRADHANI :Will the
Minister of MINES be pleased to state :

(a) the demand and supply figures for
refined copper, inthe country during the last
three years;

(b) whether refined copper production
in the country is much beiow the actual
annual demand less figures; and

(c) if so, the remedial measures being
taken in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) : (a) : The demand and
supply figures for refined copper in the
country during the last three years are given
below:
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{In tonnes)
Year Demand as projected by the Domestic

Working Group'on Viiith Five Production

' Year Plan
1991-92 173,253 45495
199293 183,200 45275
1993.94 195,900 39002(Provisional)
(b) Yes, Sir. propesals for foreign investment were re-

{c) in order to reduce the gap between
the demand and supply of copper, Hindustan
Copper Limited (HCL), a Central Govem-
ment Public Sector Undertaking, has formu-
lated a plan to expand its copper smelting
and refining capacity from 31,000 TPA to
1,00,000 TPA.

Foreign investment in
Shipping

1273. SHRIMATI VASUNDHARA RAJE
‘Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether the foreign investors have
evinced interest in Shipping, transport and
road sector .

(b) the spacific prososals received by
his Ministry in that regard ; and

(c) the action taken by the Government
on these proposals?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR! JAGDISH TYTLER): (a) Yes, Sir.
Madam.

{b)and (c) Inthe Shippingsectortwelve

ceived. Outof these, eleven proposals were
approved by the Government. In the Road
sector the Companies from United King-
dom, Malaysia, Canada, Australia etc. have
been evincing interest in taking up highway
projects on build, operate and transfer ba-
sis. In the Transportsector no proposal has
been received so far.

Tribunals for Mining Disputes

1274. SHRIMAT! VASUNDHARA
RAJE: Wilithe Ministerof MINES be pleased
to state *

(a) whether the Government have sot
up tribunals in State capitalstodecide cases
pertaining to mining disputes ;

(b) if so, the names of places where
such tribunals have already been set up ;
and 4

(c) the time by which suchtribunals are
likely to be set up in the remaining State
capitals ?

THEMINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) : (a) No, Sir.

{b) and (c) Does not arise.
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Multinationals in EOUs

1275. SHRI! Y.S. RAJASEKHAR
REDDY : Will the Minister of FOQD PRO-
CESS ING INDUSTRIES be pleased to
state :

(a) whether Governmenthave received
proposals from NRIis and muitinationals for
collaboration in 100% export oriented food
processing units in the country; and
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(b) if 80, the detalls thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI) : (a)
and{b) Yes, Sir.inthe last 3years, Govern-
ment have accorded approvais for setting
up of 110 number of 100% EOU food pro-
cessing and deep sea fishing ventures in-
volving investments by NRIs and/or foreign
companies, the sub-sectoral break-up of
which is as under :

S.No. Sub-Sector No.of approvals
approved
1. Grain/cereal processing. 1
2. Fruits & Vegetable processing. 60
3. Meat & Poultry processing. 8
4. Consumer Industry. 2
5. Deep sea fishing & fish processing. 39
Total 110

Food Processing Industry

1276. SHRI ANNA JOSH! : Will the
Minister of FOOD PROCESSING
IINDUSTRIES be pleased to state :

(a) whether the Government have
sought World Bank Assistance for the de-
velopment of the Food Processing Industry
in the country ;

{b) the total aid sought ; and

(c) the details of the develapmental

activities proposed to be taken up with this -

aid ?

THE MINISTER OF STATE OF THE

MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI TARUN GOGOI): (a)
The Ministry of Food Processing Industnes
has not sent any project proposal seeking
assistance from the World Bank for the
development of food processing Industry in
the country.

(b) and (c) Does not arise.
Auction of indian Rupee

1277. DR. RAMKRISHNA

KUSMARIA :
SHRI SHRAVAN KUMAR
PATEL :

Will the Minister of EXTERNAL AF-
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FAIRS be pleased to state:

(a) whether any talks were heid on
auction of indian rupee during the recent
visit of Prime Min)lste'r to Russia ; and

(b) if so, the details and the outcome
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHRI
R.L.BHATIA) : (a) and (b) During the recent
visit of Prime Ministerto Russia discussions
were held on finding ways and means of
utilisation of Rupee balances held by Russia
on account of debt repayment for import
from goods of indiato Russia. The Russian
side informed the Indian side of its plans to
uction part of the Rupee balances to Rus-
sian companies in order to overcome their
liquidity problems of financing imports from
India.

Visit to lslamic Countries
12768. SHRI RABI RAY:
SHRI BOLLA BULLI
RAMAIAH:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether the Minister of State for
External Affairs visited some Islamic coun-
tries recently;

(b) if so, the details thereof, country-
wise including the purpose of the visit and
the outcome thereof;

{c) whether he explained India’s stand
on Kashmir issue and Pak'’s involvement in
creating disorder and trouble in Indian
terrotory; and

(d) if so, the detalls thereof and their
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respanse thereto country-wisa?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNALAFFAIRS (SHR!
R.L.BHATIA): (a)to (d) Ministerof State for
External Affairs, Shri R.L. Bhatia, visited
iran, Turkey and Qatar (6-9 July, 1994) and
Minister of State for External Affairs, Shn
Salman Khursheed visited Kazakhstan,
Kyrghyz Republic and Tajikistan (8-10June,
1994).

During the visits there was a useful
exchange of views on issues of bilateral
cooperationand onthe regional gndintema-
tional situation. We have also inter alia
apprised these countries of the true facts
regarding the situation in J&K, of Pakistan's
support to subversion and terrorism direct-
ed against India and of our commitment to
settle all differences with Pakistan peaceful-
ly and through bilateral negotiations within
the framework of the Simla Agreement.

Thereis general appreciationforindia’s
stand and support for a process of bilateral
dialogue between india and Pakistan as the
best way forward to resolve all differences
between india and Pakistan, including
Jammu and Kashmir.

[Translation)

Production of Petroleum and
Natural Gas

1279. PROF. RASA SINGH RAWAT:
Wilithe Ministerof PETROLEUMAND NAT-
URAL GAS be pleased to state:

(a) the details of foreign companies
from which proposals for capital investment
for production, storage and distribution of
Petroleum and Natural Gas have been re-
ceivedindicatingthe conditions statedthere-
in;
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(b} the efforts being made by the Gov-
emment to step up production of petroleum
and natural gas in the country;

" (&) whether drifling work is proposed to
be undertaken at different places to distov-
er fresh sources of oil and natural gas;

(d) if so, the details thereof ;

(e) whether large reserves of oil and
natural gas have been identified in the vast
Thar desert of Rajasthan ; and

(f) if so, the time by which production is
likely to start from Thar desert ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS (CAPT SATISH KUMAR
SHARMA - (a) and (b) Government of india
had under the First and Second Round
invited foreign and Indian companies for
development of medium and smallsized
fields. The details of the foreign companies
who had submitted their bids for develop-
ment of medium and small-sized fields un-
der the 1st and lind Round are given in the
Statement enclosed The medium-sized
fields would be developedthrough jointven-
ture between ONGC and OIL on one hand
and the pnvate companies on the other;
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whereas the small-sized fieids would be
developed by companies on their own with
no parficipation by ONGC/O!L under pro-
duction-sharing cpntracts to be slgned by
the companies with the Govemment of In-
dia. Further steps taken to increase crude
oil and natural gas production include addi-
tional development of existing fields and
development of new fields. Over twenty
foreign companies, either ontheirown, orin
joint venture with Iindian companies are
undertaking distribution of petroleum prod-
ucts like lubricants and LPG.

(c) Yes, Sir.

(d) In addition to the exploration efforts
of ONGC/OIL Government has from time to
time been inviting Indian andforeign compa-
nies for exploration of oil and natural gas in
specifiedblocksin india. Sofareightrounds
of bidding have beenfloated. Thelastround
was floated in July, 1994 under which 34
blocks have been olfered.

(e) and (f) The in place oil and gas
reserves identified in Rajasthan as on
1.1.1994 are 13.32 million tonnes of ol and
6 91 billion standard cubic metres of gas
respectively. The utilisation of gas is ex-
pected to commence by middie of 1995 As
regard crude oil, no production plans have
been finalised so far.

Statement

First Round of Bidding
Foreign Companies: .

1. Vaalko Energy Inc, U.S.A.

2. Hyundai Heavy Industries Co. Ltd., South Korea.

3  BHP Petroleum (India) Ine., Australia.
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4.  Occidental Intemational Exploration & Production Co, U.S.A.
5 Petronas Carigali Overseas, Malaysi2
6  Olympic Oil & Gas Corporation, U S A
7  Grasso Production Management inc, U.S.A.
8 Enron Exploration Co., U.S.A. .
9 Command Petroleum N.L., Austraha
10  China Petroleum Technology & Development Corporation, Peoples’ Republic of
China.
9% ‘hNeher imernanonal, \nt V.S A
12 Nuevo Energy Co, U.S A
13.  Mosbacher international Inc , U S.A
14 International Petrojeum Corporation, Bermuda
15  Compagne Geotinanciere, France.
16 AMEC Process & Energy International Ltd , UK
17 McKenna Engineering & Equipment Co.,U S A
18  American Eagle Electronics Systems, USA.
19  Nowsco Well Service Ltd., Canada
20 Jaytsh (London) Limited. U.K.
21 Joshi Technologies Intemational Inc . U S.A
Second Round of Bidding
Foreign Companies
1 Omimex Energy , US A
2 Bechtel Energy, U.S.A.
3 Narayan Consultants, Canada.
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4.  Ciyde Expro Pic., UK.

5. Samson Imemational, USA

6. Compagnie Geofinanciere, France.
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7.  China Petroleum Technology Development Corporation, Peoples;

Republic of China.
8.  Joshi Technologies. USA
9. BNG Holdings, Canada.

10. Ruspetrol, USA

11.  Berry Creek Resources inc., Canada.

Goods Transport Through
international Sea-Routes

1280. SHRIMAT! DIPIKA H.
TOPIWALA : will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Government have de-
cidedto open goods transportsector through
intemational sea-routes for private compa-
nies;

(b) if so, the number of the companies
which have submitted proposals in this re-
gard;

(c) the criteria for rates of loading of
goods;

(d) whetherthe willing companies would
have to pay the registration fee for approval
of the transportation of goods and platform
charges for loading and unloading of the
goods; and

(e) if so, the details in this regard ?

THE MINISTER OF STATE OF THE

MINISTRY OF SURFACE TRANSPORT:
(a) The goods transport is already open for
private sector shipping companies. It has

" been decided to de-licence such of the liner

routes where existing shipping' companies
do not operate at present.

(b) Does not arise.

(c) Thefreight rate is decidedby market
forces.

(d) and (e) Do notarise, inview of the
reply given at (a) above.

[English)
Foreign Investors in Mining
1281. SHRI Y.S. RAJASEKHAR
REDDY: Will the Minister of MINES be
plesed to state :
(a) whether the Ministry has set up an

advisory committee to assist foreign inves-
tors in the field of mining;

(b) itso, the composition and objectives
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of the Commiittee, and

(c) the steps being taken to attract
foreign investment in the mining sector?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) and (b) An advisory
committee under the chairmanship of Addi-
tional Secretary, Ministry of Mines has been
set up to assist public sector undertakings
and subordinate offices under the Ministry
of Mines who have to deal with foreign
investors to ensure better co-ordinationand
common approach on policy issues pertain-
Ing to proposals received from foreign in-
vestors for collaborative and joint venture
agreements The committee includes the
Director General of Geological Survey of
India, Controlier General of indian Bureau of
Mines, Chairman-cum-Managing Directors
of Hindustan Zinc Ltd Hindustan copper
Limited Mineral Exploration Corporation
Ltd National Aluminium Company Ltd,
Bharat Aluminium Companyl td , Managing
Director of Bharat Gold Mines Lid Jomt
Secretary in the Ministry of Mines and rep-
resentative of the concerned State Govem-
ment as and when ragquired Director in the
Ministry of Mines 1s the Member-—Secretary

(c) The liberalisation measures have
been widely publicised in the country and
abroad through our Embassies Anintemna-
tional Round Table Conference on Foreign
Investment in Exploration and Mining n
Incdia was held in Apnl, 1894 Procedural
reforms have been introduced by the Cen-
tral and State Govemments to speed up
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clearances

Abolition of Octrot

1282 SHRIMATI CHANDRAPRABHA
URS Wilithe Ministerof SURFACE TRANS-
PORT be pieased to state

(a) whetherJyothi Basu Committee has
given its report on Octroi Abolition,

(b) if so, whether the Committee has
suggested that unless alternative sources
of revenue are made, thé octroi cannot be
abolished, and

(¢)ifso, the reaction of the Government
thereto ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) (a) Yes, Sir

{b) The Committee observed that the
Octroi 1s protected by Entry-52 of the State
List in the Constitution and there was no
question of its abolition

(c) In view of the Constitutional provi-
sions observed by the Committee, no fur-
ther action on the part of the Govermment 1s
called for

14.20 hrs.
The Lok Sabha then adjourned till Eleven

of the Clock on Tuesday, August 2, 1994/
Sravana 11, 1916 (Saka)
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